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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
(WESTERN ZONE BENCH)
AT PUNE
E.A. No. 01 of 2024
IN
0O.A. No. 216 of 2023

In the matter of:

Hasmukhbhai Bahecharbhai Parmar ...Applicant
Versus

Detox India Pvt. Ltd. & Ors. ...Respondents

REPLY ON BEHALF OF RESPONDENT NO. 1 TO THE
EXECUTION  APPLICATION _FILED BY THE
APPLICANT

MOST RESPECTFULLY SHOWETH:

1. The present reply is being filed by Detox India Private
Limited i.e. Respondent No. 1 (“Detox/Answering
Respondent™) to the E.A. No. 01/2024 (WZ) (“Execution
Application”) filed by the Applicant in O.A. No. 216/2023
(WZ) (“Original Application”) wherein the Applicant has
inter alia sought permanent closure of Detox, imposition of
penalty and compensation and purported victims. The
present Original Application was listed before this Hon’ble
Tribunal on 11.01.2024 wherein this Hon’ble Tribunal
directed the Ld. Registry to convert the present Original

Application into the Execution Application.

2. The Answering Respondent understands that the Applicant
had filed O.A. No. 109/2022 (WZ) against, inter alia, the
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Respondent Nos. 2 and 3 herein, which was disposed of by
this Hon’ble Tribunal vide its order dated 23.01.2023.

Thereafter, the Applicant by the present Original
Application seeking similar prayers as sought in O.A. No.
109/2022 (WZ). Since the reliefs as sought by the Applicant
in the present Original Application are similar to the prayers
as sought in O.A. No. 109/2022 (WZ), this Hon’ble
Tribunal deemed it fit to convert the present Original
Application into an execution petition seeking compliance
of order dated 23.01.2023 passed in O.A. No. 109/2022
(WZ). Accordingly, this Hon’ble Tribunal, vide its order
dated 16.01.2024 issued notice to the respondents herein
and sought reply as to whether the directions issued by this
Hon’ble Tribunal vide its order dated 23.01.2023 in O.A.
No. 109/2022 (WZ) (“Directions”) were complied with or

not.

Pertinently, the Answering Respondent was not a party to
O.A. No. 109/2022 (WZ) and was not heard at any stage
before Directions were passed by this Hon’ble Tribunal.
Accordingly, the present Reply is being filed only in
compliance to the order dated 16.01.2024 and the
Answering Respondent reserves it right to file a detailed
response in relation to O.A. No. 109/2022 (WZ) and
Directions passed therein, as and when the need arises or if

directed by this Hon’ble Tribunal.

The Execution Application filed by the Applicant is
baseless, devoid of merits and completely misrepresents the

facts which are vague and concocted. The Appellant, who is
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totally unaware of the on-ground reality and actual facts,
has levelled unfounded allegations and failed to
support/substantiate such allegations by
documents/evidence. The averments in the Execution
Application are mere bald allegations which have no basis
in law. Therefore, the Execution Application filed by the
Applicant is nothing but a motivated publicity stunt filed
with the sole intent to bring disrepute to the Answering

Respondent and harm its legitimate business activities.

At the outset, the Answering Respondent denies each and
every averment, statement, allegation and contention made
by the Applicant. Nothing contained in the present reply
may, unless specifically admitted herein, be deemed to be
direct, indirect or an implied admission of any averment,
contention or allegation made by the Applicant, save what

are matters of record.

It is submitted that the Execution Application under reply is
liable to be dismissed for the reasons, contentions and
submissions as stated below in the Reply, all of which are in

alternative and without prejudice to one another.

Brief Background

Detox India Private Limited is a private company
incorporated on 02.04.2010 and is registered at Registrar of
Companies, Ahmedabad. Detox has around 160 employees
and over 180 associated members. It is involved in

environmental services, including waste treatment activities.
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Detox group is committed to working towards sustainable
development and aims in providing world class services
through continual improvement and technology upgradation
in the field of ‘Environment and Public Health’ to conserve

environment for the next generation.

Prior to the late 90’s, preserving environment and allocating
adequate budget for environmental preservation was the
least of priorities in industries as well as with statutory
bodies. The traditional waste management cycle had been
through mass burn of waste, dumping or discharging
illegally which has now evolved to a more scientific
approach of ‘Reduce, Reuse, Recycle and Recover’ due to
stringent Government regulations and an understanding of

natural environmental benefits.

Detox group is playing an important role in this cultural
shift by aligning all its efforts towards sustainable
development. The shift of understanding waste as a resource
by maximizing its value through proper treatment is

bringing significant economic and environmental benefits.

It is submitted that Detox is operating a hazardous waste
treatment facility at Ankleshwar, situated at Plot No. 7921-
22-23, GIDC Estate, Ankleshwar, Bharuch District, Gujarat
(“Industrial Plant”), amongst other facilities for waste
management and treatment. The Answering Respondent has
been compliant in obtaining all necessary approvals,
clearances and permissions from Gujarat Pollution Control
Board/ Respondent No. 2, amongst others, which are

required to operate its business activities.
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One such approval under which the business activities are
currently undertaken is the Consolidated Consent and
Authorisation  (“CCA”) issued vide letter no.
GPCB/ANK/CCA-1360 (7)/1D-32798/600654 dated
15.09.2021 under the provisions of the Water (Prevention
and Control of Pollution) Act, 1974 (“Water Act”). The
CCA was further amended vide the CCA Amendment No
H-126054, issued vide letter no. GPCB/ANK/CCA-1360
(9)/ID-32798 dated 02.06.2023 valid upto 29.03.2026, for
operation of common facility for treatment and disposal of
wastewater received through various industries. A copy of
the CCA Amendment No. H-126054 is annexed hereto and

marked as Annexure — A.

Preliminary Submission - Two Separate and

Independent Proceedings

That on the basis of a complaint dated 04.06.2023,
submitted by the Applicant to the GPCB/Respondent No. 2,
the Respondent No. 2/GPCB had started enquiries, which
ultimately culminated into a closure direction dated
11.08.2023 (“Closure Direction”). Subsequently numerous
steps have been taken by the Answering Respondent
including payment of environment damage compensation
(“EDC”) of INR 25,00,000/- as well as deposit of bank
guarantee of INR 10,00,000/- which has resulted into
‘Interim Revocation’” of the Closure Direction. It is
submitted that these proceedings did not arise out of and
from the Original Application No.109/2022(WZ), in which
numerous  directions  were passed against the

GPCB/respondent No. 2 and NAA/Respondent No. 3.
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It is submitted that the Answering Respondent was not a
party to the O.A. No. 109/2022 (WZ) and resultantly not
privy to the proceedings conducted therein. As such, the
Answering Respondent is unaware of the pleadings,
arguments or rationale behind the order dated 23.01.2023
passed by this Hon’ble Tribunal.

Notwithstanding the above, the Answering Respondent
understands that the order dated 23.01.2023 has been made
applicable to it vide the order dated 16.01.2024 solely on
the basis that the Industrial Plant of Detox ‘is located in the

same reqion i.e. Notified Area Authority of Ankleshwar,

regarding which an earlier Original Application
No0.109/2022(WZ) was filed. Therefore, whatever directions
were issued in that, would be applicable to the respondent
No. 1i.e., M/s Detox India Pvt. Ltd. also.’

It 1s further submitted that as per the Answering
Respondent’s understanding of the order dated 23.01.2023
(relevant portion extracted in the para above), the directions
contained in 23.01.2023 also encompass within its purview,
the Answering Respondent. It is however, humbly
submitted that the above possibly could not have been the
intention of this Hon’ble Bench, since (as mentioned above)
the Answering Respondent was not a party to Original
Application No0.109/2022(WZ), in which the order dated
23.01.2023 was passed. Further, the directions dated
23.01.2023 was passed against and for compliance by the
Respondent No. 2 and 3, i.e., the GPCB and NAA

respectively.
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Therefore, while the said directions being ‘Therefore,

whatever directions were issued in that, would be

applicable to the respondent No. 1 i.e., M/s Detox India Pvt.

Ltd. also.’, cannot be made applicable to the Answering
Respondent, however with the intent to co-operate, provide
actual facts and in order to comply with the direction of this
Hon’ble Tribunal, to file reply, the present reply is being
filed.

Issuance of closure directions against Detox by

Respondent No. 2

As mentioned above, the Applicant had filed a complaint
dated 04.06.2023 in relation to the coloured wastewater
lying near the Industrial Plant. Basis the complaint,
Respondent No. 2, through its authorised officer, conducted
inspections of the Industrial Plant under section 23 of the
Water Act on various dates being 04.06.2023, 25.06.2023,
26.06.2023, 29.06.2023, 01.07.2023 and 18.07.2023.
Pursuant to the said inspections, certain non-compliances
were found at the Industrial Plant leading to pollution in
Amravati River. Accordingly, the Respondent No. 2 issued
closure direction dated 11.08.2023 under section 33A of the
Water Act wherein inter alia Detox was prohibited to
continue with the manufacturing activities, close the
operation of the Industrial Plant, submit a bank guarantee
for INR 10,00,000 for compliance assurance at the time of
revocation and deposit the interim environment damage
compensation and as when communicated by the
Respondent No. 2. A copy of the Closure Direction dated

11.08.2023 1s annexed hereto and marked as Annexure — B.
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IV. Interim Revocation of Closure Direction and

20.

21.

22.

resumption of operations by Detox

It is submitted that in compliance with the Closure
Direction, the operations of the Industrial Plant were closed
and electricity and water supply was disconnected on
28.08.2023. Thereafter, Detox filed an application to the
Respondent No. 2 seeking revocation of the Closure
Direction on  28.08.2023  (“Interim  Revocation
Application”) along with undertakings dated 24.08.2023
and 28.08.2023 ensuring compliance with the directions
issued by the Respondent No. 2. A copy of the Interim
Revocation Application is annexed hereto and marked as
Annexure — C. A copy of the undertakings dated
24.08.2023 and 28.08.2023 is annexed hereto and marked

as Annexure — D.

Detox also paid INR 25,80,000/- as EDC as determined by
the Respondent No. 2 and submitted a bank guarantee dated
18.08.2023 of INR 10,00,000/- of ICICI Bank. A copy of
the proof of payment of the EDC is annexed hereto and
marked as Annexure — E and a copy of the bank guarantee
dated 18.08.2023 is annexed hereto and marked as

Annexure — F.

Detox also submitted a long term and short term action plan
to Respondent No. 2/GPCB on 29.08.2023 and 08.09.2023
for corrective measures to prevent any contaminated
wastewater discharge outside the Industrial Plant. A copy of
the long term and short term action plan is annexed hereto

and marked as Annexure — G.
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The authorised officer of the Respondent No. 2 visited the
Industrial Plant on 31.08.2023 and in furtherance to the said
inspection, the Respondent No. 2 passed the interim
revocation order dated 20.09.2023 (“Interim Revocation
Order”) permitting Detox to resume the operations at the
Industrial Plant for a period of 3 months from the date of
the Interim Revocation Order. A copy of the Interim
Revocation Order is annexed hereto and marked as

Annexure — H.

After the Interim Revocation Order was passed, the
authorised officer of the Respondent No. 2 visited the
Industrial Plant on numerous occasions and based on the
inspection of the Industrial Plant, sought written remarks
from the Answering Respondent. Detox duly responded and
clarified the compliances based on each of such
inspections/visits. A copy of the letters issued by Detox to
Respondent No. 2 dated 02.11.2023 (to the Notice of Entry
dated 27.10.2023), 02.11.2023 (to the Notice of Entry dated
29.10.2023), 28.11.2023 (to the Notice of Entry dated
17.11.2023), 28.11.2023 (to the Notice of Entry dated
21.11.2023), 18.12.2023 (to the Notice of Entry dated
18.12.2023) and 10.01.2024 (to the written remarks for visit
on 09.01.2024) are annexed hereto and marked as

Annexure — I (colly).

Compliance with the directions of the Interim

Revocation Order

It is submitted that the Answering Respondent continues to

be in compliance with the directions of the Interim
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Revocation Order and short term and long-term action plan.

In accordance with the Interim Revocation Order, the

Answering Respondent filed progress report of compliances

regarding short term and long-term action plan on

09.01.2024 wherein the following compliance were stated:

SN | Ref, Short term | Target Date | Status on Remarks
action plan 09.01.2024

1. DIPL/CORR | Cleaned all the | 25/09/2023 Completed All  storm  water

ISITE/202 storm water drain are cleaned up
3/42 drains up to the to the discharge
discharge point. points and it is in
continuation on

daily basis

2. Wherever  the | 30/09/2023 Completed PCC along the
applicable  the compound wall at
seepage plant  gate  and
from the canteen area has
boundary  wall been done to
area has been prevent seepage of
closed by plinth water outside plant
protection premises.

3. To avoid the | 20/09/2023 Completed Pressure  grouting
seepage in the done at various
storm location like PT
water drain, we area, Sludge shed
have provided area, MEE, SD plant
the Pressure and RO plant area.
grouting.

4. Bamboo 27/09/2023 Completed Tarpaulin sheds are
tarpaulin shed to provided at SD,ME
cover the salt and PT areas to
for cover salt.
contamination
in the storm
water drain.

5. Replace all the | 25/09/2023 Completed Damage roof sheet

damaged  roof
sheets in order
to protect
process
contamination
to the storm
water drain.

replaced at MEE
shed, Sludge Shed,
SD Shed and Boiler
Coal storage shed to
avoid process
contamination.
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collection tanks

will be made

6. Created the | 30/09/2023 Completed Bund wall has been
bund wall provided in plant at
wherever there various  locations
is possibility to like, MEE, ATFD,
have Sludge shed area,
contamination PT areca, UG tank
to the storm farm area, VOC
water drain. tank farm area,

DAF area,
compressor  room
area to prevent
seepage of water.

SN | Ref, Short term Target Date | Status on | Remarks
action plan 08.01.2024

1. DIPL/ CORR | BEIL and other | 20/03/2024 | Completed | We have

ISITE/2023/42 | TSDF sites membership of BEIL
require and additionally we
membership for have take
disposal of the membership for
salt. Ecocare
We have our Infrastructure  and
own landfill started Salt disposal
facility in from 05/12/2023.
SEPL Magnad.

However, in
case of our site
closure etc., we
will dispose of
the n Dbalance
salt in BEL and
other TSDF sites
for which we
will obtain said
membership.
We will ensure
the salt quantity
will not exceed
our storage
capacity
(includes  our
landfill and
membership
capacities).

2. All the waste | 25/03/2024 | In Progress | One tank (3405) has
water been cleaned and
underground observed that there is

no leakage in the
tank.
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empty

one by one and
clean the tank as
well as put In
the bitumastic in
order to avoid
the seepage to

Parallely we are
working on cleaning
the other tanks

avoid the

contamination.

Storm water | 18/03/2024 | In Progress | Trial has been taken

drain will be in existing drains by

applied bitumen 2 agencies. Once

coating in order performance

to avoid concluded will

contamination. apply.

Underground pit | 20/03/2024 | In Progress | Underground pit

and permanent work with Pumping

submersible system has been

pump at Completed at Sludge

different Shed & MEE area

locations in our Construction ~ work

premises for has been completed

collecting  the & Pumping system

contaminated work is  under

runoff to ETP. progress at SD plant
& Canteen area Pit.

Installation ~ of | 31/03/2024 | Completed | High Definition 01

HD night vision nos. camera installed

camera with at final discharge

recording point.

facility at the

back side, where

rainwater falls

A dedicated tank | 20/03/2024 | Completed | Two tanks have been

of 350 KL (x2) dedicated for rain

will be water.

provisioned for

recollection  of

contaminated

rain water

during monsoon.

Creation of | 17/01/2024 | Completed | The Leachate Pit

Leachate Pit in
the
surroundings of
a sludge shed

was constructed in
the surrounding of a
sludge shed along
with a  pumping
system
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8.

DIPL/ CORR
9. ISITE/2023/45
10.
11.
12.

MEE  effluent | 10/02/2024 | Completed | MEE tank farm area
feed tank area covered with roof
covered sheet and perling to
with Sheet. avoild the cross
contamination.
PT filter press | 12/02/2024 | Completed. | PT filter press area
area covered covered with. roof
with sheet and perling to
Sheet avoid the  cross
contamination.
Arrangement of | 31/01/2024 | Completed. | Process drain with
slope, drain and slope provided in the
collection pit in ATFD area. Pit has
ATFD area been constructed & a
pumping
arrangement has
been provided to lift
contaminated
process water for
further treatment.
Provision of | 31/03/2024 | In Progress | Refer Point No.3
Bituminous on
the wall of the
pit.
Construction of | 31/01/2024 | Completed | Bund wall has been

bund wall in the
Effluent
unloading area

constructed at an
unloading area to
prevent mixing of
process water with
rain water and avoid
contamination.

A copy of the progress report submitted to the Respondent

No. 2 is annexed hereto and marked as Annexure — J.

26. In light of the above, it is pertinent to note as under —

1. The Answering Respondent has constructed plinth

protection wall to prevent seepages and leakages of the

contaminated waste water from the Industrial Plant;
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i1. There has been no discharge of any kind of the waste
water from the Industrial Plant;

iii.  During the visits/inspections by the authorised officers
of the Respondent No. 2 on numerous occasions, the
internal area of the Industrial Plant was observed clean
and dry with no accumulation of contaminated water;

iv. Detox is taking proactive steps to ensure strict
compliance with orders and regulations of the
Respondent No. 2;

v. The boundary premises of the Industrial Plant are not
only being observed using CCTV cameras, but are also
being checked at regular intervals to detect any leakage
of contaminated water;

vi. Utmost care is being taken to maintain cleanliness of
the Industrial Plant and routine checks are undertaken

to ensure the same.

Permanent Revocation Application filed by Answering

Respondent

Detox filed an application seeking permanent revocation of
the Closure Direction on 10.01.2024 (“Permanent
Revocation Application”). A copy of the Permanent
Revocation Application is annexed hereto and marked as

Annexure — K.

Pertinently, the Respondent No. 2 has extended the
operation of the Interim Revocation Order and consequently

revoked the Closure Direction vide its order dated

15.03.2024 (“March Revocation Order”) for an additional

14
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period of 3 months. A copy of the March Revocation Order

1s annexed hereto and marked as Annexure — L.

From the above, it is evident that Detox has already taken
all corrective steps and implemented the action plan as per
the directions of the GPCB/Respondent No. 2, to ensure that
the wastewater is not released or discharged from the

Industrial Plan of Detox.

It is re-iterated that the Closure Direction, Interim
Revocation Order or March Revocation Order are neither
arising out of nor interconnected with the Original
Application or Execution Application as filed by the
Applicant herein.

Therefore, since the Answering Respondent has already
been in compliance and continues to be in compliance of
corrective steps submitted to the concerned authority,
Respondent No, 2/GPCB, that too in separate proceedings,
the present Execution Application merits no consideration
and ought to be dismissed by this Hon’ble Tribunal qua

Detox.

15
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| e LT 'I' ‘_\
FOR RESPONDENT NO. IM(‘
THROUGH

Date: £3.05.2024
Place: ot~

Anindita Roy Chowdhury/Vatsala Rai/

Saurabh Batra
Advocates for the Respondent No. 1
AZB & Partners
Onyx Towers, 1101-B, 11" Floor, North Main
Road, Koregaon Park, Pune — 411001, Maharashtra
vatsala.rai(@azbpartners.com
Mobile No: +91-9811948626
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I, Yogesh Gupta, S/o Sh. Jagan Nath Gupta, aged about 54 years,
having my office at Detox House, H.No. 2/819 to 823, Hira
Modi Ni Seri, Ring Road, Sagrampura, Surat 395002, do hereby

as solemn affirmation state as under:

1. That I am the authorised signatory of the Respondent No. 1
and duly competent to swear the present Affidavit. I am
sufficiently conversant with the facts of case as derived
from the records available with the Respondent No. 1 and
have also examined all relevant documents in relation

thereto.

2. The accompanying reply has been drafted by my counsel

under my instructions and the contents of the same may be

read as part and parcel of the present affidavit.

3. I have read the contents of the accompanying reply and say

that the contents therein are true and correct as per K;{vn
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knowledge, belief and information. No part of it is false and

nothing material has been concealed therefrom.

Solemnly affirmed at Surat

On this 374 day of May, 2024

VERIFICATION

I, the Deponent, do hereby declare that this is my name and
signatures and the contents of this affidavit are true and correct
to the best of my knowledge, belief and information. No part of
this affidavit is false and nothing material has been omitted

thereof.

Verified at Surat on this 3™ day of May, 2024

- 3 MAY 202

¢ Date: 03 .05.2024

Place: Surat

'BOOKNC T
“sr no. 00061

VIPUL B. PRAJAPATI
NOTARY
SURAT DIST. (GU.IL)
GOVT. COF 1WA

HOTARIAL| i

“HOTARIAL

o= 3_ H




401 20

— GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,
GANDHINAGAR - 382010,

Annexure A (T) 079-23232152

By RP.A.D.
CONSOLIDATED CONSENT AND AUTHORIZATION (CC & A - Amendment)
CCA AMENDMENT NO: H - 126054

NO: GPCB/AN A-1 ID- DT: /06/2023

T
\-/M‘}’:DET{)X INDIA PVT. LTD.
PLOT NO: 7921-22-23,
GIDC ESTATE ANKLESHWAR,
DIST-BHARUCH.

SUB: Amendment in Consolidated Consent & Authorization (CC&A) under various
Environmental Acts/ Rules.

REF: (1) Your application No. 264025 dated 15/11/2022.
(2} CCA No. AWH - 113467 dated: 15/09/2021 and further amended dated:
18/10/2021. (CCA Renewal) ’
(3) CTE - Amendment No. CTE - 120389 dated: 03/08/2022.

Sir,

This has reference to the CCA order No: AWH-113467, issued vide letter no. GPCB/
ANK/ CCA-1360(7)/ ID-32798/600654, dated 15/09/2021 under the provisions of the
various Environmental Act/ Rules, which stands amended as under.

The Validity of this order will be up to 29/03/2026.
1. There shall be no change in production quantity/capacity from proposed changes.

2. ific conditions:
a) Unit shall submit details of High VOC and High Organic Containing effluent with
bifurcation every month to the Board.
b) Sender and receiver both shall comply with online manifest system and VLTS (Vehicle
Location Tracking System).
¢) Unit shall comply with additional condition for CPA/SPA areas as per GPCB office order
dated: 11/11/2019.

[A] Additional conditions under Air Act:

a) Unit shall adhere to stringent air pollutants standards i.e. 80 % of existing flue gas and
process emission'standards in the CPA.

Flue gas Emission Standards
Parameters Existing Revised norms (80% of
Existing)
PM 150 mg/Nm3 120 mg/Nm3
502 100 PPM 80 PPM
NOx 50 PPM 40 PPM
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b)

g)

h)

i)
K

B

a)
b)

_C)

d)

Following air pollution control measures shall be provided for the flue gas emission
sources like Boiler, Thermic Fluid Heaters etc. (As Applicable) (For solid fuel based
utilities)

Stipulated APCM in Red cate ory industrial units of CPA
Steam generation capacity (in TPH) Type of APCM
Less than 1 Multi Cyclone
1to <3 Multi Cyclone + Water Scrubber
3to<6 Bag filter + Water Scrubber
26 ESP+ Water Scrubber

Unit shall provide at least two stage scrubbing system of appropriate media for the control
of the process gas emission.
Unit shall install and commission Continuous Emission Monitoring System- CEMS (as per
CPCB guidelines for relevant parameters) which shall be connected with GPCB/ CPCB
server (In case of large and medium red category industries)
All common facilities shall install CEMS (as per CPCB guidelines for relevant parameters)
which shall be connected with GPCB/CPCB server to the Stacks provided with Common
Multiple Effect Evaporator {CMEE), Common Spray Dryer, Common incinerator etc.
The unit shall adhere to Sector specific guidelines/ SOP published by GPCB / CPCB from
time to time for effective fugitive emission control. (like guidelines for: Stone crushing
units, Coal handling units, spent solvent handling and management, spent acid
management, Decontamination of drums, containers etc.)
Unit shall take adequate measures to control odour nuisance from the industrial activities
which may include measures like- use of masking agent with atomizer system {water
curtain), closed / automatic material handling system, containment of the odour
vulnerable areas etc.
Unit shall not use Pet-coke, furnace oil, LSHS as a fuel.
Unit shall adopt sectoral Best Available Technology-BAT (Like Use of Induction Furnace,
Electric Arc Furnace instead of Cupola furnace in foundry industry, Caustic Recovery
System in Cotton Textile units etc.)
Unit shall provide green belt of 40% of the plot area, using concept of the social forestry
and development of green belt outside project premises in adjacent areas.
Unit shall provide Wall to Wall carpeting in vehicle movement areas within premises to
avoid dusting.

ditignal conditi under the Water Act:
Unit shall only use treated effluent for preparation of lime and other slurry in ETP. No
fresh water shall be utilized in ETP.
In the case, if the Industry is not a member of CETP and domestic waste water generation
is more than 10:KLPD, industry shall install STP of adequate capacity and treated sewage
shall be reused / recycled to the maximum extent.
In case of Large and Medium Red Category industry, the unit shall install system for
continugus monitoring of effluent quality / quantity as per CPEB guidelines for relevant
parameters (like pH, Flow, Temperature, TOC/COD, NH3-N etc.) and shall be connected to
GPCB server. In case, if the industry is a member of CETP, unit shall install flow meter.
If the water consumption of the unit is more than 50 KLPD, Unit shall submit detailed
water harvesting plan (off site).
The unit shall explore Techno-Economic feasibility of Zero Liquid Discharge (ZLD) and if
feasible, ZLD should be adopted. -
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GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,
GANDHINAGAR - 382010,
(T) 079-23232152
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C] Additi itions under the Hazardous W. Management Rules:

a) Unit shall strictly carry out handling, storage and disposal of fly-ash, slag, red-mud, de-
inking sludge etc. (High Volume- Low Effect Wastes) as per prevailing guidelines and its
disposal at designated locations approved by the Board.

b) Industry shall dispose its hazardous wastes through co-processing, pre-processing to the
extent possible prior its disposal to incineration/ landfill as per provisions of Hazardous
and Other Wastes (Management and Transhoundary Movement} Rules, 2016.

c) Industry shall strictly comply with all the measures specified in guidelines for spent
solvent management, spent acid management, and other guidelines/directions published
from time to time by GPCB and/or CPCB, etc.

d) Unit shall carry out transportation of hazardous wastes through GPS mounted vehicles
only.

D] Other General Conditions:

a) Unit shall submit report of compliance of the conditions of EC every year to the Board
prepared by third party.

b} Unit shall enhance CER fund allocation to at least 1.5 times the slabs given in the OM dated
01.05.2018 for SPA and 2 times for CPA in case of Environmental Clearance.

3. CONDITION UNDER THE WATER ACT:
There shall be no change in water consumption, wastewater generation and their mode
of disposal from proposed changes.

4. CONDITIONS UNDER THE AIR ACT:

4.1 There shall be no change in fuel consumption & flue gas.emission from proposed
changes.
4.2 There shall be no change in process gas emission from proposed changes.

5 CONDITIONS UNDER HAZARDOUS & OTHER WASTES (MANAGEMENT &
TRANSBOUNDARY MOVEMENT) RULES, 2016

51 Unit shall comply with provisions of Hazardous & Other Wastes (Management &
Transboundary Movement) Rules-2016.
5.2 The condition No. 6.2 under authorization for Hazardous & other wastes of the CCA

order No: AWH-113467, issued vide letter no. GPCB/ ANK/ CCA-1360(7)/ ID-
32798/600654, dated 15/09/2021 is amended and shall now be read as under.

Sr. Na&r;: of Cate. Quantity .
No. ) Number Exi. Pro. Total acility
Waste
Collection, Storage,
g | Seemt/ |, 343 - 343 | aleto
waste oil Lit/Day Lit/ l?ay registered re-
processor
Collection, Storage,
2| seent | oo 0.138 ~ 0.138 Tr;;;';‘;ﬁﬁ;“'
carbon MT/Day MT/Day Recycler/
Incinerator.
s | P gy |20 20 | eportation and
sludge MT/Day MT/Day Disposal at TSDE
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Pre- 5 21 21 Collection, Storage,
treatmment 35.3 -- Transportation and
Sludge MT/Day MT/Day Dispssal at TSDF.
Empty 33.1 9 - 9 Collection, Storage,
bags ) Nos./Day nos./Day Reuse &
4 Decontamination,
Discarde 33.1 4 _ 4 Disposal by
d barrels ’ Nos./Day nos./Day registered re-
processor.
Ammoniu Collection, Storage,
5 m 373 0.86 _ 0.86 Transportation,
sulphate ) MT/Day MT/Day Disposal by sale to
waste actual users/TSDF.
Saflts from Collection, Storage,
orced .
. 65 65 Transportation,
evaporat 35.3 -- .
MT/Day MT/Day Disposal by
on system TSDF /recyclers
(SD) '
6 | Salts from
forced Collection, Storage,
evaporati 353 231 N 231 Transportation,
on system ' MT/Day MT/Day Disposal by
(MEE + TSDF /recyclers.
ATFD)
Collection, Storage,
Transportation and
Solvent disposed by
from VOC L
\ incinerator/ co-
sstrlpper/ 480 500 processing/ sale to
7 d‘i)l:'a;a:nti?: 20.2 20 KL/Day KL/Day KL/Day Shree cement Itd
matirial and J.K. cement ltd.
from raw from who has
authorization in
effluent valid CCA after
making MoU.
23.72 23.72 Send to Cement
8 | Gypsum B MT/Day - MT/Day | industry/ TSDF site.
Fly ash :
g | from - 22.9 - 229 mmf.ff’;f:iﬁﬂ'}'f-'r‘snp
Boiler MT/Day MT/Day site.
ESP

All other conditions of the CCA order No: AWH-113467, issued vide letter no. GPCB/
ANK/ CCA-1360(7)/ ID-32798 /600654, dated 15/09/2021 will remain same.

For and on behalf of
GUJARAT POLLUTION CONTROL BOARD

52 (04
(Arun G. Patel)
ENVIRONMENT ENGINEER
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GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,
P GANDHINAGAR - 382010,
GPCB Annexure B (T) 079-23232152

BY R.P.A.D.

CLOSURE DIRECTION UNDER SECTION 33-A OF THE WATER (PREVENTION AND
CONTROL OF POLLUTION) ACT-1974 [HEREINAFTER REFERRED TO AS THE
WATER ACT] AS AMENDED FROM TIME TO TIME

WHEREAS you are having an industrial plant at Plot No: 7921-22-23, GIDC
ESTATE ANKLESHWAR, DIST.BHARUCH.

AND WIHEREAS Gujarat Pollution Control Board has granted you consent under
the provisions of water Act-1974 by its Consent Order No. H -126054 valid up to
29/03/2026 for operation of your common facility for treatment and disposal of waste
water received through various industries (using spray dryer, MEE and ET¥Ps) with
various conditions mentioned therein,

AND WHEREAS during the inspection of your industrial plant on 04/06/2023,
25/06/2023, 26/06/2023, 29/06/2023, 01/07/2023 & 18/07/2023 under
section-23 of the Water Act by the authorized officer of the Board it has been noticed

that:

1. Unit is inspected w.r.t complaint regarding colored wastewater lying near M/s
Detox India Pvt. Ltd on 04/06/2023 and during inspection near the unit area is
observed contaminated brown colored waste water ponding lying.

2. Contaminated wastewater is found @ 100 x 3 meter area outside to main gate of
the unit & there is no GIDC storm water drain near the catchment.

3. One contaminated waste water sample is collected from ponding lying outside
the premises and analysis report of the sample shows parameter 5S: 792 mg/l,
COD: 3268 mg/l, BOD: 686 mg/l, O & G: 0.8 mg/l, Sulphide: 10 mg/l, NH3-N:
12.32 mg/l, Chloride: 5850 mg/l, Sulphate: 1776 mg/I.

4. During inspection, same colored patches observed near main gate within
premises which was washed out from the main gate of the unit due to rain falling
in early morning and same colored w/w is observed in unit storm water drain
near ETP & spray dryer area and @ 10 nos sludge bags are found lying near
storm water drain of ETP area in which seepages observed from this bags.

5. During inspection due to rain falling most of the internal storm water drains are
found filled with contaminated brown colored w/w within premises.

6. Unit is inspected on 25/06/2023 with specific reference of contaminated water
flowing in to<GIDC storm water drain during rainy time and it is observed that
brown colored contaminated rain water was flowing from storm water drain
outlet of thé unit leading to GIDC storm water drain ultimately to GIDC SWD near
pumping station-C,

7. Unithas provided manual control valve at the final outlet of storm water drain ot
the unit to prevent contaminated waste water discharge from the unit prenuses

Page 1 0f 6

Clean Gujarat Green Gujarat
Website : https://gpch.gujarat.gov.in

SB
TRUE COPY



9.

10.

11,

12,

13.

14.

15.

16.

406

rowards GIDC SWD and have provided motor pump for the lifting of
contaminated waste water from collection pit provided at final outlet point of
SWD of the unit to ETP. However, internal storm water drain of the unit is found
full with contaminated water and provided metor pump is found not in
operation and manual valve is found open.

Discharge of contaminated rainwater coming from open area of plant premises
and leading to Strom water drain of the unit is observed going on from the final
putlet of the SWD of the unit. .

One contaminated rain water sample is collected from the final outlet of storm
water drain of the unit and analysis report shows parameter pH: 869, 55
1860mg/), COD: 2848 mg/l, BOD: 682 mg/l, NH3-N: 47.6 mg/!, Sulphide: 3.20
mg/1, Chloride: 3050 mg/l, Sulphate: 1609 mg/!, Phenolic compounds: 8.69 mg/1.
Unit is visited on 26/06/2023 with reference to fish kil incidence and during
inspection it is observed at upstream side of C pumping station brown colored
effluent ponding is observed near GIDC strom water drain.

It is also observed that w/w from these ponding is going into GIDC storm water
drain. Various such ponding are observed nearby and flow in GIDC strom water
drain is also observed. It is found that these effluent ponding are created from
Hazardous waste trucks standing near GIDC strom water drain. Left over
material in these trucks contaminated the rain water and created effluent
ponding near the trucks and which leads to GIDC storm water drain. Person
contacted in unit has confirmed that all the hazardous waste trucks are used by
them for transferring their waste to Safe Enviro TSDF site at Magnad Jambusar.
Analysis Report of the waste water sample collected from ponding near
Hazardous waste truck no GJ12 Z 1923 located near GIDC SWD shows parameter
pH: 855, $S: 1212 mg/1, COD: 10125 mg/l, BOD: 2123 mg/l, NH3-N: 16.8 mg/l,
Sulphide: 3.60 mg/l, Chloride: 23750 mg/l, Sulphate: 7033 mg/l, Phenolic
compounds: 0.18 mg/1 -

Unit is again visited on 29/06/2023 with reference to routine holiday
monitoring in GIDC Ankleshwar area considering ongoing rain and brownish
contaminated rain water runoff going outside unit premises through main gate of
unit is observed, which goes to GIDC storm water drain outside the unit
premises.

The Contaminated rain water discharged from this unit first goes near C-
pumping station from where it flows into Sarangpur khadi ultimately meeting
River Amravati.

Analysis report of the sample collected from contaminated rain water runoff
going outside unit from near main gate of the unit shows parameter S5 2450
mg/l, 0 & G: L.mg/l, COD: 1900 mg/l, BOD: 435 mg/l, Sulphide: 6 mg/l, NH3-N:
9.52 mg/1, Sulphate: 290 mg/l, Chloride: 1900 mg/l

During the inspection, rain water discharge point located on back side of unit
near canteen is observed closed (rain had stopped recently] however
contaminated rain water having brownish color is cobserved in the sump
following the gate valve of internal storm water drain.
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GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,
GANDHINAGAR - 382010,
(T) 079-23232152

17.

18.

19.

20.

21

P

23

24,

i

26.

27

28.

One sample of waste water from contaminated rain water accumulated at sump
near final gate of SWD outlet of unit is collected and analysis report of the same
shows parameter SS: 596 mg/l, 0 & G: 3 mg/], COD: 1145 mg/l, BOD: 262 mg/l,
Sulphide;: 9.2 mg/l, NH3-N: 10.08 mg/l , Sulphate: 1064 mg/l, Chloride:
2225mg/l, Phenolic compounds: 2.37 mg/1

Unit has provided recollection pump which was not in operation during
inspection. Contaminated rain water accumulation near the SWD outlet area is
also observed.

Unit has not furnished the CCTV recording during inspection for 2 hours (17:00
hrs to 19:00 hrs of 29.06.2023 - to check actual opening & closing of gate valve of
internal SWD outlet).

Unit is again visited on 01/07/2023 with reference to routine round in GIDC
Ankleshwar area considering heavy rain going on, rain water discharge point
located on back side of unit near canteen is observed open and contaminated
rain water having dark brown color and pH @ 7-8 on pH strip is observed
discharge into GIDC storm water drain.

The discharge valve was full open and contaminated rain water discharge at
heavy rate through provided pipeline (@ 1.5 ft dia) is going on.

Analysis report of the sample collected from contaminated rain water runoff
from final storm water drain outlet point shows parameter pH: 8.12, 55 644
mg/1, BOD: 276 mg/], COD: 1218 mg/], Sulphate: 735 mg/l, NH3-N: 14.56 mg/|,
Chloride: 1150 mg/l, Phenolic compounds: 1.26 mg/!.

Unit has provided recollection pump and online pH meter at same rain water
discharge point. Ouline pH was showing 7.5 pH and recollection pump was not
in gperation. :

During the inspection, contaminated rain water runoff (color — dark brown, pH -
7-8 on pH strip ) also going outside premises through main gate of unit, which
discharged to GIDC storm water drain which further leading near C-pumping
station from where it was flowing into Sarangpur Khadi followed by River
Amravati

Analysis report of the sample collected from contaminated rain water runoff
going outside premises through main gate of unit shows parameter 0 & G: 1
mg/l, §S: 2172 mg/l, BOD: 347 mg/l, COD: 1598 mg/l, Chloride: 600 mg/l,
Sulphate: 350 mg/1, NH3-N: 33.6 mg/}, Phenolic compounds: 0.19 mg/!.

Unit is visited on 18/07/2023 during routine monitoring in GIDC Ankleshwar
having heavy rainfall and it is observed that brown colored contaminated rain
water flowing/from the main gate of the unit.

Analysis réport of the sample collected from contaminated rain water runoff
going oufside unit from near main gate of the unit shows parameter COD: 1112
mg/1,BOD: 252 mg/l, Suspended Solids: 364 mg/l, Ammonical Nitrogen: 21.84
mg/lChloride: 1470 mg/1, Sulphate: 1108 mg/l, Phenolic compound: 0.57 mg/L.
It {$ observed that spray drying activity and MEE plantis found in operation, Unit
Has stored@ 350 MT of MEE salt / Spray drying salt in jumbo bags which are
lying in open and due to heavy rain leachate generated from jumbo bags are
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leading to units storm water drain and also going on main road through main
gate.

During inspection it is observed that that storm water drain outlet is found open
and contaminated rain water is going into GIDC storm water drain at back side of
the unit. 1t is also observed that the pump provided at SWD outlet to send back
the effiuent to ETP is found not in operation

Analysis report of the sample from storm water drain outlet shows parameter
COD: 921 mg/), BOD: 202 mg/l, Ammonical Nitrogen: 24.64 mg/1, $S: 332 mg/|,
Chloride 1375 mg/1, Sulphate: 1002 mg/], Phenolic compound: 1.63 mg/l.

Unit is not complying with CC&A condition 2.2 to maintain ZLD.

Unit has failed to take any precautions to stop discharge of contaminated waste
water into storm water drain further leading near pumping station-C which
flows into Sarangpurkhadi followed by Amravati River causing polluticn in river.

AND WHEREAS the non-compliance as narrated above, observed in your

industry is centributing to the pellution problem in Ankleshwar area.

AND WHEREAS on site written remarks were given during inspections &

directed to comply within stipulated time period. However, you have submitted reply
on 21/07/2023,01/08/2023 & 09/08/2023 which is not acceptable as your industry is

found

discharging contaminated effluent frequently on 04/06/2023, 25/06/2023,

26/06/2023, 29/06/2023, 01/07/2023 & 18/07/2023 which is ultimately polluting
Amravati River.

UNDER THE CIRCUMSTANCES, as directed, I Arun G. Patel, Environment

Engineer, Gujarat Pollution Control board issue the direction under Sectiont 33(A) of the
Water Act - 1974 as under:

1.

To prohibit the manufacturing activity on 15% day at Plot No: 7921-22-23,
GIDC ESTATE ANKLESHWAR, DIST.BHARUCH.
To stop operation of D.G. set and CPP on 15% day (if any).
To close the operation of your industria! plant on the above mentioned site on
15% day.
To direct the concerned authority to stop supply of electricity and water on 15%
day.
This order will be effective with 15% day.
To submit Bank Guarantee of Rs. 10 Lac for cbmpliance assurance at the time of
revocation.
Interim Environment Damage Compensation (EDC) may be decided and
communicated by board later on. Unit shall pay interim EDC as and when
communicated by board at the time of revecation.
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— GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A
R~ ' '
> T GANDHINAGAR - 382010,

N\ 7 4
GPCB (T) 079-23232152

IF the above direction is not complied on 15t day, you are liable for prosecution
under Section 41{2) of the Water (Prevention and Control of Pollution) Act-1974 which
provides punishment with imprisonment for a term not less than one year and six
months and may extend to six years and with fine.

IF any person aggrieved by aforesaid direction, you may file an appeal under
Section 33-B of the Water {Prevention and Control of Pellution}) Act, 1974 belore
National Green Tribunal within thirty days from the date of this crder.

This letter is issued with the approval of the competent authority,

For and on behalf of
Gujarat Pollution Control Board

M \;912"’?}

(Arun G. Patel)
ENVIRONMENT ENGINEER

NOQ; GPCB/ANK/CCA-1360{10})/1D-32798/ Dated:  /08/2023

[ssued to:
/5. DETOX INDIA PRIVATE LIMITED
PLOT'NO: 7921-22-23,
GIDC ESTATE ANKLESHWAR,
DIST: BHARUCH, GUJARAT.

COPY TO:

1. The Dy. Engineer (0&M)
Dakshin Gujarat Vij Company Ltd (DGVCL),
GIDC Sub-Division, DGVCL,
Plot No. U/4/2, opp: GIDC Police Station,
GIDC Ankleshwar, Dist. Bharuch.....
[ am directedto request you to disconnect supply of ELECTRICITY (except single
phase) with’15t% day effect from the date of issue of this order to the industrial
plant of M/s. DETOX INDIA PRIVATE LIMITED, PLOT NO: 7921-22-23, GIDC
ESTATE ANKLESHWAR, DIST.BHARUCH & intimate to us accordingly.
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2. The Chief Officer
Ankleshwar Notified Area
Plot No.618/619,
GIDC Ankleshwar,
Dist: Bharuch ........
[ am directed to request you to disconnect supply of WATER with 15t day
effect from the date of issue of this order to the industrial plant of M/s. DETOX
INDIA PRIVATE LIMITED, PLOT NO: 7921-22-23, GIDC ESTATE ANKLESHWAR,
DIST.BHARUCH & intimate to us accordingly.

3. Regional Officer
Gujarat pollution Control Board,
Regional Office,
Ankleshwar..... to follow up for compliance of this direction & send IR/AR.

For and on behalf of
Gujarat Pollution Contro! Board

e

25
i\ 05‘”

(Arun G. Patel)
ENVIRONMENT ENGINEER

Page 6 of 6

SB
TRUE COPY

29



SB
TRUE COPY




SB
TRUE COPY




413 32

DETOX INDIA

operated by (&) VEOLIA

FORM NO. D7

Application for the cancellation of Industry Closure Order

(Necessary in both case, Immediate and within 15 days closures order)

1. Complete Name and Address of the Industry :- M/s. Detox India Private Limited,
Plot No. 7921,7922,7923,
GIDC Estate Ankleshwar,
Tal-Ankleshwar,
Dist. Bharuch,
State: Gujarat, India.

. GPCBID - 32798
3. Closure Order date and Letter No. :- GPCB/ANK/CCA-1360(10)/1D-
32798/750656, Dated 11/08/2023
4. Date of Disconnection of Electrical Power :- Electrical power disconnection letter enclosed as
Annexure-VIII
5. Date of Disconnection of Water Supply :- Water Supply disconnection letter enclosed as

Annexure-IX
6. Details of action taken to prevent and resolve pollution (as per given format) Ann—(A) Attached

Sr. | Reasons for Closure to | Action Taken Date of | Approximate dates of
No | Industry Completion of | completion of Actions
Action which may take more

than seven days

1. As per Closure Order Vide | Attached as Annexure | 23.08.2023 --
Letter No. GPCB/ANK/CCA- | -1
1360(10)/1D-32798/750656,
Dated 11/08/2023

7. Affidavit (Duly notarized on Rs 300/- Stamp Paper) has to be submitted to GPCB, for the list of actions
to be taken [that may take more than seven days for completion] with date of completion. Also
affidavit has to be submitted for ensuring strict follow up of instructions by the industry, as per CCA
order of GPCB under Water Act 1974, Air act 1981 and Hazardous waste Act 2008 : - Attached as
Annexure - I

8. Bank Guarantee (if needed) : - Attached as Annexure - Il

9. Present status of CCA and its date of expiry -

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)

- Closure revocation applicationpégmﬁaﬁgegmiJe?&@e@&gage{jpng(éﬁ }élr? 55?8@&&3?58?&‘?5‘%?5&%33}9921 %gq%)gy%m ‘
- Note: IP of maghipg iscantured Dithg blewser OfnlicBtimashmedR isderfands, ipohtaeDatengs SRinig &Pesyifiarat-395 002 (Guj.) INDIA

Ph. : +91 261 2351248, 2346181, E-mail : info@detoxindia.com | CIN : U90000GJ2010PTC060122
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DETOX INDIA

operated by (&) VEOLIA

— Consent Order No: AWH-113467, Date of Issue 15/09/2021 Valid Up To 29/03/2026
— CCA-Amendment vide letter no. GPCB/ANK/CCA-1360(7)/1D-32798/603734, Date of Issue
18/10/2021 VALID UP TO 29/03/2026
— CCA-Amendment Order No. H-126054 vide letter no. GPCB/ANK/CCA-1360(9)/ID-
32798/743716, Date Of Issue 02/06/2023 Valid Up To 29/03/2026
10. Time period of water Cess deposited:- Not Applicable
11. Pollution testing (sample analysis charge) fees are paid or pending as on date :- Yes, regularly, within
time frame.
12. If area belongs to water scarcity zone, if yes, then from where industry is getting or pending as on
date : - No
13. Details of closures Orders issued form GPCB in last two years: - No. (This is a first Closure Order)
14. Whether industry has filled form -20 of last Month or not :- Yes. Attached as Annexure - IV
15. Whether industry has filled form -21 of last year or not  :- Yes. Attached as Annexure — V
16. Environment Audit report (if needed) :- Yes

1) Fulfillment report of last year’s Environment Audit Report: Attached as Annexure-VI
2) Existing year’s Environment Audit consent letter: Environment Audit report for Year October-2022
to March-2023 is done by R.N.G. Patel Institute of Technology.
17. Whether Environment statement (Form — V, EP Act) has been filled or not: Yes. Attached as
Annexure-VII

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)

- Closure revocation applicationpéggnwﬁariu.ztaga]'ir]e?(%l%e'{?&gage{jpl’lg(é\l&~L lélr? 55?8@/5&33958?@5‘%?%%3 cE):21 (79‘4]6@%\[ SI.A ‘
- Note: IP of nachipg isccaptured bythg bewser OfslicbtiimasheiRiisderfends, upsn theDatensgs Stimiz &Pesyiflsrat-395 002 (Guj.) INDIA

Ph. : +91 261 2351248, 2346181, E-mail : info@detoxindia.com | CIN : U90000GJ2010PTC060122
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GJIN0SHETR 1 12830y
INDIA NON JUDICIAL
Government of Gujarat
Certificate of Stamp Duty = -
12 4
R, . L '_,:k'
Cartificate No. © IN-GJ30059678112430V. .\
Certificate Issued Date  D4-Aug-2023 02:39 PM L% 3 'J :
Account Reference ' IMPAGC (AC)/ gj13209311/ ANKLESHWAR 1/ GJ-BH
Unique Doc. Reference " SUBIN- ‘GJGJ1320031185114016238943V
Purchased by : VlPULBHAI THAKUBBHAI PARMAR
Description of Document : Art:cle 5 h) Agreement (not otherwise provided for)
Description : UNDEH..T AKING b
Consideration Price (Rs.) "0 '. ._ B
: (Zero), j
First Party : DETO}(:.IINDIA P,VT,LTD | b
| Second Party " GUJARAT-POLLUTION CONTROL BOARD
Stamp Duty Paid By ' DETOXINDINBVT LTD
: Stamp Duty Amount(Rs.) : 300 -
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Statutory Alert: - =
1. The autnentic ty of this Stamp certificate shoultl be verifivd at 'www, shcllestamp.com’ or using e-Siamp Mobile App ol Stock Holding
Any msunpum:y intha n!nmls on this Cortiticate hnd us avallable on the website / Mobile App renders It tnvalid

2 Tre prus of checkmg e legtmacy 18 on the users uf ine cerlifcate
1 Incase r( any dirniepansy plesse nform the Compatent Auran Ity n.

- Closure re :34:35 from IP No: 172.16.31.15.
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UNDERTAKING

a . Authorized person of M/s. Detox India Private Limited, located at Plot No.

I, Yogesh Gupt
’ ¢ arat, India &

7021.7022 7023, GIDC Estate Ankleshwar, Tal-Ankleshwar, Dist, Bharuch, State: Guj
office at K G. Chambers, Udhana Darwaja, Ring Road, Surat- 395002 hereby solemnly undertake

as below

We shall monitor the quality of storm water to be drained out from designated points.
Contaminated waste water from Storm Water Drain (SWD) is being subjected to in
house Evaporation Facility, It shall be collected in catch point and allowed into the ETP &
MEE system for further treatment (Zero liquid Discharge -ZLD) in our unit.
In case of excess/heavy/extreme rain or rain water : We shall adhere strictly to the SOP
for discharge storm water in to GIDC's SWD. We always intimate the Board before
opening the valve. First, we monitor the outlet water parameters before opening the
valve and then discharge it if the result meets norms. If in case the parameter is found
exceeding, we take the contaminated water into the ETP system for further treatment
to maintain Zero liquid Discharge (ZLD) in our unit.

= For small pondings, we collect rain water and neutralize the same, take back for further
treatment within premises.

= For small patches, it shall be contained by neutralizing agent and collected, Stored &
disposed to TSDF Site.

—  We carry out cleaning all truck tires to avoid contamination. Trucks shall be parked at
designated parking area.

— We shall store Hazardous waste at designated storage area i.e. under roof.

—~  We shall maintain good housekeeping in our unit.

"'I‘elp\reovcr, we are continuously making serious efforts to comply with various conditions given
= __bythe Board in the CC&A.

Wii'S!'iI:‘ stated above is true to the best of my knowledge and belief.

For Detox India Private Limited

N

Mr. Yogesh Gupta
(Authorized Person)

- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:34:35 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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-~~~ - Annexure-lll Bank Guarantee ._____ .

ICICIBank —

Derte: 18-08-2023
Ref. DOS2NDDGO0012724

To,
CHAIRMAN, GUFARAT POLLUTICN CONTROL BOARD,
PARYAVARAN BHAVAN, SECTQR 10 A,

GANDHINAGAR
GUJARAT
INDIA

382010

Sub: Issuance of Bank Guargntee
Dear SirfMadom,
Please find enclosed Bank Guarantee issued by [CICF Bank Limited {*/CICI Bunk"] favoring yourself on behalf of: DETOX INDIA PRIVATE

LIMITED. 501,DETOX HCUSE,STH FLOOR, RING ROAD,, SAGRAMPURA, HIRA MODI NE SERI, , SURAT, GUJARAT, iNDIA, 395002 {"Bank
Guarentee") with the tenar and claim period as requested by you, For ease of reference the details have been reproduced as below:

0052NDDG0O0012724
18-08-2023 17-08-2024 17-08-2024 INR 10,00,000.00

We confirm that the officials who have signed the above Bank Guarantee are authorized to sign such decuments on bhehalf of ICIC] Bank. You
may verify genuineness of the Bank Guarantee from any branch of 1CICI Bank in your own interest,

In the event ui invocation, we request you to please ensure complionce with the terims and conditions of the Bank Guarantee in order to
ensure timely payment. You are requested to ensure special care inter alia with respect to the following in the invocation claim letter -

« Bank Guarontee Number ' ’ B o T
» Expiry/Claim Expiry date

o Claim Amount

« Designated Bank branch for submission of invocation claim

= Any declaration / certification that may be required as part of the guarantee text.

= Any other requisite docurnent including the originat Bank Guaraniee,

Please note that ICICI Bank shall not be lieble under the Bunk Guarantee post expiry of the claim period as requested by you,
Thanking you,

Yours faithfully,

For ICIC) Bank Limited
Authorized Signatory

ROHIT CHAUHAN
491486

Regd. Office : ICICI Bank Tower, Near Chekli Circle,

ICICI Bank Limited Old Padra Road, Vadodara 390 067,
Anjan Shalaka, Lal Bungalow, India.

Athwa Lines, Surat - 385 007,  Website www.icicibank.com Corp, Office : ICICI Bank Towers, Bandra-Kurda
- Closure revocation applicatiofdistigismdie Annexure Uploaded {HNAINSDHIRAIR02PLEN2 15 Pom IP No: 172.160r#dex, Mumbai 400051, india.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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AT T

-GJ24223989900015V
INDIA NON JUDICIAL
Government of Gujarat
Certificate of Stamp Duty

Certificate No. * IN-GJ24228989900015V
3 Chrificald lsued Date " 16-Aug-2023 12:48 PM
Account Reference " IMPACC (SV) gj13322704/ NANPURA/ GJ-SU
Unique Doc. Reference : SUBIN-GJGJ1332270473643857666391V
Purchased by : DETOX INDIA PVT LTD

Description of Document : Article 32 Letter of Guarantee

Description " BANK GUARANTEE

Consideration Price (Rs.) : 0
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TO DETOR INEIA PYT LD DETOX SDia P LTS GET SN SNEIA PUT LT DETCN 10 PYT LT DETOX MO EVT LT
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. First Party " DETOX INDIA PVT LTD
~ Second Party * ICICI BANK LTD
. Stamp Duty Paid By " DETOX INDIA PVT LTD
Stamp Duty Amount(Rs.) " 300 :
,( Twssm',m (Three Hundred only) %
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14 £¥TLTD DETW

=
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0011211154

Statutory Alert: B : i : i

f. e pulhenticity of this 5 n crrtiicate shauld bhe fied at sheieataniocgm’ s St Baltl Yook Holding.
- Closure revocation»'gwwiim]a’tigxc%géﬁiagggiﬁﬁ;ﬂ&mﬁ&aghém;}vxhﬁ;wmnzﬁﬂé‘&hﬁ %‘Eéﬁ‘ﬁ&%m&?'ﬁ”&aﬁf%ﬁf RS e
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1 Re: Bank Guarantee No.0052NDDG00012724 dated 18/08/2023 in your favour on behaif of M/s.
2 DETOXINDIAPVT.LTD.,
3 1. In consideration of the Chairman, Gujarat Pollutior: Control Board, Paryavaran Bhavan, Sector
4 10 A, Gandhinagar — 382010 (Herein referred to as Board) having agreed to exempt M/s. DETOX
5 INDIA PVT. LTD., 501, Detox House, 5th Floor, Ring Road, Sagrampura, Hira Modi Ni Seri, Surat
6 395002, Gujarat, India (herein referred to as Company} from the demand under the terms and
7  conditions of an agreement dated 20/07/2022 between Gujarat Pollution Control Board and M/s.
8 DETOX INDIA PVT. LTD., (herein called “the said agreement”) of security deposit for the due
9 fulfillment by the said Company(s) of the terms and conditions in the said agreement, on
10 - production of a bank guarantee for Rs.10,00,000/- (Rupees Ten Lakh Only}, we Bank of Baroda
11 pay to the beneficiary an amount not exceeding Rs.10,00,000/- (Rupees Ten Lakh Only) against
12 any loss or damage caused to or suffered or would be caused or suffered by the benef iciary be
13 reason of breach obey the said company (s)of any terms or conditions contained in the said
14 'agreement ﬂ
15 2. We, ICICI Bank Limited. do hereby undertake to pay the amo gyable under this
- 16 guarantee without any demur, merely on a deman beneficiary stating that the amount
. 17 claimed is due way of loss or ~damage cauged|Tong 0 QO Id-be caused to or suffers by the been
18 - by reason of any breach by the sai Lof Y of the terms or condltlons“c_dhtalned in’
19  the said Agreement or by any(s) failure to perform the said agreement. Any .
20 such demand on the-B& nclusive as regards the amount due and payable by the
21 Bank undegthj§ glakd wever our liability under this guarantee shall be restricted to an
22 amount '" eding Rs.10,00 00’0/- (Rupees Ten Lakh Only). '
23 3. We ICICI Bank Limited, further agree that the.guarantae herein contained shall remain in'full
24 force and except during the period that would be taken for the performance of the said
25 Agreement end that it shall continue to be enforceable till ali the dues of the beneficiary under
26. . or by virtue of tile said Aqreemant have been fully paid and its claim satisfied or discharged or
27  till 17/08/2024 beneficiary GUJarat Pollution Control Board certifies that the terms and conditions
28 ol the sale Agreement have been fully and properly carried out by the said Company (s) and
29  accordingly discharges the guarantees.
36 4. This Contract of Bank Guarantee shall remain in operation for a period of 12 Months only
31 after the date on which this contract is signed by the parties, The demand if any for payment
32 under the terms of this contract shall be made by the beneficiary within the said period of 12
33 months only. The beneficiary may enfo’rce The rlght pursuant to such demand in any Court or
o 2
‘OQ MILIN S8HAR
ANAMI Y REA OPERATI R
TEAM LEADER3923¢6) i o0 BROP

BANK GUARANTEE
ICICI Bank Limited

{Incorporated in India)

419 38

BG Number: 0052NDDG000127245No- 854765

Issuance Date:August 18, 2023 IR

'-0ICICI Bank

The beneficiary may, in its own interest, verify the genuineness of the bank guarantee by seeking confirmation
of its issuance from a branch of ICICI Bank other than the issuing branch.

Regd. Office: ICICI Bank Ltd., ICICI Bank Tower, Near Chakli Circle, Old Padra Road, Vadodara, Pin code- 390 007, Gujarat
Phone : +91-2656-6722286, CIN L65190GJ1994PLC021012

- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:34:35 from IP No: 172.16.31.15. &
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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BANK GUARANTEE
ICICI Bank Limited

{Incarporated in India)

420

BG Number: 0052NDDG000127245r.No. 854766

39

Issuance Date:August 18, 2023 i

'0ICICI Bank

34  Tribunal in accordance with Law.

36 6. We, ICICI Bank Limited, further agree with the beneficiary shall have the fullest liberty without
36  our consent and without accepting in any manner our obligation here under to vary any of the
37 terms and conditions of the said Agreement or to extend time of performance by the said
38 Company (s) from time to time or to postpone for any time or form time to any of the power
39  exercisable by the beneficiary against the said Company{s) and to forbear or enforce any of the
40 terms and conditions relating to the said agreement and we shall not be relieved from our
41 _Iiability by reason of any such variation or extension being granted to the said Company (s) or
42  for any forbearance, act or omission on the part of beneficiary or any indulgence by the
43 Dbeneficiary to the said Company(s) or by any such matter or thing whatsoever which under the
44 Iaw relating to sureties which would but for this provision have affect of so relieving us.

45 6. The benef' mary shall as far as possuble assess and quantify the actual Ioss / damage sufferedT 5
46 before mvocataon and mvoke the guarantee ‘accordingly if it is /- was not possubla for the -
47 benefi iciary to furnish the actual loss / damage suffered at the time of invacatic n, the bank
48 shall pay the amounts in terms of invocation by the beneficiar e@ ciary shall,
49 nevertheless, at least after receipt of the guarantee money fr k, @ssess and finally
50 quantify the actual Joss / damage and while setting el e Company viz M/s.

51 DETOX INDIA PVT. LTD., shall pay the rasmiua! duy to the Company {all relatmg 1o the

o B2 ----'centracHn -respect of- whlch the o] ; -lssued -and-at_least_to the extent of
- 53 payments made by the Bank) @ Bank and sha_li not pay “the dues, in any event
564 '_directlyto the Compan' A ¢ ' R S '
- 55 7. We 1_CI i Iastiy undertake not to revoke thls guarantee durlng ats currency-_' :
56 except witl evious consent of the benefsmary in writing.,
- 57 _Notwith:stand'ing'a'nytﬁingj:t6 t.he abntl‘al;y Cbntained ﬁerein'

88 1. Our liability under this Guarantes shall not exceed Rs.10, oo ooo;- (Rupees Ten'Lakh Onlyl P s
59 - This Bank Guarantee shall be valid up to 17/08/2024 and la '
60 2. We are liable t_o p'ay“t'h”e guarantee amount or any part thereof under this bank guarantee only
61  and only if you serve upon us written claim or demand on or before 17/08/2024 (the dats of
62  expiry) Guarantee,

63 Date:18-08-2023
64 Place: Surat iy 4B piAd <
o Page 202
P / N -
D SHARMA
'ANAMIKATUBEY SE () 05 ARERSTETON BANKING GROUP
TEAM LEADER (392399) (90053627)

The beneficiary may, in its own interest, verify the genuineness of the bank guarantee by seeklng confirmation
of its Issuance from a branch of ICICI Bank other than the issuing branch.

Regd. Office: ICICI Bank Ltd., ICIC| Bank Tower, Near Chakli Circle, Old Padra Road, Vadodara, Pin code- 380 007, GUJarat
Phone : +91-265-6722286, CIN L65190GJ1994PLC021012

- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:34:35 from‘IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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Annexure-1V Monthly return-July-2023

Monthly Report from Industry Form No D2

Guijarat Pollution Control Board July , 2023

1. Name & address of Industry : DETOX INDIA PRIVATE LIMITED, \ PCBID : 32798 \
GIDC Ankleshwar,

Ankleshwar - 393002
DIST : Ankleshwar, TAL : Ankleshwar, SIDC :
Ankleshwar

. Phone No. : 9714712866

. Date of commencement of Manufacturing process : 01/10/2015

. CTEs No. & Date : CEE-120389,15/04/2029

. CCA No . & Date of Expiry : H-126054, 29/03/2026

. Water Cess (with Interest) paid up to which Period : 2017-2018

. Laboratory charges pending if any : 0

. Water consumed during the month (by all sources )in KL.: Meter Reading=0,Kilo Litre=23723
Water Cess Cooling Boiler/Dom/BIO Degrable/Non BIO Degrable : 22011/1229/421/62

9. Electricity consumed in PRODUCTION : 1762409 ETP/CETP : 401643 APCM : 85234
9A. Stack attached to : Boiler,D.G. Sets,Hot Air Generator,*** Not Applicable..... Any Other

R AN AW

10. Fuel consumed during the month : Coal

11. Products : ammonia/ voc stripper,mee / mvr with atfd &amp; centrifuge,spray dryer

12. Work of Control Measures In Progress :  Nothing in Progress
13. Upgradation / Addition of PCM is Required : ETP

14. HAZ Waste Disposal(in Metric Tonne): Land Filling Waste to TSDF=265.000,INC. Waste for
Incineration=729.000,Trucks despatched=34

Type Code Name Qty-Unit Remark
FUE COA  [Coal 6245.000-M.T
GAS PM Boiler 28.200-NM3
GAS IPM Spray Dryer 75.400-NM3
PRD 242832 @ammonia/ voc stripper 863.000-M.T
PRD 242833 mee / mvr with atfd & centrifuge 9984.000-M.T
PRD 242835 [spray dryer 8110.000-M.T
m | Date : 22/08/2023 114 Company Seal Authorised Signatory

- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:34:35 from IP No: 172.16 & {iys Faithfu"y
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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Monthly Report from Industry

Guijarat Pollution Control Board

422

41

Form No D2

July , 2023

Online Manifest Prepared

MF ID- Truck No-
Date Date TSDF Name H.W Remark / Qty

2158161- GJ16AUS5725- salt from evaporation
31/07/2023 31/07/2023 7.010 MTS (35.3)
2158139- GJ16AV1082- salt from evaporation
31/07/2023 31/07/2023 6.410 MTS (35.3)
2157102- GJ16AUS5725- salt from evaporation.
30/07/2023 30/07/2023 7.500 MTS (35.3)
2156627- GJ16AUS5725- SALT FROM EVAPORATION
29/07/2023 29/07/2023 6.240 MTS (35.3)
2156628- GJ16AV1082- SALT FROM EVAPORATION
29/07/2023 29/07/2023 5.880 MTS (35.3)
2156269- GJ16AV1150- Solvent from VOC Stripper
29/07/2023 29/07/2023 32.520 MTS (20.2)
2155524- GJ16AW1687- salvant from voc stripper
28/07/2023 28/07/2023 31.200 MTS (20.2)
2155510- GJ16AV1082- salt from evaporation
27/07/2023 27/07/2023 7.260 MTS (35.3)
2154730- GJ16AW0197- solvent from voc stripper
27/07/2023 27/07/2023 28.200 MTS (20.2)
2154290- GJ16AVI9162- Solvent from VOC stripper
26/07/2023 26/07/2023 29.300 MTS (20.2)
2154718- GJ16AUS5725- salt from evaporation
26/07/2023 26/07/2023 8.580 MTS (35.3)
2154719- GJ16AU4233- salt from evaporation
26/07/2023 26/07/2023 8.120 MTS (35.3)
2153920- GJ16AW1871- solvent from voc stripper
26/07/2023 26/07/2023 32.500 MTS (20.2)
2151912- GJ16AV9092- Solvent from VOC Stripper
26/07/2023 26/07/2023 29.320 MTS (20.2)
2153461- GJ16AUS5725- salt from evaporation
25/07/2023 25/07/2023 7.260 MTS (35.3)
2153122- GJ16AU4233- Salt from evaporation.
24/07/2023 24/07/2023 8.460 MTS (35.3)
2152353- GJ16AUS5725- Salt from evaporation.
23/07/2023 23/07/2023 6.630 MTS (35.3)
2151960- GJ16AUS5725- salt from evaporation
22/07/2023 22/07/2023 6.550 MTS (35.3)
2151958- GJ16AV1082- SALT FROM EVAPORATION
22/07/2023 22/07/2023 8.650 MTS (35.3)

m | Date : 22/08/2023 2/4 Company Seal

Authorised Signatory

- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:34:35 from IP No: 172.16 & {iys Faithfu"y
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Monthly Report from Industry Form No D2

July , 2023

Guijarat Pollution Control Board

2151296- GJ05AT2900- Salt from evaporation
21/07/2023 21/07/2023 5.770 MTS (35.3)
2149900- GJ16AV9342- solvent from voc stripper
20/07/2023 20/07/2023 26.200 MTS (20.2)
2148793- GJ16AW1610- salvont from voc stripper
20/07/2023 20/07/2023 30.200 MTS (20.2)
2149863- GJ16AW2483- Salvant from voc stripper
20/07/2023 20/07/2023 32.200 MTS (20.2)
2147473- GJ16AUS5121- solvent from voc stripper
20/07/2023 20/07/2023 29.200 MTS (20.2)
2150131- GJ16AUS5725- Salt from evaporation
20/07/2023 20/07/2023 6.080 MTS (35.3)
2150146- GJ16AV1082- Salt from evaporation
20/07/2023 20/07/2023 6.050 MTS (35.3)
2148663- GJ16AV9235- Solvent from VOC Stripper
20/07/2023 19/07/2023 26.700 MTS (20.2)
2148297- GJ16AW3166- Salvant from voc stripper
18/07/2023 18/07/2023 29.320 MTS (20.2)
2147472- GJ16AV9290- solvent from voc stripper
17/07/2023 17/07/2023 28.700 MTS (20.2)
2147462- GJO5AT2900- Salt from evaporation.
17/07/2023 17/07/2023 8.050 MTS (35.3)
2147100- GJ16AV9029- solvent from voc stripper
17/07/2023 17/07/2023 29.200 MTS (20.2)
2146381- GJ16AV5678- Solvent from VOC Stripper
17/07/2023 17/07/2023 30.200 MTS (20.2)
2146854- GJ16AW0461- Solvent from VOC Stripper
17/07/2023 17/07/2023 31.500 MTS (20.2)
2146950- GJ16AU5725- Salt from Evaporation
15/07/2023 15/07/2023 8.190 MTS (35.3)
2146314- GJ05AT2900- Salt from evaporation.
15/07/2023 15/07/2023 8.120 MTS (35.3)
2146284- GJ25T7236- salt from evaporation
14/07/2023 14/07/2023 7.300 MTS (35.3)
2146255- GJ16AV2961- salt from evaporation
14/07/2023 14/07/2023 6.930 MTS (35.3)
2146114- GJ16AV1082- SALT FROM EVAPORATION
14/07/2023 14/07/2023 6.840 MTS (35.3)
2145554- GJ16AUS5725- salt from evaporation
13/07/2023 13/07/2023 7.330 MTS (35.3)
2144768- GJO5AT2900- salt from evaporation.
12/07/2023 12/07/2023 6.450 MTS (35.3)

0 Date : 22/08/2023

3/4

Company Seal Authorised Signatory
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- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

SB

TRUE COPY




424 43

Monthly Report from Industry Form No D2

July , 2023

Guijarat Pollution Control Board

2144032- GJO5SBT7557- salt from evaporation
12/07/2023 12/07/2023 7.320 MTS (35.3)
2143986- GJ12AY5102- Salt from evaporation.
11/07/2023 11/07/2023 11.880 MTS (35.3)
2143917- GJ12AY5120- salt from evaporation.
11/07/2023 11/07/2023 12.460 MTS (35.3)
2142487- GJ16AW2483- solvent from voc stripper
10/07/2023 10/07/2023 33.200 MTS (20.2)
2142150- GJ12AY5102- salt from evaporation
09/07/2023 09/07/2023 9.370 MTS (35.3)
2142178- GJI12AW0046- salt from evaporation.
09/07/2023 09/07/2023 9.750 MTS (35.3)
2142121- GJI12AYS5111- salt from evaporation.
08/07/2023 08/07/2023 10.030 MTS (35.3)
2142094- GJO5SBT7557- Salt from evaporation.
08/07/2023 08/07/2023 6.590 MTS (35.3)
2142061- GJ16Z28098- Salt from Evaporation
08/07/2023 08/07/2023 6.610 MTS (35.3)
2142046- GJO5BT7557- salt from evaporation.
08/07/2023 08/07/2023 6.590 MTS (35.3)
2140862- GJ16AU4427- Solvent from VOC Stripper
08/07/2023 08/07/2023 29.200 MTS (20.2)
2140731- GJ16AV8076- solvent from voc stripper
07/07/2023 07/07/2023 32.110 MTS (20.2)
2140742- GJ16AW1657- solvent from voc stripper
07/07/2023 07/07/2023 30.200 MTS (20.2)
2140859- GJ16AW1871- Solvent form VOC Stripper
07/07/2023 07/07/2023 32.100 MTS (20.2)
2140700- GJ16Z8098- salt from evaporation
06/07/2023 06/07/2023 8.240 MTS (35.3)
2140618- GJ12AYS5111- Salt from evaporation
06/07/2023 06/07/2023 13.490 MTS (35.3)
2140373- GJ16AW1687- Solvent from voc stripper
06/07/2023 06/07/2023 30.200 MTS (20.2)
2140017- GJ16AV9092- Solvent from VOC Stripper
06/07/2023 06/07/2023 29.200 MTS (20.2)
2136764- GJ16AW2483- SOLVONT FROM VOC STRIPPER
01/07/2023 01/07/2023 33.200 MTS (20.2)

0 Date : 22/08/2023

4/4

Company Seal Authorised Signatory

- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:34:35 from IP No: 172.16 & {iys Faithfu"y
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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Annexure-V Form-21-Annual Report

Form No. 21

GUJARAT POLLUTION CONTROL BOARD
“Paryavaran Bhavan”, Sector - 10 A,
GANDHINAGAR - 382 010.

ANNUAL REPORT FROM INDUSTRY

44

(To be submitted Online (XGN) by each industrial unit on or before 31st March 2023 in respect

of Calendar Year ended on previous 31st December 2022

1. | GPCB ID No. 32798
2. | Name & M/s. Detox India Private Limited,
; Plot No. 7921-22-23,
Address.of the Unit GIDC Estate Ankleshwar,
Tal-Ankleshwar,
Dist. Bharuch,
State: Gujarat, India.
3. | Phone Nos. (M): 8826111544
4. | CCA No., Date & Validity (Copy |-~ Consent Order No: AWH-113467, Date Of Issue
15/09/2021, Valid Up To 29/03/2026
of the CCA should be enclosed) — CCA-Amendment Vide Letter No.
GPCB/ANK/CCA-1360(7)/1d-32798 /603734,
Date Of Issue 18/10/2021, Valid Up To
29/03/2026
- CCA-Amendment Order No. H-126054 Vide
Letter No. GPCB/ANK/CCA-1360(9)/1D-
32798/743716, Date Of Issue 02/06/2023, Valid
Up To 29/03/2026
S. Production :
Sr. | Name of the Products | Consented | Total produced | Total Name of the
No. (CCA) during the | produced supporting
Quantity | previous year during the | document or
per month year record.
1. | 2. 3. 4. 3. 6.
1. | Common effluent | 2.1 MLD E 572701 MIS Data
treatment Plant For KL/Annum
MEE Condensate &
Scrubbing solution for
in-house treatment)
2. | Ammonia/VOC 1800 - 16613 Monthly
Stripping KL/Day KL/Annum Return
updated on
XGN
3. | MEE/MVR with ATFD 1800 - 259267 Monthly
& Centrifuge KL/Day KL/Annum Return
updated on
XGN-—.
4. [ MVR 150 - - AP
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KL/Day

5. | Conventional ETP (2 1620 - -
Stage Aeration with | KL/Day
MBR & RO)

6. | Spray Dryer (to| 2nos. X - 166261.8 Monthly
achieve Zero 250 KL/Annum Return
discharge) KL/Day updated on

XGN

7. | Steam Boiler 18.5 TPH - - -

X 1no
Boiler
8. | Power Generation 1noX4.8 - 2730 MW Monthly
MW=4.8 per Annum Return
MW updated on
though XGN
back
pressure
turbine

9. |Integrated @ Common | 120 TPH (6 - - -

Boiler Facility TPH X 2
nos)

10. | Boiler water 900 - - -
preparation unit KL /Day

11. | MVR only for 1 no. X - - -
treatment of Boiler 300
water preparation | KL/Day
plant RO Reject

6. Raw Materials (RM) :

Sr.No. | Name of | Name of the Raw | Consented Total consumed | Name of the
the Materials (CCA) or | during the year | supporting
Products calculated document or

quantity per record
year

1. 2. 3. 4, 2 6.

1 Effluent Caustic lye 15 MT/month 556 MT/Annum | MIS data

) Treatment Sulphuric acid 1800 KL/month 10325 MIS data

KL/Annum
3 Lime 1680 MT/month 1438 MIS data
MT/Annum
7. Utilities :

Sr.No. | Name of the | Consented (CCA) | Total consumed | Name of the

Utility Quantity per | during the year | supporting document 1
year. or record _.‘_:r\j:\ PR/;/
2. 3. 4. 5, k /(

SB
TRUE COPY
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1. Electric Power - 36955044 Unit Monthly Return
updated on XGN
2 Captive Power 4.8 MWH 2729 Unit Monthly Return
updated on XGN
3. Water 3340 KL/Day 468465 KL/ Monthly Return
Annum updated on XGN
4. Bio Coal - - -
9. Lignite - = -
6. Baggas = - -
7. Diesel Oil (others) 1000 Ltr/Day 11739 Monthly Return
Ltr/Annum updated on XGN
8. Gas (Natural Gas) - - -
9. Others -Coal 435 MT/Day 123592 Monthly Return
MT/Annum updated on XGN
8. Wastes Generation & Disposal during the year : Not Applicable
Sr. | Name of | State Consent | Total Quantity of Type& Out side | Total
No | the (S,L,G) | ed wastes generated capacity of | Disposal | Wastes
Waste Quantity | reused and treated Treatment | facility disposed
during the year facility at | for during
Gen | Reuse | Treate | site (ETP, | treated the year.
erat | d at d APCM etc.) | waste
ed site (place of
disposal)
8 2. 3. 4. 5. 6 7 8 9 10
1 Spent L 3.43 - - - - - -
Waste Lit/Day
Oil
2 Spent S 0.138 - - - - - -
Carbon MT/Day
3 ETP S 20 - - - - - 855
Sludge MT/Day MT/Ann
4 Pre- S 21 - - - - - um
treatmen MT/Day
t Sludge
5] Empty - 9 - - - - - -
Bags Nos./Da
¥
6 | Discarde - 4 - - - - - -
d Nos./Da
Barrels y
7 | Ammoni S 0.86 - - - - - -
um MT/Day
Sulphate
waste
8 | Salts from S 65 - - - - -
forced MT/Day
evaporatio
n on
system T 32598
(SD) SRR

- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:34:35 from IPNo‘! 7?.1
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9 | Salts from S 231 - - - - - MT/Ann
forced MT/Day um
evaporatio
n system
(MEE +
ATED)
10 | Solvent L 500 - - - - - 16656
from VOC KL/Day KL/Annu
stripper/ m
Separated
organic
material
from raw
effluent
11 | Gypsum S 23.72 - - - - - -
MT/Day
12 | Flyash S 229 - - E - - 7382
from MT/Day MT/Ann
Boiler um
ESP
9. Details of Disposal of Treated Effluent:
Sr.No. | Name of the Waste Total quantity of treated effluent disposed during the year
stream Disposed on land by Directly disposed Disposed to CETP
to GIDC or by
Gardening etc. | Disposal | municipal drain or | Tankers | Pipeline
outside Sea.
L. 2. 3 4 5 6 7
1 Domestic - - -
2 Gardening - - -
3 Process - - -
4 Washing - - -
5 Boiler - - -
6 Cooling - - -
7 Others Scrubber - - -
10. Details of Solid/Gaseous wastes after treatment:
Total Quantity disposed during the year
Sr | Name of Sent for Sent to Incinerated at | Evaporated at | Vented | Vented
No | the Waste | co- TSDF or Own | Common | Own | Common | through | through
processing | Re-cycler site | facility site | facility flue gas | process
stack gas
scrubbe
i 2. 3. 4. S. 6. 7. 8. 9. 10.
= : - - - - —— PR -
2 . = ” 5 = AL {’;\ =
- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:34:35 from IP No: 17 Z7/6{8d:15.
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11. Details of Disposal of Spent Solvents, Acids or Alkalis after use:

Not Applicable
Sr.No. | Name of the Solvent, Total Quantity disposed during the year.
Acid or Alkali Solvent distillation at Spent Acid or Alkali Re-use or
treatment at

Own site | Other | Sale to Own Other Sale to
site Actual Site site Actual
Users users

1 2 3 4 5 6 4 8

1 . " 5 - - - =

12. Other Details:

(1) CMEE Membership No., Date, Place & booked quantity (membership certificate
should be attached): Not Applicable
(2) TSDF Membership No., Date & Place (a) Detox India Private Limited (Certificate
No.
1200001850)
(b)
()
(3) CHWI Membership No., Date & Place (a) Detox India Private Limited (Certificate
No.1200001850)

(b)
(c)
(4) Consent No. & Date of Reuser/Recycler etc. : Not Applicable
Sr.No. | Name, Address & Phone Nos. of | Consent No. & Total Quantity sent to them
Reuser/Recycler etc. Date from
GPCB/CPCB./ Name of the Total Quantity
Other SPCB (For Waste sent during the
transboudry year.
movement)
1. 2. 3. 4. B.
1 a s - -
(5) Wastes’ Transporters Details:
Sr | Name, Vehicle Used to carry Having | GPS Online Log-
_No | Address & Registration wastes Author | system manifests book
Phone Nos. of | Nos. of Name of | To carry |ization |impleme |implemented? | mainta
the Trucks/ the at which | from nted? ined?
Transporters | Tankers & waste | place for | GPCB?
capacity disposal
1L, 2 3. 4, 5. 6 ¥ 8. 9.
1. | SEP Logistics, 11 Tankers Concentr | Ankleshwa NA as Yes pr"*"',:{';-\ Yes
GandhidhamKut | Capacity of atedWast | r per }E:--—-:& \
- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:34:35 from IP No: 172.16.31.1‘:{;{ Ay i
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider. ey 5
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ch 24 KL each eWater HOWM
Rules,
2016
Reliable Bulk 7 Tankers Concentr | Ankleshwa | NA as Yes No Yes
Carrier, Surat Capacity atedWast | r per
6 of 30 KL &1 | eWater HOWM
of 12 KL Rules,
2016
Shree 3 Tankers Concentr | Ankleshwa | NA as Yes No Yes
Subhmurti Capacity atedWast | r per
Enterprise, 20of 24 KL & eWater HOWM
Bharuch 1 of 29 KL Rules,
2016
Dhara 8 Tankers Concentr | Ankleshwa | NA as Yes No Yes
Roadlines, Capacity of 30 | atedWast | r per
Bharuch KL each eWater HOWM
Rules,
2016
Maa sharda, 4 Tankers Concentr | Ankleshwa | NA as Yes No Yes
Ankleshwar Capacity of 21 | atedWast | r per
KL each eWater HOWM
Rules,
2016
Yes 4 Tankers Concentr | Ankleshwa | NA as No Yes
Corporation, Capacity atedWast | r per
Ankleshwar 2of 24 KL & eWater HOWM
2 of 20KL Rules,
2016

13. Need of Upgradation, if any:

Looking to the above production and wastes generation or/and future planning to
increase production, mention any up gradation or addition of pollution control measures
necessary in respect of - Not Applicable

ETP

Fuel change or use

APCM

Scrubbing system for process gases
Noise control.

Solvent Recovery Unit

Any other

D PR R

For Detox India Private
Limited - o

Note : Any false information or suppression of information may lead to cancellation of all
types of permissions from the Board.

- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:34:35 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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The Unit Head

(Ankleshwar Division)

Guijarat Pollution Control Board,
Paryavaran Bhavan, Sector 10-A
Gandhinagar 382 010

Kind Attn.: Shri Arun G. Patel (Environment Engineer).

Sub: Content Of Compliance Against Your Closure Order
Ref: Closure Order Vide Letter No. GPCB/ANK/CCA-1360(10)/1D-32798/750656, Dated 11/08/2023

Respected Sir,

)

DETOX INDIA

operated by () VEOLIA

This has reference to the above-mentioned subject matter; we are submitting herewith point wise compliance
of each remark as under...

Sr. No. Reasons for Closure to Industry Compliance

18 Unit is inspected w.rt complaint regarding
coloured WASTEWATER LYING NEAR M/S DETOX
INDIA Pvt. ltd on 04/06/2023 and during | We have neutralized the small small patches of ponding
inspection near the unit area is observed | water and taken back manually the brown colored
contaminated brown coloured waste water | wastewater LYING OUTSIDE TO THE MAIN GATE of the
ponding lying. unit and sent to further treatment within premises,

Z; Contaminated wastewater is found @ 100 x 3
meter area OUTSIDE TO MAIN GATE of the unit & | We have constructed the plinth protection of the wall to
there is no GIDC storm water drain near the | eliminate chances of contaminated water to go outside
catchment, the factory premises.

3. One contaminated waste water sample is
collected from ponding lying outside the premises | We are attaching some Photographs are annexed as
and analysis report of the sample shows | Appendix-Ifor your ready reference.
parameter
SS: 792 mg/|,

COD: 3268 mg/I,
BOD: 686 mg/l,

0 & G:0.8mg/l,
Sulphide: 10 mg/I,
NH3-N: 12.32 mg/I,
Chloride: 5850 mg/I,
Sulphate: 1776 mg/|.

4, During inspection, same-coloured patches | We have immediately, neutralized the patches (Near
observed NEAR MAIN GATE within premises | Main Gate) , contain it & material was collected, Stored
which were washed out from the main gate of the | & it will be disposed to TSDF Site.
unit,

Due to rain falling in early morning and same | We have taken back contaminated brown colored

coloured w/w is observed in unit storm water | wastewater lying in storm water drain NEAR ETP &

drain NEAR ETP & SPRAY DRYER AREA. SPRAY DRYER AREA for further treatment within
premises.

Detox India Prjivate Limited X \,3\ "

Corporate Office ; Detox House, Opp Gu
- Content of compllance against Closure order U

- Note: IP of machine is d u?’&f'@?m}gﬁée ﬁ?éh%%g’é

(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)

Plot No, : 7921, 7922, 7923, G.1D.C. Ankleshwar, Dist. :

arat Samachar Press, Udhna Darwa}a ng Road, Surat-395 002 (Guj.) INDIA
in XGl\Lon‘_g810§/2023 1 :40:36 fr

IoadeJ

gpgxt s upon

.

Bharuch-393002 (Guj.) INDIA

a.co erne eWICHi?‘?;IFOVI PTC060122
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10 nos sludge bags are found lying near storm
water drain of ETP area in which seepages
observed from these bags.

We have collected contaminated water into the ETP
system for further treatment to maintain Zero liquid
Discharge (ZLD) in our unit.

We strictly follow monsoon action plan as submitted to
your good office vide letter no. DIPL/CORR/SITE/2023/28
dated 16.06.2023.

We are maintaining our housekeeping on a daily basis as
a priority good practice. So as to avoid any repetition of
any such incident.

We have constructed shed for the storage of said waste.
Salt bags were immediately shifted to the designated
shed area.

We spoke to -BEIL Infrastructure Limited,

Maurya Enviro Project Pvt. Ltd. and

E-Coli Waste Management Pvt. Ltd.

However, they denied as their site may have limitation
for storage.

However, we had temporary covered our open area spray
drying salt with tarpaulin and a temporary shed so that
the rainwater does not get contaminated during rain and
we will ensure that water does not go outside the

premises.

We are attaching some Photographs are annexed as
Appendix-Il of our plant premises for your ready
reference.

During inspection due to rain falling most of the
internal storm water drains are found filled with
contaminated brown coloured w/w within
premises.

Because of heavy rainfall during the period of visit the
run off from the inside the plant was flowing quite
heavily.

Hence, water level increased and consequently flowing
into storm water drain.

Unit is inspected on 25/06/2023 with specific
reference of contaminated water storm water
drain during rainy time and it is observed that
contaminated rain water was flowing from storm
water drain brown OUTLET OF THE Unit leading
to GIDC storm water drain ultimately to GIDC
SWD NEAR PUMPING STATION-C.

Because of heavy rainfall during the period of visit the
run off from the inside the plant was flowing quite
heavily.

Hence, water level increased up to finished floor level of
the sludge shed and consequently contaminated the rain
water.

It may be flowing through leakages into boundary wall as
well as storm water drain. However, all the holes/leaks
are sealed so as to avoid any such reoccurrence

Unit has provided manual control valve at the
FINAL OUTLET of storm water drain of the unit to
prevent contaminated waste water discharge
from the unit premises towards GIDC SWD and
have provided motor pump for the lifting of
contaminated waste water from collection pit
provided at final outlet point of SWD of the unit
to ETP.

Due to heavy rain, we have opened the storm water
drain valve as per advance valve opening information
through the intimation letters for opening valve
mentioning along with the result of stormwater analysis
and mail communication to GPCB.

We always intimate the Board before opening the valve.
First we monitor the outlet water parameters before
opening the valve and then discharge it if the result
meets norms.

If in case the parameter is found exceeding, we take the
contaminated water into the ETP system for fyrther

N
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However, internal storm water drain of the unit is
found full with contaminated water and provided
motor pump is found not in operation and manual
valve is found open.

treatment to maintain Zero liquid Discharge (ZLD) in our
unit.

At the time of visit the reprocess pump motor got tripped
due to water reached up to motor terminal that’s why
the pump was not in operation. The same was repaired
immediately and put back in operation.

Discharge of contaminated rainwater coming from
open area of plant premises and leading to Strom
water drain of the unit is observed going on from
the final outlet of the SWD of the unit,

One contaminated rain water sample is collected
from THE FINAL OUTLET of storm water drain of
the unit and analysis report shows parameter

pH: 8.69,

SS: 1860 mg/l,

COD: 2848 mg/I,

BOD: 682 mg/l,

NH3-N: 47.6 mg/l,

Sulphide: 3.20 mg/I,

Chloride: 3050 mg/l,

Sulphate: 1609 mg/I,

Phenolic compounds: 8.69 mg/|.

We have taken back contaminated wastewater lying in
storm water drain further treatment within premises.

We have collected contaminated water into the ETP
system for further treatment to maintain Zero liquid
Discharge (ZLD) in our unit.

10.

Unit is visited on 26/06/2023 with reference to
fish kill incidence and during inspection it is
observed at upstream side of C pumping station
brown coloured effluent ponding is observed near
GIDC storm water drain.

11.

It is also observed that w/w from these ponding is
going into GIDC storm water drain.

Various such ponding is observed nearby and flow
in GIDC storm water drain is also observed.

It is found that these effluent ponding are created
from Hazardous waste trucks standing near GIDC
storm water drain. Left over material in these
trucks contaminated the rain water and created
effluent ponding near the trucks and which leads
to GIDC storm water drain. Person contacted in
unit has confirmed that all the hazardous waste
trucks are used by them for transferring their
waste to Safe Enviro TSDF site at Magnad
Jambusar.

12,

Analysis Report of the waste water sample
collected from ponding hear Hazardous waste
truck no GJ12 Z 1923 located near GIDC SWD
shows parameter

pH: 8.55,

$S: 1212 mg/l,

COD: 10125 mg/I,

BOD: 2123 mg/l,

NH3-N: 16.8 mg/l,

Sulphide: 3.60 mg/I,

We have immediately, neutralized the ponded water ,
contain it & material is collected, Stored & it will be
disposed to TSDF Site.

The Salt empty truck was parked outside of our premises
without our knowledge by the transporter. We have
cleaned all the parked trucks taken and moved at
respective locations. We will ensure that the same thing
will not happen again near to our premises

NN
S

Ny
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Chloride: 23750 mg/I,
Sulphate: 7033 mg/l,
Phenolic compounds: 0.18 mg/I

13

Unit is again visited on 29/06/2023 with reference
to routine holiday monitoring in GIDC Ankleshwar
area considering ongoing rain and brownish
contaminated rain water runoff going outside unit
premises through MAIN GATE OF UNIT is
observed, which goes to GIDC storm water drain
outside the unit premises.

14.

The Contaminated rain water discharged from this
unit first goes near C- pumping station from
where it flows into Sarangpur khadi ultimately
meeting River Amravati.

15.

Analysis report of the sample collected from
contaminated rain water runoff going outside unit
from main gate of the unit shows parameter
§S:2450 mg/l,

0 & G: 9.52 mg/l,

COD: 1900 mg/I,

BOD: 435 mg/I,

Sulphide: 6 mg/I,

NH3-N: 290 mg/I,

Chloride: 1900 mg/|

Because of Holiday we have a labour shortage and were
not able to do the road cleaning which is a major cause
of observation.

We will ensure good housekeeping on site.

We have RCC Roads with curb within the premises and
we will ensure they are regularly cleaned to avoid any
rain water contamination during rain.

Normally we keep Storm water outlets in close condition
during any day and as per shared practice with your good
office.

We are taking back all the contaminated storm water
collected near the storm water drain outlet for further
Reprocess/treatment in the plant.

We have neutralized the small small patches of ponding
water and taken back contaminated water (NEAR MAIN
GATE) into the ETP system for further treatment to
maintain Zero liquid Discharge (ZLD) in our unit.

16;

During the inspection, rain water discharge point
located on BACK SIDE OF UNIT NEAR CANTEEN is
observed closed (rain had stopped recently)
however contaminated rain water having
brownish colour is observed in the sump following
the gate valve of internal storm water drain.

'k

One sample of waste water from contaminated
rain water accumulated at SUMP NEAR FINAL
GATE of SWD outlet of unit is collected and
analysis report of the same shows parameter

SS: 596 mg/l,

0 & G: 3 mg/l,

COD: 1145 mg/l,

BOD: 262 mg/l,

Sulphide: 9.2 mg/I,

NH3-N: 10.08 mg/|,

Sulphate: 1064 mg/I,

Chloride: 2225mg/1,

Phenolic compounds: 2.37 mg/1

Normally we keep Storm water outlets in close condition
during any day and as per shared practice with your good
office.

We have taken back all the contaminated storm water
(BACK SIDE OF UNIT NEAR CANTEEN & SUMP NEAR
FINAL GATE) collected near the storm water drain outlet
for further Reprocess/treatment in the plant.

We have collected contaminated water (NEAR CANTEEN
& SUMP NEAR FINAL GATE) into the ETP system for
further treatment to maintain Zero liquid Discharge (ZLD)
in our unit.

We strictly monitor and maintain all the preventive
measures required for not allowing the runoff
contaminated water outside the premises as per the
Monsoon Action Plan.

18.

Unit has provided recollection pump which was
not in operation during inspection.

Contaminated rain water accumulation near the
SWD outlet area is also observed.

Pump is not for continuous operation but operates based
on the level inside the pit.

At the time of visit the level is not sufficient up to pump
suction point.

19.

Unit has not furnished the CCTV recording during
inspection for 2 hours (17:00 hrs to 19:00 hrs of
29.06.2023 - to check actual opening & closing of
gate valve of internal SWD outlet).

The size of the video is very high and due to that we are
unable to share it with you.

CCTV recording is available at premises and at any time
we are open to show you the same. ST

e
\,‘Qy

L
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20,

Unit is again visited on 01/07/2023 with reference
to routine round in GIDC Ankleshwar area
considering heavy rain going on, rain water
discharge point located on BACK SIDE OF UNIT
NEAR canteen is observed open and
contaminated rain water having dark brown color
and pH @ 7-8 on pH strip is observed discharge
into GIDC storm water drain.

21.

The discharge valve was full open and
contaminated rain water discharge at heavy rate
through provided pipeline (@ 1.5 ft dia) is going
on.

22

Analysis report of the sample collected from
contaminated rain WATER RUNOFF FROM FINAL
STORM water drain outlet point shows parameter
pH: 8.12,

SS: 644 mg/|,

BOD: 276 mg/,

COD: 1218 mg/|,

Sulphate: 735 mg/|,

NH3-N: 14.56 mg/I,

Chloride: 1150 mg/I,

Phenolic compounds: 1.26 mg/I.

During the GPCB official visit there has been heavy
rainfall in our area during those days.

Due to that we have opened the storm water drain valve
as per advance valve opening information through the
intimation letters for opening valve mentioning along
with the result of stormwater analysis and mail
communication to GPCB.

23.

Unit has provided recollection pump and online
pH meter at same rain water discharge point.
Online pH was showing 7.5 pH and recollection
pump was not in operation.

Pump is not for continuous operation but operates based
on the level inside the pit,

At the time of visit the level is not sufficient up to pump
suction point.

24,

During the inspection, contaminated rain water
runoff (color - dark brown, pH- 7-8 on pH strip)
also going outside premises through MAIN GATE
of unit, which discharged to GIDC storm water
drain which further leading near C-pumping
station from where it was flowing into Sarangpur
khadi followed by River Amravati

We have observed rainwater contamination mainly due
to SD shed Roof sheet leakages and Coal truck tyre
movement with moist coal dust after unloading.

We have completed roof sheet leakage arresting work
along with ensuring cleaning of every truck tyre to avoid
cross contamination.

25,

Analysis report of the sample collected from
contaminated rain water runoff going outside
premises THROUGH MAIN GATE OF UNIT SHOWS
PARAMETER

0 & G:1mg/l,

SS: 2172 mg/|,

BOD: 347 mg/|,

COD: 1598 mg/I,

Chloride: 600 mg/I,

Sulphate: 350 mg/I,

NH3-N: 33.6 mg/I,

Phenolic compounds: 0.19 mg/I.

We have taken back the said contaminated wastewater
lying in storm water drain for further treatment within
premises.

We have collected contaminated water into the ETP
system for further treatment to maintain Zero liquid
Discharge (ZLD) in our unit.

26,

Unit is visited on 18/07/2023 during routine
monitoring in GIDC Ankleshwar having heavy
rainfall and it is observed that brown colored
contaminated rain water flowing from the main
gate of the unit.

We have observed rainwater contamination due to
sludge truck tyre movement.
We have immediately started cleaning of every truck tyre
to avoid cross contamination.

27.

Analysis report of the sample collected from
contaminated rain water runoff going outside unit
from NEAR MAIN GATE of the unit shows
parameter

CoD: 1112 mg/1,

We have Immediately neutralized the small small patches
of ponding water and taken back the said contaminated
(MAIN GATE) wastewater for further treatment within
premises.

.

- Content of compliance against Closure order Uploaded in XGN on 28/08/2023 12:40:36 from IP No: 172.16.31.15.
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BOD: 252 mg/l,

Suspended Solids: 364 mg/I,
Ammonical Nitrogen: 21.84 mg/I,
Chloride: 1470 mg/I,

Sulphate: 1108 mg/I,

Phenolic compound: 0.57 mg/I.

We have collected contaminated water into the ETP
system for further treatment to maintain Zero liquid
Discharge (ZLD) in our unit.

28.

observed that spray drying activity and MEE plant
is found in operation.

Unit has stored@350 MT of MEE salt/Spray drying
salt in jumbo bags which are lying in open and
due to heavy rain leachate generated from jumbo
bags are leading to units storm water drain and
also going on main road through main gate.

There was an excess amount of MEE salt/Spray drying
salt @350 MT stored within premises.

We spoke to -BEIL Infrastructure Limited,

Maurya Enviro Project Pvt. Ltd. and

E-Coli Waste Management Pvt. Ltd.

However, they denied as their site may have limitation
for storage.

But we had temporary covered our open area spray
drying salt with tarpaulin so that the rainwater does not
get contaminated during rain and we will ensure that
water does not go outside the premises.

We have constructed shed for the storage of said waste.
Salt bags were immediately shifted to the designated
shed area.

We are attaching some photographs as Appendix-Ill for
your ready reference.

29.

During inspection it is observed that storm water
drain outlet is found open and contaminated rain
water is going into GIDC storm water DRAIN AT
BACK SIDE OF THE UNIT.

It is also observed that the pump provided at SWD
outlet to send back the effluent to ETP is found
not in operation

30,

Analysis report of the sample from storm water
DRAIN QUTLET SHOWS PARAMETER

COD: 921 mg/I,

BOD: 202 mg/I,

Ammonical Nitrogen: 24.64 mg/|,

SS: 332 mg/I,

Chloride 1375 mg/|,

Sulphate: 1002 mg/l,

Phenolic compound: 1.63 mg/1.

Due to heavy rain, we have opened the storm water
drain valve as per advance valve opening information
through the intimation letters for opening valve
mentioning along with the result of stormwater analysis
and mail communication to GPCB.

During the visit, the seal of the pump was damaged, so
the pump was not in operation for a short time, but we
immediately changed the seal and started the pump and
we have taken water back into the system for further
treatment.

We assure you that we will maintain a dry and empty
drain.

32,

Unit is not complying with CC&A condition 2.2 to
maintain ZLD.

We always complying with CC&A condition 2.2 to
maintain ZLD except Rain water discharge.

32.

Unit has failed to take any precautions to stop
discharge of contaminated waste water into storm
water drain further leading near pumping
station-C which flows into Sarangpur khadi
followed by Amravati River causing pollution in
river.

Normally we keep Storm water outlets in close condition
during any day and as per shared practice with your good
office.

We strictly monitor and maintain all the preventive
measures required for not allowing the runoff
contaminated water outside the premises as per the
Maonsoon Action Plan

- Content of compliance against Closure order Uploaded in XGN on 28/08/2023 12:40:36 from IP No: 172.16.31.15.
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s
DETOX INDIA

operated by () VEOLIA

Moreover, we are continuously making serious efforts to comply with various conditions given by the board.
We submit herewith undertaking on Rs. 300/- stamp paper for corrective action taken for the non-compliance.

We also submit herewith Ba ntee for R 00/- (Lar, it) - valid up to towards
performance guarantee of our unit.

We hope you will be satisfied from above clarification & may humbly request you to revoke the closure order &
oblige.

Thanking you,
Yours faithfully,
For Detox India Private Limited

\r\“\\\/ |

AUTHORIZED SIGNATORY

Encl.:
Appendix-I to lll

CC. TO.:
RO office, Ankleshwar

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA

- Content of cgﬁm?a-rﬁég Qéfa"% %tsouﬁg'(g.I Srder l?p?gaés L(? B)Eéﬁng %855%%% %dfon?%%?é‘m n1g7 Road Surat -355002 (Gyj) INDIA
- Note: IP of machine is abturiﬁilBﬁmﬂ&ﬁgeaéﬂﬁiightﬂ\ﬁéﬁlhellﬁq@@é‘ﬁgﬁagqmﬁﬁme Irﬁéﬂmei‘@&'@ﬂ:@%gwg TC060122
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Appendix —I \_/

DETOX INDIA

Plinth Protection & Main Gate operated by () VEOLIA

W

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Plot No. - 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA

Corporate Office ; Detox House, ;‘Jpﬁzgé Eau'arat Samachar Press, Udhna Darwa‘g: Ring Road, Surat-395 002 (Guj.) INDIA

- Content of compliance against Closu U XGN or 28/08/2023 12:40:36 fi =
- Note: IP of machine is ﬂi&thﬂ&i—@;ﬂh’ﬁﬁmgre 5?@%5&%%“&%%35%%%89?“3%1 Z@%@@ﬂ%@?@g‘r co6a1e2
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Housekeeping, Drain Cleaning & Shed Construction

DETOX INDIA

N
e - N\
Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA

ice ! j P Darwaja, Ring Road, Surat-395 002 (Guj.) INDIA
- Content of c%om"ﬁ?é'ﬁé‘% ggffa%%t I%tsoacrcle-l gr e%' @p?gé‘%%?ﬁa)t(éﬁngﬁczg%ségg% %dttl‘ongG f? IL 216 )

- Note: IP of machine is &ﬂbtu#&iEﬁ%wge?gﬂéiigh%H&ﬁihéﬁ@@@@ﬁ@ﬁﬂ%%ﬁ&ﬁmeﬂ:ﬁa%{: : g@p:ch?ﬂgbigg_?cosmzz
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m
DETOX INDIA
SD Salt covered with Shed & Additional Shed Constructed NearMER & WG &

Under Construction

Appendix =il

‘ i . { P
Detox India Private Limited \}}"
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Plot No. : 7921, 7922, 7923, G1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA

- Content of SAHBIALS S48t BIBCIHESHiRs SBsRATACROADMIBANSSS LAabsc HomTEn fing Read, Spat 595 002 (Guj ) INDIA
- Note: IP of machine is dipturdtl Rpiht35ia#8er & li8htimbehinellHoQds entripsA el |&L¥La¥’§8@%%9?&’é’ TCO60122
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Annexure-VI Compliance report of recommendation given by Auditor

®

DETOX INDIA

operated by (g) VEOUA

GPCB ID - 32798
Ref: DIPL/CORR/2023/16 Date: 31/07/2023

To,

Deputy Environment Engineer,
Unit Head Ankleshwar,

Gujarat Pollution Control Board,
Paryavaran Bhavan, Sector 10-A
Gandhinagar - 382010

Sub: Compliance report of the recommendations given by the Schedule-l
Environment Auditor for the period October-March-2023.

Sir,
Please find point wise compliance report of the recommendations given by Schedule-|
Environment Auditor during October-March-2023 audit period:

Sr. Recommendations DIPL Compliance
No.

1 [t is recommended to improve | We are strictly maintaining housekeeping of
housekeeping of roads within the | roads within the boiler area. Here we are
factory near the Boiler area. attaching the photographs for the same as an
Annexure-1 for your ready reference

2 |It is recommended to paint the | Noted. We will paint the staircase of the safety
staircase of the safety office. office as soon as possible.

3 |t is recommended to grow more { We have already used vacant areas for
plantations inside the industry. plantation purposes in the industry, Here we
are attaching the photographs for the same as
an Annexure-3 for your ready refargnce.

We hope the above mentioned compliance report is in ling with your requirements.

Thanking you,
For, Detox India Private Limited, Ankleshwar,

e

Authorized signatary
ENCL: As ahnve

Detox India Private Limited
{Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd)
Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. ;: Bharuch-393002 (Guj.) INDIA
Corporate Office : Detox House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 {Guj.) INDIA

Gl roveceionepplci sopelBIeR ARSEIS Unlstod 1 SO R SORRES RS IARBAS, g o
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Annexure-1
Photographs of Housekeeping

- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:35:29 from IP No: 172.16.31.15.
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;
]
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Annexure-2
Photographs of Plantation within

premises

w =

- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:35:29 from IP No: 172.16.31.15.
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- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:35:29 from IP No: 172.16.31.15.
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- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:35:29 from IP No: 172.16.31.15.
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Annexure-VIl Form-V

®)

DETOX INDIA

operated by (3) VEOLIA

GPCB ID - 32798
Ref No.: DIPLICORR/2023/17 Date:03/08/2023

To, L
The Member Secretary,
Gujarat Pollution Control Board,

Pariyavaran Bhavan, Sector 10 - A,
Gandhinagar - 382010

Sub: Submission of Environmental Statement (Form-V) from Apr-22 to Mar-23 of M/s. Detox
India Pvt. Ltd., Ankleshwar.

Sir,
With reference to the above, we are hereby submitting the Environmental Statement (Form-V)

of M/s. Detox India Pvt. Ltd., Ankleshwar for your perusal. Please acknowledge receipt of the same
and oblige.

We hope the above is in line with your requirement.
For, Detox India Pvt Ltd.

-
(Authorized Signatory)

Encl. - Duly filled Environmental Statement (Form — V).

CC: The Director, MoEF&CC, Regional Office, Gandhinagar.

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd )
Plot No. : 7921, 7922, 7923, G1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA

psure revocatioquBTﬁ?&BﬂiEShBﬁmg%Hﬁ?e)gﬁg' @ﬁ@é@emroﬁﬁlog%ag J?g W?G ?rlcl;ll% Jﬁ?ﬁld:sﬁah %93510105 G TN
te: IP of machine is captufsd by tHé bréwsttoLENnEnt mbchink 1o @dpends tpsine Inindl SY VR PRIVIAER 060122
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FORM V
(SEe RULE 14)

From:

M/s. Detox India Private Limited,
Plot No. 7921,7922 and 7923, GIDC Estate, Ankleshwar,
Dist; Bharuch, Gujarat.

To,

Gujarat Pollution Control Board,
“Paryavaran Bhavan“

Sector 10 A,

GANDHINAGAR - 382010

Environmental Statement for the financial year ending the 31st March 2023

PART - A
1) Name and address of the owner / Mr. Yogesh Gupta
occupier of the industry operation or M/s. Detox India Private Limited,
process Plot No. 7921, 7922 and 7923, GIDC Estate,
Ankleshwar,

Dist; Bharuch, Gujarat.
2) Industry Category
Primary - (STC Code)

Decy HUAry = (81C Cody)

3) Production Capacity Units Not Applicable
4) Year of Establishment 2016
5) Date of the last Environmental 03/08/2022

Statement submitted

PART -B
WATER AND RAwW MATERIAL (CONSUMPTION

(1) Water Consumption m?3/day
Cooling/ scrubbing/ cooling tower 1 1278.20 M3/day
Domestic and green belt : 64.38 M3/day

Evaporation Loss (Back Up) : NA

No. NAME oF PROCESSES WATER CONSUMPTION PER UNIT OF PRODUCTS
During the previous During the current financial
financial year year.

(1) (2)
Treatment of Waste water NA NA

- Closure revocation application compliance Annexure U i
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(2) Raw Material Consumption:

NAME oF Raw NAME OF CONSUMPTION OF RAW MATERIAL PER UNIT OF OUTPUT
MATERIAL PRODUCTS/
FAcCILITY
During the previous During the current
financial year financial year.
(1) (2)
Coal Forced 226,15 Ka/MT 344,19 Kg/MT
Evaporation
System and
Boiler
PART: C
POLLUTION GENERATED
(Parameters as specified in the consent issued)
No POLLUTANTS | QUANTITY OF CONCENTRATION OF PERCENTAGE OF
POLLUTANTS POLLUTANTS IN VARIATION FROM
DISCHARGED DISCHARGES PRESCRIBED
STANDARDS WITH
REASONS
(a) Water N.A N.A. N.A.
(b) |AIr
Boiler 1) PM 1) 26.4 mg/NM3 Parameters are well
2) SOz 2) 66.7 ppm within the consented
3) NOy 3) 27,6 ppm limits.
Spray Dryer [1)PM 1) 75.4 mg/NM3 Parameters are well
2) SOz 2) 35.6 ppm within the consented
3) NOx 3) 28.1 ppm limits.
4) NH3 4) 47.3 mg/NM3
S)HCL 15 2.9 mg/NM3 B

PART - D
HAzZ&RDOUS WASTES

(As SPECIFIED UNDER HAZARDOUS WasTE (MANAGEMENT & HANDLING) RULES, 1989)

TOTAL QUANTITY

DURING THE PREVIOUS FINANCIAL
YEAR ( KG)

DURING THE CURRENT FINANCIAL
YEAR.(KG)

From Process

1) Solvent from VOC Stripper (20.2)
5399 MT (Disposed through
common hazardous waste
incineration facility of Detox India
Private Limited, Dahej (formerly
known as Ankleshwar Cleaner
Process Technology Centre Private

1) Solvent from VOC Stripper
(20.2)

18963 MT disposed of to cement
industry of Shree Cement Ltd, &
J.K. CEMENT WORKS Rajasthan and
Shree Cement Ltd, Kodala,
Karnataka

- ﬁloselre revocati?n a?pplication compliance Annexure Uploaded in XGN on 29/08/2023 18:37:36 from IP No: 172.16.31.15
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Limited, Dahej) and cement
industry of Shree Cement Ltd,
Rajasthan).

2) ETP sludge (35.3) and Salts from
forced evaporation system (35.3)
46352 MT (Disposed through
common hazardous waste TSDF of
Detox India Private Limited, Kutch
(formerly known as Ankleshwar
Cleaner Process Technology Centre
Private Limited, Kutch) and Safe
Enviro Pvt. Ltd, Magnad).

2) ETP sludge (35.3) and Salts from
forced evaporation system (35.3)
33199 MT (Disposed through
common hazardous waste TSDF of
Safe Enviro Pvt. Ltd, Magnad).

L) [Frem Pollution |As above
Control

Facility

PART - E
SoLip WASTE

“Total Quantity

DURING THE PREVIOUS
FINANCIAL YEAR

DURING THE CURRENT FINANCIAL
YEAR

(@) | From Process Zero

Zero

(b) | From Pollution Zero

Control Facility

(©) | 1. Quantity recycled [N.A.
or reutilized

N.A.

2. Sold

3. Disposed

PART - F

Please specify the characteristics (in terms of concentration and guantum) of Hazardous as
well as solid waste and indicate disposal practice adopted for both these categories of wastes,

1) Solvent from VOC Stripper (20.2) is disposed of through the Cement industry of Shree

Cement Ltd, &

J.K. CEMENT WORKS Rajasthan and Shree Cement Ltd, Kodala, Karnataka
2) ETP Sludge (35.3) and Salts from forced evaporation system (35.3) are disposed of through
common hazardous waste TSDF of Safe Enviro Pvt. Ltd, Magnad.

- ﬁlots%ul'e revocati?n a?pplication compliance Annexure Uploaded in XGN on 29/08/2023 18:37:36 from IP No: 172.16.31.15
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provi'del.' L

SB
TRUE COPY

69



451

PART - G

Impact of the pollution control measures on conservation of natural resources and
consequently on the cost of production.

We are re-using the recycled water in the process to conserve the natural resources.
PART - H

Additional measures / Investment proposal for Environmental Protection including abatement
of pollution / prevention of pollution

There is no immediate likelihood of the additional measures/investment proposal for
environmental pollution control since the currently operative ZLD CETP has been complying
with all the permissible limits of environmental discharges stipulated in the latest CCA.

PART - |
Any other particulars for improving the quality of the Environment

We are achieving the prescribed standards with the presently available facility.

sl

Signature; N\
Name: Mr. Yogesh Gupta
Designation: Director

Date; 01/08/2023

Submitted to,

Member Secreiary,

Gujarat Pollution Control Board
Sector 10 A,

Gandhinagar.

From:

M/s Detox India Private Limited ,
Pl Nea, 7681, 7032 ansl 7823, GIBE Eakmbs, Anlimah e sk Bhmrae by Svier s

- Closure revocation application compliance Annexure U i
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ANNEXURE-IX Water Supply disconnection letter @&"j\ /" Ao sidwas 6“’113&—(%1{,)
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e O NS/ e
{ $ ANNEXURE-X Trial run revocation undertaking - -,5‘;;.
A INDIA NON JUDICIAL L

: - QU
\é Government of Gujarat x 5?};
) \ S 13
L LA
35 \ Certificate of Stamp Duty ‘é i ﬁ‘
} L
A S |
s " ' e &
l§ Certificate No. " IN-GJ32388885138560V = 5

\E .
1 enificate Issued Date * ' 28-Aug-2023 03:47 PM ;
AR | : _
§§ Account Reference " IMPACC (AC)/ gj13266611/ GANDHINAGARQ1/ GJ-GN

& > g
%E Unique Doc. Reference -~ _°  SUBIN-GJGJ1326661189673766879936V
3\;‘ '-f ‘ l: - T /i‘g .’7\'“:.‘.-:.~ ) ~‘\
M puchasedby 7 © 77 DETOXINDIAFRIVATE LIMITED,

X s Lot o AR R T AL AT S N
Description of Docu!;nent - b 'rld\cl‘_e,_s(h);Ag},egﬁ]ent (not othemis\e\ provided for)

. .4 . AREREAh T\
Description i UNDERTAKING '/ - |3
1 HWIRTREES S SR Esa XY =

DETOX INDIA PRIVATE LAMITED DETOX IO\ PRIVATE LRATED OETTH Gk P oAl

B4ITED DETOX INOIA PRIVATE LUATED
A P B I R=<d,

g

§

£

]

é
%é 3 ,‘,: 2R ST ft“/‘.\
X1  Consideration Price (Rs.) 0 \s\ Rall , i }‘) \
Y 5% (Zero) . ,)_‘-.;‘J. o
. § | § ey : ‘:, .y :~\: \ nay , ."hs “~y i =N ,
Z; First Party {DETOX INDIA PRIVATE LIMITED =33/~ - N,
AR A o Waa Sl S LAY TA) e TS
8% Second Party’ \‘x " ' "Not Applicab ot oy P, P~
3 . IR e . = - / §
§§ Stamp Duty Paid By = """  DEFOX{SDEEBRIVATE LIMITE
4 et 5 e /
! b p . .,

i

Stamp Duty Amount(Rs) ~.° 300

-~

“~-(Three Hundred 67iy)

ANO ogg%

NATE.

‘-_‘

2328125

B T G G B G BT G BN

——wurvia PRIVATE LIMITED DETOX INDIA PRIVATE L
———

-
.
P O8-Aug 2023 03:47 PM 28-Aug-2023 0347 PM

Statutory Alert: ; P P o M ‘ : : : )
1. The authenticity of this Stamp certificate should be verified at ‘www.shcilestamp.com' or using e-Sta
Any dlscropan?y in the dem& on this Certificate and as available on the website / Mobile l\;lp“remierm:\?trllt‘g:ball‘iti.A PP of Stock Holding.
2 The onus of checking the legitimacy is on the users of the certificate. '
3. In case of any discrepancy please inform the Competent Authority.
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UNDERTAKING

This is to state that our unit, M/s. Detox Indla Private Limited, located at plot No.

7921,7922,7923, GIDC Estate Ankleshwar, Tal-Ankleshwar, Dist. Bharuch, State: Gujarat, India ,

is a Large-Scale unit.

I, Yogesh Gupta , Authorlzed person of M/s. Detox India Private Limited hereby undertake
) 0 '

that In case of revocation order granted by the Board for a short-term period, | shall apply for

permanent revocation well before expiry of time limit. In case of revocation will not be
extended further and time limit of revocation expired, | shall stop operation in compliance of
closure issued to us and inform the Board. Falling of which all responsibilities lie with the
undersigned and we shall abide by action / penalty levied by the Board for the same.

We shall follow all the conditions of CC&A.

Moreover, we are continuously making serious efforts to comply with various conditions given
by the board.

What is stated above s true to the best of my knowledge and belief.

‘AN '”I‘_ ’”')'l

For Detox India Private Limited

o
%

Mr. Yogesh Gupta
(Authorized Person)

SOLEMpLY AFFiRiaUD

BEGATT

Sehias

R.R.CHAVDA
NOTARY
GOV OF INDA

rfrr.
dsraae

P A BFSLIITIT I resam

42227

e
. - 4 . ) o M .‘:k
1A N % SEORES .
‘ " = - PSS L N e
R ¥ 3 » A . J
= 3\, " - . .
% o 7. G FRETE R L RN AAAARALARRANNLIN RS
\ B _
N ‘4 5
..... : 2
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- Note: IP of machine is captured by the browser of client machine.IP is smonends upon the Intglet_s_emicpf‘rovm S
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- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:37:36 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is glapends 11nan tha Intarmat SarsicadPravider
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 Annexure D HIIATHT

0586781124 7oy

INDIA NON JUDICIAL
Government of Gujarat A
Certificate of Stamp Duty =
B, . l'ﬁ\i k

Certificate No. . IN-GJ30059678112430V. X /

Certificate Issued Date * 24-Aug-2023 02:39 PM 3 .d s

Account Reference * IMPAGC (AG) gj13200311/ ANKLESHWAR1/ GJ-BH
- Unique Doc. Reference : SUBIN-GJGJ1320031185114015238043V
Purchased by : ,:-VlPUI_BHAI THAKOF{BHAI PARMAR
Description of Document : "“Artlcle 5(h) Agreement (not otherwise provided for)
Description : UNDEHTAKING 73
Consideration Price (Rs.) i‘“:‘ s ;
\‘é St
. FirstParty “ _ i ™~
Becond Parly " GUJARATPOLLUTION CONTROL BOARD
Stamp Duty Paid By : EEE_FQX:FEIDTZ’\TEF{’E LTD
Stamp Duty Amount(Rs.) : 300 o -
(Three Hundred only)
e Gt 1
E &“ gis {“H “‘“I(‘:\‘/Li’@tl /D;
? g AUB W~
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Statutary Alort:

1. The authenticdy of this Stamp certificate shoult be verifivd at ‘www.shcilestamp.com’ or using e-Stamp Mobile App of Stock Holding
knru SCIRDANCY (N Iha oetails on s Certiticate md ny available on the website / Mobile App rencers It invalid

! Y 2 Theon ecking e legtacy is o the users uf tne ceilhcal

H}JJ 2 incase rt(,mc.: dinetpransy ;_\l-.am_a irfaem Ir: npEtent 1r-u|'wLI)I 3 | 9
i N on 29/08/20 :34. :172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider. 3
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UNDERTAKING

I Yogesh Gupta , Authorized person of M/s. Detox India Private Limited, located at Plot N(;
7021,7022,7023, GIDC Estate Ankleshwar, Tal-Ankleshwar, Dist. Bharuch, State: Gujarat, India
office at K G. Chambers, Udhana Darwala, Ring Road, Surat- 395002 hereby solemnly undertake

as below

We shall monitor the quality of storm water to be drained out from designated points.
Contaminated waste water from Storm Water Drain (SWD) is being subjected to in
house Evaporation Facility. It shall be collected in catch point and allowed into the ETP &
MEE system for further treatment (Zero liquid Discharge -ZLD) in our unit,
In case of excess/heavy/extreme rain or rain water : We shall adhere strictly to the SOP
for discharge storm water in to GIDC's SWD. We always intimate the Board before
opening the valve. First, we monitor the outlet water parameters before opening the
valve and then discharge it if the result meets norms, If in case the parameter is found
exceeding, we take the contaminated water into the ETP system for further treatment
to maintain Zero liquid Discharge (ZLD) in our unit.

— For small pondings, we collect rain water and neutralize the same, take back for further
treatment within premises.

— For small patches, it shall be contained by neutralizing agent and collected, Stored &
disposed to TSDF Site.

— Woe carry out cleaning all truck tires to aveid contamination. Trucks shall be parked at
designated parking area.

~ We shall store Hazardous waste at designated storage area i.e. under roof.

—  We shall maintain good housekeeping in our unit.

"rdo_reovcr. we are continuously making serious efforts to comply with various conditions given
B qby.'tht- Board in the CC&A.

WHat is stated above is true to the best of my knowledge and belief.
e 11

For Detox India Private Limited

\ g
| -y -
V)
SO7,

N

N

Mr. Yogesh Gupta
(Authorized Person)

- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:34:35 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

SB
TRUE COPY



459 78

Stamp Duty Amount(Rs.) ‘M\ 300

"

~(Three Hundred only)

4 TED DETOX INDIA PRIVATE LWATED
VI OZ /T )N\ 7))

-

:"“\ i, A NS F
{% ANNEXURE-X Trial run revocation undertaking t,_‘ ,5
AR INDIA NON JUDICIAL i A L
\E H A S E );"
N Government of Gujarat x ii}:
.8

N o 12X
13 1 s o 8

;E Certificate of Stamp Duty ‘é,-: ;?‘
\ ' e =BV ./
3 5 Wt 3
o = ti :
A WA
33 " : W 3

l % Certificate No. " IN-GJ32388865138560V S 3 ﬁ
\ . ;]

3 ?  Gentificate Issued Date " 28-Aug-2023 03:47 PM 5 ?
LY ' i : <
%E Account Reference " _-IMPACC (AC)/ gj13266611/ GANDHINAGARO01/ GJ-GN 5 f
3

] e - ¢
%3 Unique Doc. Reference -~ _*  SUBIN-GJGJ1326661189673766879936V B2
A8 G PR o
%% purchased by T ft-Dg';,thf‘ﬁ‘b'PfEtB}y.ﬁTE LIMITED, g?
it Ao GRS LR 14
%E Description of Doc:t;ment "N j}r}'piﬁﬁ(ﬂ)\;égg?;eg ment (not oth erwi"s\e, \provided for) s

: . / . ARRBIARINAO .
3% Description by " UNDERTAKING*/ AN Ei
N¥ ey o WORET STy
%?; Consideration Pricé (Rs.) 0 \T’ iy ] i _ \ - L E
%ﬁ T , LA it ;, EE
3 ,g S . > §iL kg 1‘ ; ";‘IT.\ E: g
g; First Party -7 /DETOX INDIA PRIVATE LIMITED *‘;*.At.'- ‘. ,._’2_) / %
A 3 L eHR W ] el N A
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7 SecondParty . " NotApplicable "’ e -~ 4
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Statutory Alert: | : S :
1. The authenticity of this Stamp certificats should be verified at ‘www.shcilestamp.com' or usin
i Any dlscupantgy in the deta!li; on this Certificate and as available on the weblitg 1 Mobile Appgr:n{;i?rs tmhallil?i‘wp of StockHolding.
2 The onus of checking the lagitimacy is on the users of the certificate. ' :
l J 3. In case of any discrepancy please inform the Competent Authority,
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UNDERTAKING

This is to state that our unit, M/s. Detox India Private Limited, located at Plot No.
7921,7922,7923, GIDC Estate Ankleshwar, Tal-Ankleshwar, Dist. Bharuch, State: Gujarat, India ,

is a Large-Scale unit,

| Yogesh Gupta , Authorized person of M/s. Detox India Private Limited hereby undertake
, YO !

that In case of revocation order granted by the Board for a short-term period, | shall apply for

permanent revacation well before expiry of time limit. In case of revocation will not be
extended further and time limit of revocation expired, | shall stop operation in compliance of
closure Issued to us and Inform the Board. Falling of which all responsibilities lie with the
undersigned and we shall abide by action / penalty levied by the Board for the same.

We shall follow all the conditions of CC&A.

Moreover, we are continuously making serious efforts to comply with various conditions given
by the board.

What is stated above Is true to the best of my knowledge and belief.

‘A “m n.rrll

For Detox india Private Limited

N
*

Mr. Yogesh Gupta
(Authorized Person)

R.R.CHAVDA
NOTARY
GOV~ OF INDIA

9§ AUG 2003

Fertal.

y
el "

.......... - "‘.\““”"“\, ;

.
»

1 F PRSI FT s __reram

- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:37:36 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is slmnends upon the Interpet ServigeProvigheg.
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S, NET Payment Receipt

&) Annexure E

PCB ID: 32798-DETOX INDIA PRIVATE LIMITED

Address : 7921-22-23, GIDC Ankleshwar, , Ankleshwar, Ankleshwar Pin : 393002
Application: 1900337(IEC)-dd/MM/yyyy

Payment Id 477672

Payment Date 18/09/2023

Paid Amount 2580000

Bank Details [CO-*#**

Transaction No  YICO2081247568
Status Success

Remarks Transaction Successful
Referance No 1800178-1900337

Type IEC

MIS Date -

Date: 20/09/2023
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ﬂ ICICI Bank

462

ICICI Bank Advice Receipt
9/18/23 7:23 PM

Transaction Details
Account Number: 039105001346
Transaction Date: 18-09-2023 00:00:00
Transaction Amount: INR 25,80,005.90
Debit/Credit: Debit

Transaction Description : BIL/ONL/000725854288/G
ujarat Po/gpcb

Note: This is an electronically generated receipt and
does not need any signature.
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- .~ . Annexure-lll Bank Guarantee ... ... . )
ICICIBank ——

Annexure F

Date: 18-08-2023
Ref: COS2NDDGO0012724

To,
CHAIRMAN, GUIARAT POLLUTICN CONTROL BOARD,
PARYAVARAN BHAVAN, SECTOR 10 A,

GANDHINAGAR
GUJARAT

INDIA

382010

Sub: Issuance of Bank Guarantee
Dear SirMadam,
Please find enclesed Bank Guarantee issued by [CICt Bank Limited (“iCICI Baﬁk"i favering yourself on behalf of: DETOX INDIA PRIVATE

LIMITED, 501,0ETOX HOUSE.STH FLOOR,RING ROAD,, SAGRAMPURA HIRA MODI N SERI, , SURAT, GUJARAT, iINDIA, 395002 {"Bonk
Guarantee”) with the tenor and tlaim period as requested by you, For ease of reference the details have been reproduced as below:

el

0052NDDG00012724
18-08-2023

17-08-2024 17-08-2024 INR 10,00,000.00

We confirm that the officials whao hove signed the above Bank Guarantee are authorized to sign such documents on beholf of ICIC] Bank. You
may verify genuineness of the Bank Guarantee from any branch of ICIC1 Bank in your own interest,

In the evert of invocation, we request you to please ensure complionce with the terms and conditions of the Bank Guarantee in order to
ensure timely payment. You are requested to ensure special care inter alia with respect to the following in the invecation claim letter -

« Bank Guarontee Number
o Expiry/Claim Expiry date

= Claim Amount

« Designoted Bank branch for submission of invocation cloim

= Any declaration / certification that moy be required os part of the guarantee text.
= Any other requisite docurnent including the originai Bank Guarantee,

Please note that ICtCI Bank shall nat be lible under the Bank Guarantee post expiry of the claim period as requested by you.
Thanking you,

Yours faithfully,

For ICICH Bank Limited
Authorized Signatory

ROHIT CHAUHAN
491486
DEPUTY MANAGER

Regd. Office : ICICI Bank Tower, Near Chakli Circle,
ICICI Bank Limited Old Padra Road, Vadodara 390 007,
Anjan Shalaka, Lal Bungalow, India.
Athwa Lines, Surat - 385007,  Website www.icicibank.com Corp, Office :ICICI Bank Towers, Bondra-Kurla

- Closure revocation applicatioRdjstiflidnd@ Annexure Uploaded il MANsb dOI202P18:02:351Fom IP No: 172.160%riflex, Mumbai 400051, india.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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g

INDIA NON JUDICIAL

NAMRAMAG M-

-(3J24228989900015V

Government of Gujarat

Lertiicato of Stamp Dty

SIOX IN0A PYT LTD DETOY. #Did, PYT UTE DETOX #8014 £17 470 DETOR MBS P97 LTEOETD miva

Certificate No. * IN-GJ24228989900015V

Certificate Issued Date " 16-Aug-2023 12:48 PM

Account Reference " IMPACC (SV)/ gj13322704/ NANPURA/ GJ-SU

Unique Doc. Reference " SUBIN-GJGJ1332270473643857666391V

Purchased by " DETOX INDIA PVT LTD §

Description of Document " Atticle 32 Letter of Guarantee é '

Description " BANK GUARANTEE “

Consideration Price (Rs.) ; 0 ; .
(Zero) ;

First Party " DETOX INDIA PVT LTD :

Second Party " ICICI BANK LTD

Stamp Duty Paid By " DETOX INDIA PVT LTD

Stamp Duty Amount(Rs.) " 300

T™HS STAue (Three Hundred only)

ET0X DA PYT LT D DETOX WA PVT LTD DETCH MGIA PYT | TD DE TOX INDIA P,

o

n
,%'k FPollutig
Yavq Rasa

0011211154

TETOX SNDIA PYT LTD DET INDIA /T LT

ANAMIKABYS!
TEAM LEADER (392399)

Statutary Alert: : \

= pulhenticily of this Sia srifficate spould b i ghejaatam * or using ¢St i ing.
- Closure revocati(;ngpﬂic‘aatigﬁnho:)mﬁiﬂgggﬂung?m s‘ Mﬂgé&%ﬁmm. Wﬁhﬂf W&‘k‘é’éﬂ&%ﬂﬂ%&"&'ﬁ%%‘?%* Holging

- Note: IP of machihé s aptaret by e Browsdrordiieritihachite: & depends upon the Internet Service Provider.

3. I ey of iy diseiepancy przase inlonn he Compelent Awhonny.
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1 Re: Bank Guarantee No.0052NDDGQ0012724 dated 18/08/2023 in your favour on behaif of M/s.
2 DETOXINDIAPVT,LTD.,
3 1. In consideration of the Chairman, Gujarat Pollution Control Board, Paryavaran Bhavan, Sector
4 10 A, Gandhinagar - 382010 {Hersin referred to as Board) having agreed to exempt M/s. DETOX
5 INDIA PVT. LTD., 501, Detox House, 5th Floor, Ring Road, Sagrampura, Hira. Modi Ni Seri, Surat
6 395002, Gujarat, India (herein referred to as Company) from the demand under the terms and
7 conditions of an agreement dated 20/07/2022 between Gujarat Pollution Control Board and M/s.
8 DETOX INDIA PVT. LTD., (herein called “the said agreement”) of security deposit for the due
9 fuffillment by the said Company(s) of the terms and conditions in the said agreement, on
10 - production of a bank guarantee for Rs.10,00,000/- (Rupees Ten Lakh Only), we Bank of Baroda
11 pay to the beneficiary an amount not exceeding Rs.10,00,000/- (Rupees Ten Lakh Only) against
12 any loss or damage caused to or suffered or would be caused or suffered by the’ benef iciary be
13 reason of breach obey the said company {s)of any terms or conditions contained in the said
- 14. agreement ﬂ
18 Sa2: We, ICICI Bank Limited. do hereby undertake to pay ithe o@@@yabﬂe under this
- 16 guarantee without any demur, merely on a deman b ary stating that the amount
17 _claimed is due way of loss or damage caused[tg.0 e caused to or suffers by the been
18 - by reason of any breach by the sai ‘ y of the terms or conditions contained in’
18  the said Agreernent or by any(s) failure to perform the said agreement. Any .
20 : nclusive as regards the amount due and payable by the
21 wever our liability under this guarantee shall be restricted to an
22 s.10,00,000/- (Rupees Ten Lakh Oniy).
23 3. We ICICI Bank Limited, further agree that the.guan_antae herein contained shall remain in full
24 force and except during the period that would be taken for the parfermance of the said
25 - Agreement end that it shall continue to be enforceable till ali the dues of the beneficiary under
26. or by virtue of tile said Agreement have been fully paid and its claim satisfied or discharged or
27  till 17/08/2024 beneficiary Gujarat Pollution Control Board certifies that the terms and conditions
28 of the sale Agreement have been fully and properly carried out by the said Company (s) and
29 accordingly discharges the guarantees.
30 4. This Contract of Bank Guarantee shall remain in operation for a period of 12 Months only
31 after the date on which this contract is signed by the parties. The demand if any for payment
32 under the terms of this contract shall be made by the beneficiary within the said period of 12
33 months only. The beneficiary may enfo‘i'ce ;he rlght pursuant to such demand in any Court or
© / Nga 1 o! 2‘ . <
S SE £ 0% MILIN SHAR
ANAM! Y \\ o @Y 93 :.aea OPéET?SN

BANK GUARANTEE

ICICI Bank Limited
(Incorporated in India)

465

BG Number: 0052NDDG000127245 N 854765

84

Issuance Date:August 18, 2023 =

0ICICI Bank

The beneficiary may, in its own interest, verify the genuineness of the bank guarantee by seeking confirmation
of its issuance from a branch of ICIC| Bank other than the issuing branch.

Regd. Office: ICICI Bank Ltd., ICICI Bank Tower, Near Chakli Circle, Old Padra Road, Vadodara, Pin code- 390 007, Gu;arat
Phone : +91-265-6722286, CIN L65190GJ1994PLC021012

- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:34:35 from IP No: 172.16.31.15. )

=,
N

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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BG Number: 0052NDDG00012724sr.No. 854766
Issuance Date:August 18, 2023 __
BANK GUARANTEE | 0
ICICI Bank Limited ICICI Bank

{Incorporated in India)
34  Tribunal in accordance with Law,

35 5. We, ICICI Bank Limited, further agree with the beneficiary shall have the fullest liberty without
36 our consent and without accepting in any manner our abligation here under to vary any of the
37 terms and conditions of the said Agreement or to extend time of performance by the said
38 Company (s} from time to time or to postpone for any time or form time to any of the power
33 exercisable by the beneficiary against the said Company{s) and to forbear or enforce any of the
40 terms and conditions relating to the said agreement and we shall not be relieved froem our
41 liability by reason of any such variation or extension being granted to the said Company (s} or
42 for any forbearance, act or omission on the part of beneficiary or any indulgence by the
43 beneficiary to the said Company(s) or by any such matter or thing whatsoever which under the
4 law relating to sureties which would but for this provision have affect of so relieving us.
45 6. The benef'mary shall as far as possuble assess and quantrfv the actual Ioss / damage suﬁared'
46 before invocation and mvoke the guarantee accordingly if it is /" was’ not possuble for the
47 baneﬁclary to furnish the actual loss / damage suffered at the time of i mvocatl n, the bank
48  shall pay the amounts in terms of invocation by the beneficiar ciary shall,
49 nevertheless, at least after receipt of the guarantee money fr @ ssess and finally
50 quantify the actual loss ! damaga and while setting @ e Company viz M/s.
' 51 DETOX INDIA PVT., LTD., shall pay the remduai d u 10 the Company (all relatmg to the
- B2 --gontract-in-respect of - which. 1he g * -issued.and-at_least to. lhe extent of
- 53 payments made by the Bank} ank and shall not pay the dues, in any event
54 directly to the Compan L
55 7. We ICI _ Iastly undertaka not to revoke this guarantee durlng uts currency-_'
56 except wit vious consent of the benef:cuary inwriting.

87 _Nomﬂh&té hdiﬁg é’riythingj 1o the c'ontrafy contained herain'

58 .1 Dur Ilablllty under thls Guaranlee shall not exceed Fls 10 00 000.‘ {Rupees Ten Lakh Onlvl SRR ity?
59  This Bank Guarantee. shall be valid up to 17/08/2024 and i ¥

80 2. We are fiable t_o pay the guarantee amount or any part thereof under this bank guarantee only
61 and only if you serve upon us written claim or demand on or before 17/08/2024 (the dats of
62  expiry} Guarantee,

63 Date:18-08-2023
64

Place: Surat
L\

_ [y ) ARBAOPERATION MANAGER
'ANAMI L;;gg‘; 23] TRANSACTION BANKING GROUP
TEAM LEADER (392329) ot a)  (90053827)

" The beneficiary may, in its own interest, verify the genmneness of the bank guarantee by seeklng confirmation
of its issuance from a branch of ICIC| Bank other than the issuing branch.

Regd. Office: ICICI Bank Ltd., ICIC| Bank Tower, Near Chakli Circle, Old Padra Road, Vadodara, Pin code- 390 007, GUJarat
Phone : +91-265-6722286, CIN L656190GJ1994PLC021012

- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:34:35 from 1P No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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Annexure G g

DETOX INDIA

operated by () VEOLIA

Ref.NO: DIPL/CORR/SITE/2023/42 Date: 29/08/2023

To,

The Regional Officer,

Gujarat Pollution Control Board,
Pl. No. 5009/4, GIDC Estate,
Ankleshwar — 393002.

GPCB ID : 32798

Sub: Short term and long term action plan
Reference: 1. Your query dated 29/07/2023

2. Our letter dated 25/08/2023
Dear Sir,

Further to our submissions, please find below our short-term and long-term action plan as
discussed today in your office.

SR NO Short term action plan Target Date

1 Cleaned all the storm water drains up to the discharge point. 25/09/2023
Wherever the applicable the seepage from the boundary wall area has

2 been closed by plinth protection 30/09/2023
To avoid the seepage in the storm water drain, we have provided the

3 Pressure grouting. 20/09/2023
Bamboo tarpaulin shed to cover the salt for contamination in the storm

4 water drain. 27/09/2023
Replace all the damaged roof sheets in order to protect process

5 contamination to the storm water drain. 25/09/2023

Created the bund wall wherever there is possibility to have contamination
6 to the storm water drain. 30/09/2023

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. Bharuch-393002 (Guj.) INDIA

- short term GOURRJAHRHIRE HBEIRK JLAUHE L RRR S BRI SR ARERT L S0 Bt 37 s T tram 1o No 175 T8 3743 (Gui) INDIA
- :::t)ert: :Ii of machine i@hpﬂh&WMMéﬁﬁ@@%W%ﬁoﬁ%ﬁl %?3%@9%‘&&%9&%9%@.122
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DETOX INDIA

aperated by (,J JEOLIA

SR NO Long term action plan Target Date

BEIL and other TSDF sites require membership for disposal of the
salt. We have our own land(ill facility in SEPL Magnad. However, in
case of our site closure etc., we will dispose of the balance salt in BEL
and other TSDF sites for which we will obtain said membership. We
will ensure the salt quantity will not exceed our storage capacity

1 (includes our landfill and membership capacities). 20/03/2024

All the waste water underground collection tanks will be made empty
one by one and clean the tank as well as put in the bitumastic in order
2 to avoid the seepage to avoid the contamination. 25/03/2024

Storm water drain will be applied bitumen coating in order to avoid
3 contamination. 18/03/2024

Underground pit and permanent submersible pump at different
locations in our premises for collecting the contaminated runoff to
4 ETP 20/03/2024

Installation of HD night vision camera with recording facility at the back side,
5 where rainwater falls. 31/03/2024

A dedicated tank of 350 KL (x2) will be provisioned for recollection of
6 contaminated rain water during monsoon 20/03/2024

Further, we will develop a detailed long term plan and will execute/ submit after joint
discussion.
The compliance of the pre monsoon action plan has been uploaded.

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)

Plot No. : 7921, 7922, 7923, G1.D.C. Ankleshwar, Dist.: Bharuch-393002 (Guj.) INDIA

- short termc&pomd@ﬁidtndlﬂmmauﬁalﬂﬂinﬁ‘d}wl&Mm&@ﬁs%%eglpm d ?4%1%9 rg%j'lalﬁgt:-? ?5‘?8%5%’ INDIA
- Note: IP of machinegig canfyiped pysihrovesinef ElieatimadoddrRrniasnis LSRNt IRAGACI SRUOREHIRAGRr.
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/

SO
DETOX INDIA

operated by (f) veouia

Your high office is kindly requested to consider this as a compliance report and do the
needful to revocate the closure notice at the earliest,

For, Detox India Private Limited

Authorised Signatory

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd )
Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA

- short terGofploratet Officam DBtk eiasn OPR-GWARS SAmashaAnTERs s Voh0a a2y 2. Bing Boad piial-395 0024w INDIA
_Note: IP of machings caphizes 1851248254616, Esbaall nintoersoxidEpsnen AN HHOMRORIAURRICRRO1RR
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_ GUJARAT POLLUTION CONTROL BOARD

— PARYAVARAN BHAVAN, SECTOR 10-A,
=
= 7 GANDHINAGAR - 382010,
GPCB Annexure H (T) 079-23232152
BY R.P.A.D

STAY OVER DIRECTION UNDER SECTION 33-A OF THE WATER (PREVENTION AND
CONTROL OF POLLUTION) ACT-1974.

Whereas you are having an industrial plant situated at PLOT NO: 7921-22-23, GIDC
ANKLESHWAR, DIST.BHARUCH, Gujarat.

AND WHEREAS GPCB has issued closure direction under Section-33 A of the Water
Act-1974 for the closure of your industrial plant vide letter No. GPCB/ANK/CCA-
1360(10)/ID-32798/750656, dated 11/08/2023 for the reasons stated therein.

AND WHEREAS your Water supply and electricity supply disconnected on dated:
28/08/2023.

AND WHEREAS you have submitted undertaking dated 24/08/2023 & 28/08/2023
ensuring that you have complied directions issued to you by the Board and also will comply
CCA conditions.

AND WHEREAS you have submitted long term and short term action plan for
corrective measures to prevent any contaminated wastewater discharge outside unit
premises.

AND WHEREAS you have submitted the Bank Guarantee of Rs. 10,00,000/- of ICIC!
Bank, valid up to 17/08/2024.

AND WHEREAS, you have paid Rs. 25,80,000/- (Rs. Twenty Five lacs eighty thousand)
to the Board as an Interim Environmental Damage Compensation (EDC).

AND WHEREAS authorized officer of the board had visited your industry on 31/08/2023
and observed that:

1. During visit internal area of the unit as well as nearby outside area of the unit is
observed clean and dry.

2. Unit has constructed plinth .protection of wall to prevent seepages/leakage of
contaminated water from the unit premises to outside of the unit premises.

3. Waste water ponding/lodging is not observed within unit premises as well as nearby
outside of the unit.

4. All the storm water drains provided within unit premises are found clean and dry.

5. As per‘record made available unit has recollected total 265 Kl of contaminated water
from“the internal SWD. Out of this recollected contaminated water 125 KL of
contaminated water transferred to underground w/w storage tank of MEE and
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remaining 140 KLD of contaminated water transferred to collection tank of ETP for
further treatment and disposal.

6. During visit all the SWD within the unit premises as well as final collection pit of SWD
provided near the final outlet of SWD is found clean & dry. During visit discharge of
any kind of w/w is not observed from the outlet of SWD.

7 Provided manual control valve at the final outlet of SWD is found closed as well as the
final collection pit of SWD provided near the final outlet of SWD is found clean & dry
during visit.

8. During visit internal area of the unitis observed clean and dry hence no contaminated
w/w is observed in open area within unit premises.

9. The trucks are found parked within the unit premises and according to contacted
person they have started manually brush cleaning of the Haz. Waste trucks for left
over materials in trucks.

10. W/w ponding is not observed near GIDC storm water drain at upstream of C-pumping
station as well as during visit discharge of contaminated w/w patches are also not
observed.

11. During visit internal area of the unit as well as SWD of the unit is observed clean and
dry & discharge of w/w from the main gate is not observed.

12. During visit SWD near C-pumping station is found bottom level and pumping of water
from the SWD to NCT pipe line is also found going on. Discharge of w/w from the SWD
near C-Pumping station to natural drain leading to river Amravati is not observed.

13. During visit all over the unit premises is found clean and dry, accumulation of
contaminated water is not observed near the SWD.

14. Unit has provided CCTV cameras at various locations of the unit premises, specifically
at the main gate of the unit as well as at the final outlet of SWD.

15. Online pH meter and recollection pump is provided at SWD outlet sump.

16. During visit provided spray dryers and MEE plants are not in operation as power
supply of the unit was disconnected by DGVCL. Unit is having covered permanent shed
with roof sheet and RCC flooring and lcachate collection system for the storage of MEE
salt/Spray dryer salt and during visit @ 500 MT of MEE salt/Spray dryer salt is found
stored in this storage area.

17. Unit has also provided temporary storage shed with bamboos & tarpaulin sheet cover,
RCC flooring and-@ 1.5 feet height of dike wall (parapet wall) for storage of MEE
salt/Spray dryer salt. previously stored 350 MT of MEE salt/Spray dryer saltin jumbo
bags is now shifted in provided temporary storage shed as well as in constructed
storage shed. '

18. Duringvisit, any type of Haz. Waste is not ohserved stored in open land as well as
leach.out is also not observed from the stored Haz. Waste in storage sheds.

9. Unit’ has submitted short term and long term time bound action plant for the
corrective actions with reference to closer order.
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— GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,

el Ay GANDHINAGAR - 382010,
GPCB (T) 079-23232152

Under the circumstances, I, Arun G. Patel, Environment Engineer, Gujarat Pollution
Control board is directed to revoke the closure direction issued vide letter No.
GPCB/ANK/CCA-1360(10)/1D-32798/750656, dated 11/08/2023 to satisfy GPCB regarding
the functioning (Compliance) of closure direction issued to your industrial plant with
following condition.

» Unit shall comply with CCA condition and maintain ZLD.

» Unit shall comply with time bound long term and short action plan submitted on
29/08/2023 and 08/09/2023 within stipulated timeline and submit progress report
within 3 months to this Board.

» Contaminated waste water or any effluent shall not be mixed with storm water
under any circumstances and disposal system for storm water shall be provided
separately.

» Unit shall make all requisite facilities for the safe, adequate storage and management
of generated hazardous and other wastes including impervious flooring, closed shed
and leachate collection facilities as per the provision of HOWMR-2016 and system to
channelize such leachate to in house treatment facility.

» Unit shall install OCEMS for parameter pH and TOC at final storm water drain
discharge point within 3 months and connect with GPCB server.

Also the concerned authorities are hereby directed to RECONNECT the electricity
supply and water supply FOR THREE MONTHS from the date of the issue of this order.

This letter is issued with the approval of the competent authority.

FOR AND ON BEHALF OF
GUJARAT POLLUTION CONTROL, BOARD,
20 \o‘\\'v
(Arun G. Patel)
ENVIRONMENT ENGINEER
No: GPCB/ANK/CCA-1360(11)/1D-32798/ Date:  /09/2023
\/leﬂﬁo:
M/s. DETOX INDIA PRIVATE LIMITED
PLOT NO: 7921-22-23,
GIDC ESTATE ANKLESHWAR,
DIST: BHARUCH, GUJARAT.
(P.T.0.)
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Copy to:
1. The Dy. Engineer (0&M)
Dakshin Gujarat Vij Company Ltd (DGVCL),
GIDC Sub-Division, DGVCL,
Plot No.U/4/2, opp: GIDC Police Station,
GIDC Ankleshwar, Dist. Bharuch ..........
With a request to Re-connect the Electric supply of M/s. DETOX INDIA PRIVATE
LIMITED, PLOT NO: 7921-22-23 GIDC ANKLESHWAR, Dist. Bharuch FOR THREE
MONTHS from the date of issue of this order.

2. The Chief Officer
Ankleshwar Notified Area
Plot No.618/619,
GIDC Ankleshwar,
Dist: Bharuch........
With a request to Re-connect the Water supply of M/s. DETOX INDIA PRIVATE
LIMITED, PLOT NO: 7921-22-23, GIDC ANKLESHWAR Dist. Bharuch FOR THREE
MONTHS from the date of issue of this order.

3. Regional Officer
Regional Office,
Gujarat pollution Control Board,
Ankleshwar....... pls send fresh IR/AR with compliance of this direction in time limit.

FOR AND ON BEHALF OF
GUJARAT POLLUTION CONTROL BOARD,

v 0‘3 2
il
(Arun G. Patel)
ENVIRONMENT ENGINEER
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Annexure I (PN

DETOX INDIA

operated by (9 VEOLIA

GPCB ID: 32798

Ref: DIPLICORRISITE/2023/56

Date : 02/11/2023

To,

The Regional Officer,

Gujarat Pollution Control Board,
Pl. No. 5009/4, GIDC Estate,

Ankleshwar - 393002, Date. {'

RECEIVED
G. P. C. Board
R. O. A(\Mt;[hwar

L4 (023

N

Sub: Reply to GPCB Notice of Entry dated 27/10/2023 at M/s. Detox India Pvt. Ltd, Ankleshwar.

Sir,

We acknowledge the NOE received from your good office dated 27/10/2023 for the observations
taken by your official while visiting our premises dated 27/10/2023 With reference to the above-mentioned

subject, please find our reply as noted below:

SN Observation

DIPL Reply

During the time of visit near the main gate
side wall the excavation work was under
progress and during the excavation work
the brownish colour water observed in the
excavated area.Required justification for
this and arrange to recollect and process as
per the norms.

As per our committed action to the GPCB to avoid
water ponding through reply No.
DIPL/CORR/SITE/2023/49 dated 18th Sept 23, we
have started the excavation with written permission
of Notified area but due to the high overall area
walter table, the seepage ground water accumulated
in the excavated area captured a brownish colour
after a few hours,

We have collected waste water and stored it in our
tank for further treatment,
We are attaching herewith photographs of the same

alongwith notified permission as Annexure - | for
your ready reference.

2 During the visit inside the company
premise the brownish colour water
observed accumulated in the internal
storm water drain near ETP and spray
dryer plant.

And the water was found leaked in the
Internal storm water drain from ETP-MBR
permeate tank pump.Required justification
for the same along with appropriate
corrective action,

At the time of visit, there was a problem in the gland
of the ETP-MBR pump. We have corrected it with
proper bunding in the surrounding area to avoid this
leakage flow into the internal storm water drain
however there is no chance to go it out as in our
system we have an intermediate collection pit along
with a Pumping system to take back water into our
ETP.

The photograph of Drain Cleaning is attached here
as a proof Annexure-ll for your ready reference.

Please inform us after getting it started.

CB Visit Datea

Al the t|

eltoh

?er we shifted the OCEMS panel. Our OCEM

Hinais eapturad

12023 W

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt, Ltd.)
Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
Corporate Office : Detox House, Opp. Gujarat Samachar %’135 Udhna Darwaja, Ring Road, Surat-395 002 (Guj.) INDIA
Ph. : 491261 2351248, 2346181, E-mairrNQQEt@@Wn | CIN : U90000GJ2010PTC060122
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DETOX INDIA

operated by () VEOLIA

We hope the above is in line with your requirements.

Thanking you,

For, Detox Ins{ia Private Limited

\,\L\

Authorised Signatory
Encl: As above.

- GPCB Visit Dated 27/10/2023 Uplos
- Note: IP of machine is captured by

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Put, Ltd.)
Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist, : Bharuch-393002 (Guyj.) INDIA
Corporate Office : Detox House, Opp. Gujarat Samachar %%u Udhna Darwaja, Ring Road, Surat-395 002 (Guj.) INDIA
Ph. : 491261 2351248, 2346181, E-maﬂerWE:l@i@Wn | CIN : U90000GJ2010PTC060122
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Annexure - 1|

Before After
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- GPCB Visit Dated 27/10/2023 Uplo:

ote: IP of machine is captured by
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DETOX INDIA

operated by O VEOLIA

Ankleshwar - 393002.

GPCB ID: 32798
Ref: DIPL/ICORRISITE/2023/57 Date: 02/11/2023
To, RECEIVED
The Regional Officer, G. P.C. Board
Gujarat Pollution Control Board, R. O. Apkleshwar |
Pl. No. 5009/4, GIDC Estate, ( 7 NiE
Date‘f.ﬁf‘cl(i°z"\3

Sub: Reply to GPCB Notice of Entry dated 29/10/2023 at M/s. Detox India Pvt. Ltd, Ankleshwar.

Sir,

We acknowledge the NOE received from your good office dated 29/10/2023 for the observations taken by
your official while visiting our premises dated 29/10/2023 With reference to the above-mentioned subject,

please find our reply as noted below:

SN Observation

DIPL Reply

1 Brownish colour contaminated water
accumulation observed in GIDC drain
passing behind of your unit however GIDC
surrounding area  upstream  drain
observed in dry condition. Clarification
require for this matter and present report
for action taken against this.

Brownish colour contaminated water accumulation
has been there since last month and the same we
have observed along with Sh. Rakholia Sir on 4th
Oct ‘23 at the time of his visit and on the same day
notified area JCB working there to prepare drain
blockage.

We have last opened the Storm water drain valve
on 25th Sept'23 with the intimation to GPCB. The
supporting video evidence we have shared for your
ready reference through email link of google drive
due to bigger in size.

We are attaching herewith action taken report based
on your observation dated 4th Oct'23 as per
Annexure - | for your ready reference.

We hope the above is in line with your requirements.

Thanking you,

Encl: As above.

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd )
Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
Corporate Office : Detox House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Guj.) INDIA

Ph.: +91 261 2351248, 2346181, E-mail : info@detoxindia.com | CIN : U90000GJ2010PTC060122
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Annexure - |

Action taken report based on observations on 4" Oct'23.

SN| Date Location Observation Corrective action Ref. Photo
1 1041023 |Outside near |Water seepage chances observed |Wall repairing & >
Security tower |outside compound wall corner concreting done lo prevent
water seepage on

04.10.2023
2 061023 |Canteen Area Opening found in PCC near PCC Done, opening
canteen. sealed on 26.08 2023
3 [07.1023 [Canteen Opening found in floor near PCC Done, concrete
security cabin  (canteen due to steam condensate provided 26.08 2023

area

4 104.1023 |Canteen area Gap found between 2 columns PCC Done, gap filled with

Back side concrete. 27.08.2023
boundary wall
5 |11.1023 |Boundarywall |Steam Condensale waler steam condensate water
side spreading on floor. pipeline modification done
and diverted to pit
27.08.2023
S
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DETOX INDIA

operated by @ veoua

GPCB ID: 32798

Ref: DIPLUCORR/SITE/2023/58

To,

The Regional Officer,

Gujarat Pollution Control Board,
Pl. No. 5009/4, GIDC Estate,
Ankleshwar - 393002.

Date: 28/11/2023

Sub: Reply to GPCB Notice of Entry dated 17/11/2023 at M/s. Detox India Pvt. Ltd, Ankleshwar.

Sir

We acknowledge the NOE received from your good office
your official while visiting our premises dated 17/11/2023

please find our reply as noted below:

SN Observation

DIPL Reply

At the time of visit, we found filled jumbo

bags laying on road near SD plant along
ith SD salt is spilled on road with

1 F:achate. kindly give clarification on that.

1. The said Jumbo begs is in transit from SD
area to designated covered storage area.
Immediately we have shifted the same at
designated place as per attached
photograph. Annexure - A

2. Spillage is observed due to one of the jumbo
begs tear during shifting, the same we have
clean as per attached photograph. Annexure
-B

3. At the time of visit we have removed Bed
Ash from HAG. Looking at high temperature
of Bed Ash we have sprinkle water on this to
eliminate the Safety Risk in the area. The
Sprinkled access water is created slight
leachate, the same we have cleaned
immediately as per the attached Photograph.
Annexure - C

2 Need clarification on Fugitive emissions
observed from ID fans of SDO1 plant.

At the time of visit fugitive leakage observed from
SD-1 ID fan casing drain flange gasket due to nut
bolt loose with vibration. The same we have
corrected by tighten bolts as per attached
photograph. Annexure - D

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)

- GPCB W&H&:/SGE%MW
- Note: IP of machine 'Sﬁﬁmﬁfﬂa

dndia.com | CIN ; U30000GJ2010PTC060122
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3 We found OCEMS of SD stack not
working condition along with Boiler SO2
NOX. Submit 60 TPH Boiler's scrubber
installation report as per the CCA.

At the time of visit

1. Spray Dryer OCEMS was under
maintenance due to the problem of power
tripping after we shifted the OCEMS panel.
Our OCEMS shall be taken in operation back
asap and we will intimate your good office.

2. Boiler So2 & Nox OCEMS was tripped at the
time of visit and the same we have reset and
now it is working normal as per attached
photograph. Annexure - E

3. The FGD scrubber installation is under
completion and the same is expected to
commission by Feb'24.

4 We have found heavy smoke coming
out from SD hazardous salt waste
stacked behind an open area near MEE
plant along with bumt jumbo begs and
blackish material. Need clarification on
the smoke observed. The same
situation was found near area of VOC
storage tank also needs clarification.

The smouldering observed in stored salt due to
Non-compatibility of the salt (Due to presence of
Organic contents) generated from different
member’s industries effluent. We have planned
to stored it separately away from the VOC
storage.

5 We found around 1000 MT salt of MEE
& SD salts kindly make it clear as per
the rules.

We have planned to dispatched all salts of MEE
& SD asap as per rules to the approved DLF site.

6 Kindly provide last one month data of
waste water receipt, treated water, RO
Dispatched, water consumption, fuel
consumption, waste generation
dispatched efc...

Require Data is attached herewith as per
Annexure-F for your ready reference.

We hope the above is in line with your requirements.

Thanking you,
For, Detox InMja Private Limited
3 RECEIVED
\[\\-\ G. P. C. Board
R. O. Ankl2shwar
Authorised Signatory ‘oate.eLC::f.?:K.. .‘%9&7?3‘}

Encl: As above.

- much-393002 (Guj.) INDIA

iSerh Ring Road, SagrmpurarSuratr95002, Gujarat

N : U90000GJ2010PTC060122 |
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Annexure — A

Before After

Annexure — B

Before After

Before

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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Annexure — D

Before After

Annexure - E

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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Annexure — F

Annexure - (FA)

Details of Waste water received for the month of OCT- 23

DETOX INDIA PVT.LTD-ANKLESHWAR
Month of October 2023
Sr. No Customer Name Qty MT
1 DECCAN FINE CHEMICALS (INDIA) 55.21
2 AETHER INDUSTRIES LTD. 412
3 BAYER VAPI PRIVATE LIMITED 327.8
4 COROMANDEL INTERNATIONAL LTD. 604.96
5 GUJARAT NARMADA VALLEY FERTI & CHEM 1582.165
6 MEGA INNOVATIVE CROPS PVT LTD 27.62
7 PI INDUSTRIES LTD 1700.695
8 Pl INDUSTRIES LTD 1321.23
9 R.P. INDUSTRIES 188.73
10 SAJJAN INDIA LIMITED 270.275
11 SONGWON SPECIALITY CHEMICALS INDIA 136.2
12 DIPEN INDUSTRIES 26.07
13 YASHASHVI RASAYAN PRIVATE LIMITED 54.11
14 AARTI INDUSTRIES LTD. 562.32
15 OCEANGLOBE CONTAINER 26.95
16 Pl INDUSTRIES LTD 393.14
17 ZCL CHEMICALS LTD. 143.465
18 BAKUL PHARMA PRIVATE LIMITED 250.68
19 PRECISION WIRES INDIA LTD. 29.32
20 LEWENS LABS PRIVATE LIMITED 110.45

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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21 MARUTI INDUSTRIES 92.41
22 REINE LIFESCIENCE 24.17
23 MINOL ACID & CHEMICALS PRIVATE. LIM 52.74
24 RUSAN PHARMA LIMITED 19.68
25 MANGALMURTI BIO CHEM 114.82
26 JYOT PHARMACHEM 24.95
27 KRC CHEMICALS 153.02
28 AMAR HEALTHCARE 42.18
29 SULESHVARI PHARMA 89.4
30 JAY OVERSEAS 9.8
31 LYCOS CHEMTECH 20.57
32 STRIDE INDUSTRIES 20.24
33 MALDEEP CATALYSTS PVT. LTD. 44.93
34 AAGAM LIFESCIENCE 17.87
35 GUJARAT NARMADA VALLEY FERTILIZERS 1729.34
36 PRIMARIUS CUSTOM SYNTHESIS 16.96
37 RESINS & PLASTICS LIMITED 25.33
38 UPL LIMITED (UNIT-5) 94.7
39 MALVIS INDUSTRIES 31.72
40 INTEGRATED CHEMISOL PVT. LTD. 29.65
41 GREEN LEAF CHEM TECH PVT. LTD. 211.45
42 SRM LIFE SCIENCE PRIVATE LIMITED 47.89
43 YASH SPECIALITY CHEMICALS LLP 44.55
44 SHIVA PHARMACHEM LIMITED 815.175
45 GINNI FILAMENTS LIMITED 21.75
46 PI INDUSTRIES LIMITED 921.985
47 UPL LIMITED 143.31
48 VEDANTA LTD. (CAIRN OIL AND GAS) 22.13
49 RESINS & PLASTICS LIMITED 35.725
50 ZYDUS LIFESCIENCES LIMITED 108.21

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

SB

TRUE COPY



486

105

51 RAJHANS INFRACON (INDIA) PVT. LTD. 25.39
52 SHREE GANESH REMEDIES LTD. 95.96
Grand Total 13,371

Annexure - (F.B)

Transferred quantity to MEE for the Month of Oct-23

Opening MEE Effluent Receipt MEE Effluent Closing
Stock (MT) Consumption stock
(MT)

3694.81 6410.41 6464.00 3641.23
Transferred quantity to Spray dryer for the Month of Oct-23
Opening SD Effluent SD Effluent Closing
Stock Receipt Consumption stock

(MT) (MT)
701.27 4675.04 4584.00 792.31
Quantity of MVR for the Month of Oct-23
Opening MVRE Effluent MVRE Effluent Closing
Stock Receipt Consumption stock
(MT) (MT)
22.81 2285.85 2308.66 0.00

Annexure- (F.C)

Details of Water Consumption, Fuel Consumption & Hazardous Waste Generation and

disposal for the

Month of Oct- 2023

Details of GIDC Water Consumption (KL)

Month Domestic Cooling- Non-Biodegradable Process Bio-
Boiler Degradable
October - 2023 872 19173 50 378

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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Details of Fuel Consumption for
Month of Oct- 23

Details of Hazardous Waste Generation & Disposal
(35.3 Category as per Schedule- 1 of H&OW Rules 2016)

Coal (MT) Diesel (L) Month Waste ?Nelz%eratlon Waste Disposed (MT)
October -
4674 32 2023 1284 936.5

Details of Fly Ash Disposal for
Month of Oct - 23

Details of Hazardous Waste Generation & Disposal
(20.2 Category as per Schedule- 1 of H&OW Rules 2016)

*Fly Ash (MT) Month Waste E;N(Ie_lr_l)eratlon Waste Disposed (MT)
October -
162.43 2023 58 177

*Note : We have disposed of Fly Ash to M/s. Shivam Cement.

Annex

ure- (ED)

Details of Steam generation, Consumption & selling for Month of October- 23

Month Total steam Totil()::;t;?#sgcs;eam *Steam generation for | *Total steam
generation (MT) (MTF; clients (MT) sales (MT)
OCtZC.’?E’er' 14273 4092 10181 9406.5

*Note : Here Steam generated for clients in October -2023 is 10181 MT. From the same 9406.5

MT steam sales to clients. The difference guantity of 774.5 MT found is the network loss.

Annexure- (F.E)

TREATED WATER DISPATCHED DETAILS MONTH OF OCTOBER-23

SRN1 paTE

PARTY NAME

VEHICLE
NO

GROSS
WEIGHT

TARE
WEIGHT

NET
WEIGHT

LR
NO

MANIFEST
NO

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

SB

TRUE COPY

106



488

107

NARMADA

1 01'1g'202 FABRICS PVT nglzzlY 32.9 9.44 | 2346 |5785| 8506
LTD (ANK)
NARMADA

2 01'12'202 FABRICS PVT 6201725\( 31.24 22.21 |5873| 8507
LTD (ANK) 9.03
NARMADA

3 |H192%%  FaBrics Py | SL 0 V| 36.22 2583 |5941| 8508
LTD (ANK) 10.39
NARMADA

4 |OH122%% pagrics PYT | )27 | 3052 2162 |5743| 8509
LTD (ANK) 8.9
NARMADA

5 | 0419292 | FaBRICS PYT | G0 % | 3583 24.47 |5968| 8510
LTD (ANK) 11.36
NARMADA

6 |M19%%% | FaBriCS PYT | G027 | 322 22.94 |5786| 8286
LTD (ANK) 9.26
NARMADA

7 | 0119292 \eagrics Pyt | G2IAY | 3145 | 904 | 2151 |s874| 8287
LTD (ANK)
NARMADA

g | °11929% | rarics Pyt |®U12AV | 3399 | 1086 | 2813 [6034| 8288
LTD (ANK)
NARMADA

o | %9292 ragrics Pyt |90 V| 3582 | 1082 25 |5942| 8289
LTD (ANK)
NARMADA

10 | 9519292 I FaBRICS PVT | S 2% | 3058 | 9.07 | 2151 |5744| 8200
LTD (ANK)
NARMADA

1 | 9210202 paprics Pyt | C002Y | 3267 | 946 | 2321 |[5787| e
LTD (ANK)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

TRUE COPY

SB



489

108

NARMADA

12 | 9219292 I paBrics PyT | ©J12Y | 3122 | 908 | 2214 |s875| 8514
LTD (ANK)
NARMADA

13 | 9319292 I pagrics Pyt S0 VY| 3572 | 1035 | 2537 |5043| 8512
LTD (ANK)
NARMADA

14 |9319202 L pagrics Pyt | SV 12891 4206 | 1076 | 313 |e035| 8513
LTD (ANK)
NARMADA

15 | 919202 I pagrics Pyt | S22 | 311 | 872 | 2238 |5745| 8515
LTD (ANK)
NARMADA

16 | 919202 [ ragrics Pyt | O02Y | 3276 | 931 | 2345 |[5788| 8516
LTD (ANK)
NARMADA

17 | 91929% parics Pyt | O 2Y | 3215 | 907 | 2308 |5876 8517
LTD (ANK)
NARMADA

18 | 9319292 I paBrics PVT | $)°7 | 372 | 1119 | 2601 |s969| 8518
LTD (ANK)
NARMADA

19 | 9319292 1 pagrics PvT [SL0 VY| 3604 | 1033 | 2571 |s044| 8519
LTD (ANK)
NARMADA

20 |9+1920% | paprics Pyt | G122 AY1 4314 | 1082 | 3232 |6036| 8520
LTD (ANK)
NARMADA

21 |901920% | paprics Pyt [ S92 VV| 3556 | 1068 | 24.88 [5945| 8521
LTD (ANK)
NARMADA

22 201929 | eaBrics Pyt | ©)127 | 3013 | 896 | 2117 |5746| 8522
LTD (ANK)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

TRUE COPY

SB



490

109

NARMADA

23 |901020% paprics Py | 6002 Y | 3020 | 042 | 2087 |5789| 8523
LTD (ANK)
NARMADA

24 |901020% paprics Py | O 02 Y | 3108 | 924 | 2179 |5790| 8524
LTD (ANK)
NARMADA

25 | 2019292 | paBrics PyT |®112AY | 3928 | 112 | 2808 |6037| 5825
LTD (ANK)
NARMADA

26 | 201929 |raBRICS PVT | 0082 | 354 | 1126 | 2414 |5090| 8526
LTD (ANK)
NARMADA

27 %0029 | eaBrics PT | SO0 V| 3541 | 1043 | 2498 |5046| 8532
LTD (ANK)
NARMADA

28 | 201029 | FaBRICS PVT | G127 | 20,92 87 | 2122 |5747| 8531
LTD (ANK)
NARMADA

29 06-1g'202 FABRICS PVT nglzzlY 32.1 931 | 2279 |s791| 8530
LTD (ANK)
NARMADA

30 |91020%  paprics Pyt | S 2Y | 3018 | 002 | 2116 [s877| 8529
LTD (ANK)
NARMADA

a1 9719202 paprics Pyt | SL22AY 1 4226 | 1087 | 3139 |e038| 8528
LTD (ANK)
NARMADA

2 |97192%% | paBrics PyT | 0097 | 3614 | 1126 | 2488 [5901| 8527
LTD (ANK)
NARMADA

33 9019292 | paBrics Pyt |00 V| 3538 | 1045 | 2493 |5047| 8533
LTD (ANK)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

TRUE COPY

SB



491

110

NARMADA

34 |901020% | paprics Pyt | S0 22 AY1 388 | 1004 | 27.86 |6039| 8534
LTD (ANK)
NARMADA

35 |901020% paBrics Py | 0097 | 3699 | 1127 | 2572 |5092| 8535
LTD (ANK)
NARMADA

36 [°01929 |raBRIcs PT | ®) 127 | 302 | BBl | 2130 |5748| 8536
LTD (ANK)
NARMADA

37 [1929 |raBrics PvT | %02 | 3238 | 932 | 2306 |5792| 8537
LTD (ANK)
NARMADA

38 [201929 |raBRICs PVT | S 12V | 3116 | 898 | 2218 |5878| 8538
LTD (ANK)
NARMADA

30 019292 | raBrics Pyt |00 V| 3566 | 1067 | 2499 |5048| 8539
LTD (ANK)
NARMADA

g0 |91920% paprics vt | I087 | 3612 | 1124 | 2488 [5093| 8540
LTD (ANK)
NARMADA

a1 (1019202 paprics pyt | CL 2 AV 4227 | 1072 | 3155 |6040| 8480
LTD (ANK)
NARMADA

a2 (1019202 paprics vt | SL2AYT 4103 | 1072 | 3041 |e041| 8479
LTD (ANK)
NARMADA

43 (1019202 paprics Pyt | © 127 | 2087 | 002 | 2085 |5749| 8478
LTD (ANK)
NARMADA

aa | 1019292 I Eagrics PYT | G082 | 3679 | 1122 | 2557 |5004| 8542
LTD (ANK)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

TRUE COPY

SB



492

111

NARMADA

45 10'1g'202 FABRICS PVT nglzzlY 31.66 927 | 2239 |5793| 8543
LTD (ANK)
NARMADA | ..

46 [11.10.2023| FABRICS PVT | ©3 12 30.33 807 | 21.36 |5879| 8544
LTD (ANK)
NARMADA | /oo

47 |11.10.2023| FABRICS PVT | 190 3358 | 1043 | 2315 |5949| 8545
LTD (ANK)
NARMADA | .o

48 |11.10.2023| FABRICS PVT | V12 AU 4285 | 1001 | 3104 |6042| 8550
LTD (ANK)
NARMADA | _ oo

49 |11.10.2023| FABRICS PVT | &) 08 3809 | 1121 | 26.88 |5995| 8546
LTD (ANK)
NARMADA | ...

50 [11.10.2023| FABRICS PVT | &2 30.45 908 | 2137 |5750| 8547
LTD (ANK)
NARMADA | .o

51 (11102023 FABRICS PvT | ®L22AY1 4575 | 1081 | 3101 |6043| 8548
LTD (ANK)
NARMADA | /oo

52 [11.10.2023| FABRICS PVT | S92 3506 | 1157 | 2439 |5950| 8549
LTD (ANK)
NARMADA

53 12'1g'202 FABRICS PVT Gg01725Y 30.97 8.9 2207 |s880| 8541
LTD (ANK)
NARMADA

54 12'1(3)'202 FABRICS PVT Gils%ggz 3693 | 1121 | 2572 |s996| 8553
LTD (ANK)
NARMADA

55 12'1g'202 FABRICS PVT 635288/\/ 33.77 | 1073 | 23.04 |e451| 8551
LTD (ANK)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

TRUE COPY

SB



493

112

NARMADA

56 | 121020% | FaBrics PvT | O002Y | 3082 | 917 | 2165 |5704| 8552
LTD (ANK)
NARMADA

57 | 1210202 | FaBrics PvT | ®L22AY 1 4338 | 108 | 3258 |6044| 8554
LTD (ANK)
NARMADA

s8 [ 1210292 |FaBRICS PVT | ®) 127 | 3033 | 878 | 2155 |6401| 8555
LTD (ANK)
NARMADA

59 1210297 | FaBRICS PVT | 0087 | 3642 | 1119 | 2523 |5097| 8556
LTD (ANK)
NARMADA

60 12-13'202 FABRICS PVT 635(7’88’\/ 3585 | 10.85 25  |6542| 8557
LTD (ANK)
NARMADA

61 [ 121929 |FaBRICS PVT | %12 | 3083 | 897 | 2186 |5881| 8558
LTD (ANK)
NARMADA

62 1210202 pagrics Pyt | 62 Y | 3207 93 | 2277 |5795| 8559
LTD (ANK)
NARMADA

63 | 1210202 paprics Pyt |SL2AY 1 4286 | 1092 | 3194 [6045| 8560
LTD (ANK)
NARMADA

64 1210202 | FaBricS PVT | ® 127 | 2072 | 867 | 2105 [6402| 8561
LTD (ANK)
NARMADA

65 |1219°%% | FaBriICS PVT | G009 | 3619 | 1119 25 |5998| 8562
LTD (ANK)
NARMADA

66 | 121029 |FaBRICS PT |00V | 3546 | 1054 | 2492 |6453| 8563
LTD (ANK)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

TRUE COPY

SB



494

113

NARMADA

67 |12102%% FaBrics Pyt | O 02 Y | 3023 | 043 | 208 |[5796| 8566
LTD (ANK)
NARMADA

68 | 219202 FaBrics PVT | ®J2Y | 3101 | 898 | 2203 |s882| 8564
LTD (ANK)
NARMADA

60 | 1219292 | FaBRICS pyT |G 22 AU 303 |6046| 8565
LTD (ANK) 4112 | 10.82
NARMADA

70 [ 1319292 | FaBRICS PVT | ) 227 2233 |6403| 8481
LTD (ANK) 3099 | 866
NARMADA

71 [ 131929 | eaBrics Pyt | 00 V| 3587 | 1045 | 25.42 |6454| 8482
LTD (ANK)
NARMADA

72 (1319292 |eaBrics PT | %02 | 3207 | 935 | 2272 |5797| 8483
LTD (ANK)
NARMADA

73 [131020% paprics Pyt | S 2Y | 3132 | 002 | 223 |[s883| s4sa
LTD (ANK)
NARMADA

74 |131020% paprics Pyt | SL2AY 1436 | 1076 | 3284 |6047| 8485
LTD (ANK)
NARMADA

75 [ 121020% paBrics Pyt | 0087 | 3700 | 1124 | 2585 [5009| 8486
LTD (ANK)
NARMADA

76 | 121920% | FaBriICS PVT | ©0 127 | 2085 | 934 | 2051 [6404| 8487
LTD (ANK)
NARMADA

77 (1319292 | eaBrics Pyt |00 V| 3533 | 111 | 2423 |e4ss| sass
LTD (ANK)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

TRUE COPY

SB



495

114

NARMADA

78 | 110202 pagrics Pyt | G122 AV 4378 | 1078 33  |6048| 8567
LTD (ANK)
NARMADA

79 [M1920% paBrics YT | 0097 | 3635 | 113 | 2505 [6000| 8568
LTD (ANK)
NARMADA

go 119292 | raBRICS PVT | %2 | 3315 | 933 | 2382 |5798| 8569
LTD (ANK)
NARMADA

g1 [ 11929 |raBRICs PVT | S 12V | 3161 | 917 | 2244 |s884| 8570
LTD (ANK)
NARMADA

g2 11929 |FaBrics PVT | G127 | 307 | 874 | 2196 |6405| 8571
LTD (ANK)
NARMADA

83 11029 | FaBRrICS PVT | 00V | 3455 | 1048 | 2407 |64s6| 8572
LTD (ANK)
NARMADA

ga 1410202 paprics Pyt |SL2AY1 4378 | 1096 | 3282 |6049| 8573
LTD (ANK)
NARMADA

g5 | 110202 paBrics Pyt | 0087 | 3657 | 1131 | 2526 |6501| 8574
LTD (ANK)
NARMADA

g6 |*1020% | Farics PVT | ® 127 | 3060 | 882 | 2187 [6406| 8575
LTD (ANK)
NARMADA

g7 119202 | paBrics Pyt | O 02 Y | 3225 | 048 | 2277 |5799| 8576
LTD (ANK)
NARMADA

g8 | 11029 |FaBrICS PVT | S 1AV | 3187 | 901 | 2286 |s885| 8577
LTD (ANK)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

TRUE COPY

SB



496

115

NARMADA

go 1410202  paprics Pyt | SO0 V| 3557 | 1042 | 2515 |6457| 8579
LTD (ANK)
NARMADA

90 |**1920%| paprics Pyt |SL2AY1 4185 | 1078 | 3107 |e050| 8578
LTD (ANK)
NARMADA

o1 119292 | paBRICs PVT | 0082 | 3771 | 1133 | 2638 |6502| 8580
LTD (ANK)
NARMADA

o2 119297 | paBRICS PVT | ©127 | 3034 | 908 | 2126 |6407| 8581
LTD (ANK)
NARMADA

03 119297 |FaBRICS PVT | %02 | 3346 | 934 | 2412 |s800| 8582
LTD (ANK)
NARMADA

94 14-1g-202 FABRICS PVT 6301725\( 3171 | 927 | 2244 |5886| 8583
LTD (ANK)
NARMADA

o5 |1*1020%| pagrics Pyt | S0V 36 1046 | 2554 |6458| 8584
LTD (ANK)
NARMADA

96 |1*1020%| paprics Pyt |SL2AY1 4207 | 108 | 3217 |e601| 8585
LTD (ANK)
NARMADA

o7 119202 paBrics Pyt |SL2AY1 4341 | 108 | 3261 |e602| 8586
LTD (ANK)
NARMADA

o8 |1°1020% | paBrics PVT | ® 127 | 3086 | 893 | 2193 [6408| 8587
LTD (ANK)
NARMADA

99 1019292 \paBrics PyT | %2 | 3318 | 927 | 2301 |essl| 8588
LTD (ANK)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

TRUE COPY

SB



497

116

NARMADA

100 | 01929 | pagrics Pyt | GJIAY | 3146 | 904 | 2242 [5887| 8580
LTD (ANK)
NARMADA

101 | 119292 | pagrics Pyt | $190 V| 3572 1 2472 |6459| 8590
LTD (ANK)
NARMADA

102 | 119202 | paBrics PYT | $) 2% | 306 | 979 | 2081 |6409| 8501
LTD (ANK)
NARMADA

103 | 1219202 | paprics Py | G128V 1 4317 | 1084 | 3233 |6603| 8502
LTD (ANK)
NARMADA

104 | 119202 I paBrics PYT | G027 | 3244 | 063 | 2281 |6552| 8503
LTD (ANK)
NARMADA

105 | 119202 | paBRICS PYT | O 8% | 3401 | 1123 | 2368 6503 8595
LTD (ANK)
NARMADA

106 | 01929 | pagrics Pyt | GJIAY | 2076 | 961 | 2015 [s888| 8594
LTD (ANK)
NARMADA

107 | 1019292 | pagrics Pyt | S0 V| 3599 | 1121 | 2478 [6460| 8596
LTD (ANK)
NARMADA

108 | 11929 | parics Pyt |12 AV | 4308 | 1107 | 3201 |e604| 8597
LTD (ANK)
NARMADA

100 | 19292 | parics PvT | G127 | 308 8.96 | 21.84 |6410| 8598
LTD (ANK)
NARMADA

10 | 119292 pagrics PyT | G027 | 3320 | 961 | 2368 6553 8509
LTD (ANK)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

TRUE COPY

SB



498

117

NARMADA

1 (1219292 paprics Pyt | S 2Y | 3205 | 934 | 2271 |s889| 8600
LTD (ANK)
NARMADA

12 1019292 paprics Py |90V | 3615 | 1073 | 25.42 |6461| 8601
LTD (ANK)
NARMADA

13 | 19292 paBrics PyT | O) 8% | 3562 | 1124 | 2438 |6504| 8602
LTD (ANK)
NARMADA

114 | 1019292 I parics YT | )22 | 2068 | 879 | 2089 |6411| 8603
LTD (ANK)
NARMADA

1s | 1019292 paprics Py | V12 AV 4106 | 1075 | 3121 |e605| 8606
LTD (ANK)
NARMADA

16 | 1019292 I FaBrics YT | G027 | 3105 | 982 | 2213 |6554| 8607
LTD (ANK)
NARMADA

117 1019202 | parics Pyt | G)087 | 3722 | 113 | 2502 [6505| 8604
LTD (ANK)
NARMADA

1g | 1019292 | parics Pyt |90 V| 3326 | 1086 | 224 [6462| 8605
LTD (ANK)
NARMADA

19 | 1019292 | pagrics vt | GJ 12 Y 22.07 |5890| 8609
LTD (ANK) 3128 | 9.21
NARMADA

120 | 101929 | pagrics Py | G 27 2214 |6412| 8608
LTD (ANK) 3083 | 8.69
NARMADA

121 | 1919202 | pagrics pyt | 0772 AV 31.86 [6606| 8610
LTD (ANK) 4262 | 10.76

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

TRUE COPY

SB



499

118

NARMADA

122 | 1019292 | pagrics Py | G 87 2529 |6506| 8611
LTD (ANK) 3651 | 11.22
NARMADA

123 | 1019292 | pagrics Pyt | 190 Y 2271 |6563| 8612
LTD (ANK) 3352 | 1081
NARMADA

124 | 1919202 | pagrics PVT | G002 23.49 |6555| 8613
LTD (ANK) 3316 | 967
NARMADA

125 | 1919202 Fagrics PVT | &) 12 Y 23 (5891 8614
LTD (ANK) 3218 | 9.18
NARMADA

126 | 1919292 | pagrics pyT | ¢ 72 AV 317 |6607| 8616
LTD (ANK) 4281 | 11
NARMADA

127 | 1919292 paBriCS PVT | G027 2119 |6413| 8615
LTD (ANK) 3082 | 963
NARMADA

128 | 1019292 | pagrics Py | G087 26.38 |6507| 8617
LTD (ANK) 37.6 | 11.22
NARMADA

129 | 1019292 | pagrics pvt | G2 Y 2395 |6556| 8618
LTD (ANK) 3334 | 939
NARMADA

130 | 1019292 | pagrics pyt | G T2 AT 24.91 |5378| 8619
LTD (ANK) 3521 | 103
NARMADA

131 17'12'202 FABRICS PVT | GJ 12 AU 32.78 |6608| 8620
LTD(ANK) | 7100 | 4356 | 10.78
NARMADA

132 | 1119292 | pagrics pyT | ©9° YV 25.41 |6464| 8621
LTD (ANK) 36.07 | 10.66

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

TRUE COPY

SB



500

119

NARMADA

133 | 171929 | FABRICS PVT | GJ 127 20.83 |6414| 8622
LTD (ANK) | 4545 | 2087 | 9.04
NARMADA

134 17'12'202 FABRICS PVT | GJ12Y 20.83 |5892| 8625
LTD (ANK) | 6075 | 3018 | 9.35
NARMADA

135 | 1119202 | paBricS PVT | G002 2591 |6508| 8623
LTD (ANK) 37.16 | 1125
NARMADA

136 | 1719202 | FaBrICS PVT | &) 2 2294 |6557| 8624
LTD (ANK) 3249 | 955
NARMADA

137 | 1119202 pagrics pyT | S92 AT 25.07 |5379| 8626
LTD (ANK) 347 | 963
NARMADA

138 | 1719292 | FABRICS PVT | GJ 12 AU 31.95 |6609| 8627
LTD (ANK) | 7100 | 4268 | 10.73
NARMADA

139 | 1719292 | FaBRICS PVT | GJ 127 2159 |6415| 8628
LTD (ANK) | 4545 | 3037 | 8.78
NARMADA

140 | 1719292 | pagrics Pyt | GJIAY | 3045 | 911 | 2134 [5893| 862
LTD (ANK)
NARMADA

141 | 1719292 | pagrics Pyt | $190 V| 3601 | 1032 | 2569 [6465| 8630
LTD (ANK)
NARMADA

142 | 1819292 | pagrics Pyt | G002V | 3169 | 948 | 2221 |e558| 8631
LTD (ANK)

16.10.202 | _ NARMADA

143 | 1919202 | FABRICS PVT | GI 12 AT | 3453 | 1028 | 24.25 |5380| 8632

LTD (ANK) | 9293

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

TRUE COPY

SB



501

120

NARMADA
144 | 1819292 | EABRICSPVT | GJ12Z | 3105 | 885 | 222 [6416| 8639
LTD (ANK) | 4545
NARMADA
145 | 1819292 | pagrics PvT | C)8% | 3739 | 1127 | 2612 [6509| 8633
LTD (ANK)
NARMADA
146 | 1919202 | paBrics Py |SU12 AU 4385 | 1042 | 3343 |e610| 8634
LTD (ANK)
NARMADA
147 | 1919202 L paprics PYT | 212V | 3202 | 014 | 2288 |5804| 8635
LTD (ANK)
NARMADA
148 | 1919292 L paBrics PYT | G027 | 331 | 935 | 2375 |e559| 8636
LTD (ANK)
NARMADA
149 18'13'202 FABRICS PVT 62514252 3105 | 864 | 2241 |6417| 8637
LTD (ANK)
NARMADA
150 | 1819292 | pagrics Pyt |90 V| 3561 | 1083 | 2478 [6466| 8638
LTD (ANK)
NARMADA
151 | 1819292 | pagrics Pyt | V12 AV ) 4369 | 1076 | 3203 [6e611 8640
LTD (ANK)
NARMADA
152 | 1819292 | pagrics PvT | C)8% | 376 | 1122 | 2638 [6510| 8646
LTD (ANK)
NARMADA
153 | 1819292 | pagrics Pyt | CJ 12V | 3183 | 952 | 2231 [5895| 8650
LTD (ANK)
19.10.202 | _jARMADA
154 0202 | FABRICSPVT [GJ12AU| 3931 | 109 | 2841 [6612 8652
LTD (ANK) | 7100

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

TRUE COPY

SB



502

121

NARMADA

155 19'1g'202 FABRICS PVT 639;53” 3458 | 1026 | 2432 |5381| 8647
LTD (ANK)
NARMADA

156 19'1(3)'202 FABRICS PVT | GJ12Z | 3055 879 | 21.76 |6a18| 8648
LTD (ANK) 4545
NARMADA

157 19'13'202 FABRICS PVT 635288/\/ 34.93 105 | 24.43 |6467| 8649
LTD (ANK)
NARMADA

158 19'12'202 FABRICS PVT GiS%%Z 36.99 | 11.26 | 2573 |6511| 8651
LTD (ANK)
NARMADA

159 19'12'202 FABRICS PVT 6301725\( 32.29 916 | 2313 |5896| 8653
LTD (ANK)

19.10.202 | - NARMADA

160 | 1919297 | FABRICSPVT |GJ12AU | 4348 | 1073 | 3275 |6613| 8654
LTD (ANK) 7100
NARMADA

161 19'1g'202 FABRICS PVT 62514252 30.75 8.7 2205 |6419| 8655
LTD (ANK)
NARMADA

162 20'12'202 FABRICS PVT GJS%OVV 3419 | 1047 | 2372 |6468| 8656
LTD (ANK)
NARMADA

163 20'1g'202 FABRICS PVT 658%%2 24.24
LTD (ANK) 35.44 1.2 6512| 8657
NARMADA

164 20'12'202 FABRICS PVT G%g(fu 31.11
LTD (ANK) 41.9 10.79 6614| 8661
NARMADA

165 20'12'202 FABRICS PVT 6321221Y 23.34
LTD (ANK) 32.86 9.52 6560| 8662

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

TRUE COPY

SB



503

122

NARMADA

166 20'1g'202 FABRICS PVT Gg01725Y 23.04
LTD (ANK) 32.29 9.25 5897| 8658
NARMADA

167 | 2019292 | raBriCS PVT | $)02% | 3108 | 858 | 225 |6420
LTD (ANK) 8659
NARMADA

168 | 2019207 | FaBRICS PVT | )07 | 3764 | 1118 | 26.46 |6513
LTD (ANK) 8660
NARMADA

169 | 2919207 | FaBricS PYT | SL 0 YV 3587 | 1036 | 2551 |6469
LTD (ANK) 8663
NARMADA

170 | 2919292 | FaBrics Py | 112 AU 4378 | 1074 | 3304 |6615| 8664
LTD (ANK)
NARMADA

171 20'1g'202 FABRICS PVT (3321221\( 3368 | 924 | 2444 |6561| 8665
LTD (ANK)
NARMADA

172 | 2019292 | pagrics Pyt | G212V | 3156 | 918 | 2238 [5898| 8666
LTD (ANK)
NARMADA

173 | 2019292 | pagrics PvT | O) 8% | 3728 | 1124 | 2604 |6514| 8667
LTD (ANK)
NARMADA

174 | 2019292 | pagrics PvT | S 227 | 30,01 88 | 2211 |6421| 8668
LTD (ANK)
NARMADA

175 | 2019292 | ragrics PvT | $100 V| 3596 | 1075 | 2521 (6470 8669
LTD (ANK)
NARMADA

176 | 2919202 | FaBricS Py |SU12 AU 4101 | 1076 | 3115 |e616| 8670
LTD (ANK)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

TRUE COPY

SB



504

123

NARMADA

177 | 2019292 | ragrics PvT | G302V | 3246 | 943 | 2303 |6562| 8671
LTD (ANK)
NARMADA

178 | 201929 | pagrics PvT | I 12Y | 3137 | 915 | 2222 |5899| 8672
LTD (ANK)
NARMADA

179 | ?H19-2%% | FaBRICS PYT | ©) 8% | 3739 | 1124 | 2615 |6515| 8673
LTD (ANK)
NARMADA

180 | 419202 | FaBriCS PYT |90 VI 3504 | 1073 | 2521 |ea71| 8674
LTD (ANK)
NARMADA

181 | 419202 | paBrics Py |S1T2 AU 1 4376 | 1082 | 3294 |e617| 8677
LTD (ANK)
NARMADA

182 | 419202 | paBrICS PYT | S0 127 | 3215 | 917 | 2298 |5900| 8675
LTD (ANK)
NARMADA

183 | 119292 | pagrics Pyt | GJL2Y | 3315 | 044 | 2371 [6s563| 8676
LTD (ANK)
NARMADA

184 | 2119292 | parics Pyt | GUT2AT | 3561 | 1013 | 2548 [5382| 8678
LTD (ANK)
NARMADA

185 | 119292 | paBrICS PVT | C) 8% | 3646 | 1117 | 2529 [6516| 8679
LTD (ANK)
NARMADA

186 | 11929 | FaBRICS PVT | ©)02% | 3087 | 883 | 2204 [6422| 8680
LTD (ANK)
NARMADA

187 | *H19-20% | paBrics Py | SL 0 V| 3584 | 1079 | 2505 |e472| 8681
LTD (ANK)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

TRUE COPY

SB



505

124

NARMADA

188 | 119292 | parics Pyt | V12 AU | 4378 | 1072 | 3306 |e618| 8682
LTD (ANK)
NARMADA

189 | 2119292 | pagricS PVT | CJ 1AV | 3220 | 918 | 2311 [6564| 8683
LTD (ANK)
NARMADA

100 | 419202 1 paBrics YT | G027 | 3314 | 047 | 2367 |e565| 8684
LTD (ANK)
NARMADA

101 | 419202 I paBRICS PYT | O 8% | 383 | 1125 | 27.05 |e517| 8685
LTD (ANK)
NARMADA

192 22'12'202 FABRICS PVT GJS%(;N 3594 | 1053 | 25.41 |6473| 8691
LTD (ANK)
NARMADA

193 | *#19-2%% | parics Py |®1T2 8V 1 4320 | 1074 | 3248 |e619| 8692
LTD (ANK)
NARMADA

104 | 2219292 | pagrics Pyt | G212V | 3196 | 915 | 2281 [6566| 8693
LTD (ANK)
NARMADA

195 | 2219292 | pagrics Pyt | GJ2Y | 3319 | 918 | 2401 (6567 8694
LTD (ANK)
NARMADA

196 | 221929 | pagricS PVT | C)8% | 37.05 | 1123 | 2582 [6518| 8695
LTD (ANK)
NARMADA

197 | 2219292 | pagrics Py | GLO2AT | 3 90.63 | 2437 |5383| 8696
LTD (ANK)
NARMADA

198 22-12'202 FABRICS PVT 635288/\/ 3595 | 1037 | 2558 |6474| 8697
LTD (ANK)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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506

125

NARMADA

199 | 2219292 | pagrics Pyt |V 12AV ) 4339 | 107 | 3269 [6620| 8698
LTD (ANK)
NARMADA

200 |?#1929 | pagriCS PVT | O 8% | 3737 | 1117 | 262 [6519| 8699
LTD (ANK)
NARMADA

201 | 2210202 parics Pyt | S 2Y | 3234 | 912 | 2322 [e151| 8700
LTD (ANK)
NARMADA

202 | 2210202 paprics Pyt | SL0 VY| 3602 | 105 | 2552 [6475| 8686
LTD (ANK)
NARMADA

203 23-13'202 FABRICS PVT Gﬁgcfu 4373 | 1068 | 33.05 8687
LTD (ANK) 6621
NARMADA

204 | 2310202 paprics PvT | 07| 384 | 1125 | 2715 8688
LTD (ANK) 6520
NARMADA

205 23'1g'202 FABRICS PVT 62514252 3084 | 915 | 21.69 8689
LTD (ANK) 6423
NARMADA

206 | 231929 | pagricS PVT | S22 AT | 3505 | 101 | 24.95 8690
LTD (ANK) 5384
NARMADA

207 23'1g'202 FABRICS PVT Gg01725Y 3225 | 916 | 23.09 8701
LTD (ANK) 6152
NARMADA

208 | 231929 | pagrics PvT | S0 V| 3580 | 1102 | 24.87 8702
LTD (ANK) 6476
NARMADA

209 23-12'202 FABRICS PVT 637%(;“’ 42.41 108 | 31.61 8705
LTD (ANK) 6622

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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507

126

NARMADA

210 23'1g'202 FABRICS PVT 62514252 3081 | 913 | 21.68 8703
LTD (ANK) 6424
NARMADA

211 | 2319292 | pagrics Py | L I2AY | 4097 | 1080 | 3208 8704
LTD (ANK) 6623
NARMADA

212 | 2310202 | paprics Pyt | S 7 | 3705 | 1121 | 2584 [e521| 8706
LTD (ANK)
NARMADA

213 | 2310202 paprics PvT | $)02% | 3079 | 919 | 216 |e425| 8707
LTD (ANK)
NARMADA

214 24'12'202 FABRICS PVT Gﬁgcfu 437 10.68 | 33.02 |6624| 8708
LTD (ANK)
NARMADA

215 | 2410202 | paprics Pyt | S0 7 | 3714 | 1115 | 2599 [es22| 8709
LTD (ANK)
NARMADA

216 | *419297 | pagrics PVT | $)12% | 3095 | 893 | 2202 [e426| 8710
LTD (ANK)
NARMADA

217 | 2419292 | eagrics PYT | G027 | 3305 | 965 | 234 [eses| 8711
LTD (ANK)
NARMADA

218 | *41929% | pagrics PvT | 990 V| 3534 | 1041 | 2493 [6477| 8714
LTD (ANK)
NARMADA

219 | ?419297 | pagricS PVT | O 8% | 3734 | 1115 | 2619 [6523| 8713
LTD (ANK)
NARMADA

290 24-12'202 FABRICS PVT 62514252 3086 | 9.16 217 |6427| 8712
LTD (ANK)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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508

127

NARMADA

221 | 241929 | parics Pyt |12 AU 4095 | 1076 | 3019 [6625| 8715
LTD (ANK)
NARMADA

222 | ?41929% | pagrics PvT | S22V | 3216 | 915 | 2301 [6153| 8719
LTD (ANK)
NARMADA

203 | 2410202 paprics Pyt | SV T2AT | 3546 | 1019 | 2527 (5385|8720
LTD (ANK)
NARMADA

204 | 2410202 | paprics Pyt | O002Y | 3338 | 942 | 2396 [6154| 8725
LTD (ANK)
NARMADA

205 | 2410202 paprics Pyt | SL0 VY| 3589 | 1067 | 2522 |6478| 8724
LTD (ANK)
NARMADA

296 24-1g'202 FABRICS PVT 62514252 3101 | 903 | 2198 |ea28| 8723
LTD (ANK)
NARMADA

227 | 2419292 | pagrics Pyt |SU12 AU 435 | 1069 | 3281 |e626| 8722
LTD (ANK)
NARMADA

228 | *41929% | pagricS PVT | )87 | 3730 | 1114 | 2625 |6524| 8721
LTD (ANK)
NARMADA

220 | 2419297 | pagrics PvT | S22V | 3237 | 917 | 232 |e156| 8718
LTD (ANK)
NARMADA

230 |*41929% | pagricS PVT | G002 | 3344 | 927 | 2417 |6155| 8717
LTD (ANK)
NARMADA

231 | *412:20%| pagrics pvt | S92 VY 2504 |6479| 8716
LTD (ANK) 3581 | 10.77

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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509

128

NARMADA

232 24'1g'202 FABRICS PVT 62514252 2201 |6420| 8726
LTD (ANK) 30.54 8.53
NARMADA

233 25'12'202 FABRICS PVT G%g(fu 2877 |e627| 8727
LTD (ANK) 3946 | 10.69
NARMADA

234 25'12'202 FABRICS PVT Gi]S%%Z 24.65 |6525| 8728
LTD (ANK) 3578 | 11.13
NARMADA

235 25'12'202 FABRICS PVT | GJ12Y 2352 |6569| 8729
LTD (ANK) 9221 32.01 9.39
NARMADA

236 25'12'202 FABRICS PVT | GJ12Y 2244 |6157| 8730
LTD (ANK) 6075 32.39 9.95
NARMADA

237 25'1g'202 FABRICS PVT GJS%S’V 35.05 | 1042 | 2463 |e480| 8731
LTD (ANK)
NARMADA

238 25'13'202 FABRICS PVT | GJ12Y | 3351 027 | 2424 |6570| 8732
LTD (ANK) 9221
NARMADA

239 25'12'202 FABRICS PVT Gi]S%%Z 3554 | 1147 | 2407 |6526| 8733
LTD (ANK)
NARMADA

240 25'1g'202 FABRICS PVT G%gOAU 39042 | 1071 | 2871 |e628| 8735
LTD (ANK)

25 10205 | NARMADA

241 | ?>19297 | FABRICS PVT |GJOG WV | 3581 | 1132 | 24.49 (6481 8734
LTD (ANK) 5700
NARMADA

242 25'12'202 FABRICS PVT Gi1803882 3735 | 1116 | 2619 |e527| 8741
LTD (ANK)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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510

129

NARMADA
243 | 21929 | pagrics Pyt |12 AU 4105 | 1084 | 3021 [e620| 8742
LTD (ANK)
26.10.202 | _NARMADA
244 520 | FABRICSPVT | GJ08Z | 3614 | 1117 | 2497 (6528 8743
LTD (ANK) | 1838
26.10.202 | _NARMADA
245 | 2010202 | FABRICS PVT |GJOB WV | 3552 | 1043 | 2500 (6482| 8744
LTD (ANK) | 5700
NARMADA
246 | 2010202 | papricS PVT | S 27 | 2832 | 885 | 1047 |6430| 8745
LTD (ANK)
NARMADA
247 26'12'202 FABRICSPVT | GJ12Y | 32.08 9.06 23.02 |6158| 8746
LTD (ANK) | 6075
2610202 | NARMADA
248 | *010:20% | FABRICS PVT | GI12AT | 3582 | 956 | 26.26 |5386| 8747
LTD (ANK) | 9293
NARMADA
249 | 219292 | pagrics Pyt | G202V | 334 | 934 | 2406 [6571| 8748
LTD (ANK)
NARMADA
250 | 219292 | pagrics Pyt |SU12AU | 4p79 | 1062 | 3217 [6630| 8750
LTD (ANK)
NARMADA
251 26'1g'202 FABRICS PVT GJS%S/V 3575 | 1043 | 25.32 8749
LTD (ANK) 6483
NARMADA
252 | 291929 | pagrICS PVT | O 8% | 3815 | 1113 | 27.02 8751
LTD (ANK) 6529
NARMADA
253 26'12'202 FABRICS PVT 62514252 3076 | 857 | 22.19 8752
LTD (ANK) 6431

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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511

130

NARMADA

250 | 2919292 | pagrics PVT | SO I2Y | 3202 | 919 | 2283 8753
LTD (ANK) 6159
NARMADA

255 | 2019292 | pagrics PvT | G002V | 3276 | 922 | 2354 8754
LTD (ANK) 6572
NARMADA

256 27-12'202 FABRICS PVT G%g(’fu 436 1113 | 32.47 8755
LTD (ANK) 6631
NARMADA

257 27'12'202 FABRICS PVT GJS‘;S(;/V 3557 | 1155 | 24.02 8756
LTD (ANK) 6484
NARMADA

258 27-12'202 FABRICS PVT 628%532 3763 | 11.18 | 26.45 8757
LTD (ANK) 6530
NARMADA

259 | 2710202 | paprics Pyt | O 2Y | 3182 | om | 2271 8758
LTD (ANK) 6160
NARMADA

260 | 2719297 | pagricS PvT | CUT2AT | 3491 | 965 | 2526 [5387 8750
LTD (ANK)
NARMADA

261 | 219297 | pagrics PvT | $)2% | 3075 | 915 | 216 [6432| 8760
LTD (ANK)
NARMADA

262 | 281929 | pagrics PvT |U12 AU | 4363 | 1078 | 3285 [e632| 8761
LTD (ANK)
NARMADA

263 | 219292 | parics PvT | G2V | 332 9014 | 2406 |6573| 8762
LTD (ANK)
NARMADA

264 | 2510202 paprics Pyt |SL0 VY| 3572 | 1082 | 249 |e4s5| 8763
LTD (ANK)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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512

131

NARMADA

265 | 219297 | pagrics PvT | ) 8% | 3750 | 1119 | 264 [6531| 8764
LTD (ANK)
NARMADA

266 | 231929 | Farics PvT | G212V | 3233 0.1 | 2323 |6161| 8765
LTD (ANK)
NARMADA

267 | 2510202 paprics Pyt | SV T2AT | 3578 | 063 | 2615 (5388 8766
LTD (ANK)
NARMADA

268 | 2510202 | parics PvT | SUL2BX | 3404 | 1005 | 2480 |6070| 8767
LTD (ANK)
NARMADA

269 | 2510202 | parics PVT | S22 | 31 922 | 2178 |6433| 8768
LTD (ANK)
NARMADA

270 28'1g'202 FABRICS PVT 6371(2)(;“’ 42.1 10.9 312 |6633| 8769
LTD (ANK)
NARMADA

271 | 281929 | eagrics PvT | G027 | 3273 | 943 233 |6574| 8770
LTD (ANK)
NARMADA

272 | 281929 | pagrics PVT | OJ 8% | 3752 | 1182 | 257 |e532| 8771
LTD (ANK)
NARMADA

273 | 291929 | pagrics PvT | SL00 V| 3610 | 1122 | 2497 |eas6| 8772
LTD (ANK)
NARMADA

274 | 291929 | pagrics PVT | 22T | 3022 | 996 | 2026 [6162| 8773
LTD (ANK)
NARMADA

275 | 2910202 | parics PvT | SI2BX | 3472 | 096 | 2476 |e071| 8774
LTD (ANK)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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513

132

NARMADA

276 | 291929 | ragrics PvT |12 AU 4p82 | 1085 | 3197 |6634| 8775
LTD (ANK)
NARMADA

277 | 291929 | ragrics PvT | $)12% | 3032 | 916 | 2116 [6434| 8776
LTD (ANK)
NARMADA

278 | 2910202 | parics PvT | G002Y | 3283 | 918 | 2365 6575 8777
LTD (ANK)
NARMADA

279 | 2910202 | paprics Pyt | SL0 VY| 3504 | 1082 | 2512 |6487| 8778
LTD (ANK)
NARMADA

280 | 2910202 | paricS PVT | OI12Y | 3236 | 979 | 2257 (6163 8779
LTD (ANK)
NARMADA

281 | 2910202 | parics PvT | S T2AT | 351 | 1011 | 2499 [5389| 8780
LTD (ANK)
NARMADA

282 | 291929 | raBrICS PVT | 125X | 3504 | 1004 o5 [6072| 8781
LTD (ANK)
NARMADA

283 | 291929 | pagrics PvT |SU12AU | 4337 | 1088 | 3244 |6635| 8782
LTD (ANK)
NARMADA

284 | 3019297 | pagrics PvT | )87 | 3834 | 1135 | 2699 [6533| 8783
LTD (ANK)
NARMADA

285 | 01929 | pagriCS PVT | SVL25X | 3526 | 982 | 2544 |6073| 8784
LTD (ANK)
NARMADA

286 30-1g-202 FABRICS PVT GJS‘;SSN 3593 | 1099 | 24.94 |e4ss| 8785
LTD (ANK)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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514

133

NARMADA

287 | 3019292 | parics Pyt |12 AV 4356 | 1084 | 3272 [6636| 8786
LTD (ANK)
NARMADA

288 | 01929 | FaBriCS PVT | S22 AT | 3582 | 1006 | 2576 |5390| 8787
LTD (ANK)
NARMADA

280 | 3910202 paprics Pyt | S 12Y | 3185 | 900 | 2276 |6164| 8788
LTD (ANK)
NARMADA

200 | 3910202 paprics PvT | S22 | 3053 | 856 | 2197 [6435| 8789
LTD (ANK)
NARMADA

201 | 3910202 paprics Pyt | S0 7 | 3700 | 1127 | 2582 |6534| 8790
LTD (ANK)
NARMADA

202 | 3910202 paprics Pyt | ©0%2Y | 3352 | 957 | 2395 |e576| 8791
LTD (ANK)
NARMADA

203 | 3019292 | pagrics Pyt | 125X | 3534 | 1036 | 2498 |e074| 8792
LTD (ANK)
NARMADA

204 | 3119292 | pagrics Pyt | 9L V| 3513 | 1061 | 2452 [6489| 8793
LTD (ANK)
NARMADA

205 | 3119292 | pagrics Pyt |U12AV | 4384 | 1083 | 3301 [6637| 8794
LTD (ANK)
NARMADA

206 | 311929 | FaBrICS PVT | G 8% | 3688 | 1128 | 256 |[6535| 8795
LTD (ANK)
NARMADA

207 | 3110202 paprics Pyt | G002Y | 3308 | 921 | 2387 |6577| 8796
LTD (ANK)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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515

134

NARMADA

208 | 311929 | pagrics PvT |00 V| 3326 | 1110 | 2207 |ea00| 8797
LTD (ANK)
NARMADA

200 | 3119297 | pagricS PVT | O 8% | 3763 | 1125 | 2638 [6536| 8798
LTD (ANK)
NARMADA

300 |31020% paprics Pyt | S 12 BX | 3489 | 087 | 2502 (6075 8799
LTD (ANK)
NARMADA

so1 | 310292 paprics Pyt | SL90 VY | 3613 | 1051 | 2562 [6491| 8800
LTD (ANK)
NARMADA

302 319202 pagrics pvT |12 AV a268 | 1084 | 3184 |6638| 8801
LTD (ANK)
NARMADA

303 3119202 [ parics PvT | SUIAT | 3469 | 1022 | 2447 |5301] 8802
LTD (ANK)
NARMADA

304 | 3119292 | pagrics PVT | S I2Y | 308 9.00 | 21.71 |6165| 8803
LTD (ANK)
NARMADA

305 | 319292 I EaBRICS PVT | G207 | 3660 | 113 | 2530 |6537| 8804
LTD (ANK)
NARMADA

306 | 319292 | FaBRICS PVT | G012 Y | 32,95 9.4 | 2355 |e578| 8805
LTD (ANK)
NARMADA

s07 | 319292 I EaBRICS PVT | S 027 | 3100 | 928 | 2181 |6436| 8806
LTD (ANK)
NARMADA

308 31'12'202 FABRICS PVT ngéngx 3507 | 1063 | 24.44 |e076| 8807
LTD (ANK)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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516

135

NARMADA
309 31'1g'202 FABRICS PVT GJ7£C)AU 4334 | 1079 | 3255 |6639| 8808
LTD (ANK)
NARMADA
310 31'1(3)'202 FABRICS PVT 6%353” 35.36 957 | 2579 |5392| 8809
LTD (ANK)
NARMADA
311 31'12'202 FABRICS PVT GJS‘;SSN 3612 | 1253 | 2359 |6492| 8810
LTD (ANK)
NARMADA
312 31'12'202 FABRICS PVT Ggolst 32.18 909 | 2309 |6166| 8811
LTD (ANK)
NARMADA
313 31'12'202 FABRICS PVT GfS%BSZ 3693 | 1127 | 2566 |6538| 8812
LTD (ANK)
NARMADA
314 31'1g'202 FABRICS PVT 6321221Y 33.44 10 2344 |6579| 8813
LTD (ANK)
314 | 7907.37
Annexure- (FE.F)
TANKERS REJECTION RECORD MONTH OF OCTOBER-23
SR
. MANIFES | RECEIVE NAME OF VEHICL | GROS [TARE| NET LR | REMARK | REJECTIO
NO T NO D DATE PARTY E NO. S WT. | WT. WT NO. S N DATE
VERY
AETHER
1 INDUSTRIES GJ 19X 37540 1231 25225 1974| HIGH AN 07.10.2023
06.10.202 LTD (SURAT) 5366 5 6 (6791
7529818 3 mg/l)
High
Bottom
SAJIJAN
2 INDIA LTD 37605 | 1120 | og405 [1831| CV (5052 | 5714 5003
(ANK) 0 4 |cal/lgm) &
06.10.202 GJ 12 AT AN (803
7529176 3 9410 mg/l)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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136

PI 1416 HIGH AN
3 INDUSTRIES 38405 | ~'o " | 24240 |1051| (4158 |07.10.2023
06.10.202 [LTD (UNIT-2) | GJ 16 mg/l)

7528895 3 AU 3879
SAJIAN HIGH AN
4 07'1g'202 INDIALTD |GJ 12 BZ| 47150 13082 33330 18255 (2051 | 10.10.2023
7529229 (ANK) 3082 mg/l)
HIGH AN
ol (2541
10.10.202 GJ 06 1080 mg\l) &
5 | 7530200 3 |NDULSTTDR|ES s 7550 | 42970 | 5 | 32170 | 254 | 9D | 20.10.2023
(210200
mg\l)
P High
6 | 7528806 | 1219292 |\\pusTrIES | PB 92 28480 [6669| SOUOM 117102023
3 LTD (UNIT.1) | OF 6025 1390 CV (5436
42380 0 cal/gm)
High
Bottom
ZYDUS LIFE CV (2020
7 19'1g'202 SCIENCE 42270 13038 28890 50563 cal/gm) & | 23.10.2023
LTD High COD
(VADODARA |GJ 12 BZ (364820
7531007 ) 2710 mg/l)
P High
GJ 06 1101 Bottom
8 | 7531424 | 51 50, INDUSTRIES || O | 33880 | =07 | 22870 (1952 (0% | 21.10.2023
LTD (UNIT-1)
3 cal/gm)
High
= Bottom
9 INDUSTRIES 33615 | 1016 | 23450 [1382| V(4695 | 51 102023
LTD (UNIT-1) 5 caligm) &
20.10.202 GJ 06 BT AN (1979
7531296 3 7431 mg/l)
High
= Bottom
10 INDUSTRIES 42730 | 1398 | 29645 | 112 | €V (4467 | 51 10,2023
LTD (UNIT-1) 5 caligm) &
20.10.202 GJ 15 AV AN (1696
7531075 3 9777 mg/l)
ZYDUS LIFE .
High
20.10.202 | SCIENCE 1366 5063| Bottom
11 Y LTD 37670 | 77 | 24010 |77 g5y | 23102023
(VADODARA | GJ 12 caliam)
7531136 ) BX 2337 9
P HIGH AN
12 25'1g'202 INDUSTRIES| GJ06 | 35150 10051 24640 [1904| (2184 |26.10.2023
7531957 LTD (UNIT-1) | VV 6669 mg/l)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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High
P Bottom
13 25.10.202 ||\ pUSTRIES 41235 | 1277 | 28465 |1514| CV 5040 | 56 102003
3 LTD (UNIT-1) 0 caligm) &
KA 34 B AN (1120
7531898 6553 mg/l)
HIGH
CoD
LEWENS
14 | 7531951 LABS PVT | 319X | 43860 | 1292 | 30040 |7914| 9250 | 98102023
! 0228 0 mg/l) &
26.10.202 AN (2940
3 mag/l)
HIGH
SAJIAN PHENOL
15 | 7531947 INDIA LTD 63719%)( 33735 10066 23075 |4089| (PHENOL | 01.11.2023
27.10.202 | (ANK) > 2000
3 mg/l)
HIGH
SAJIAN PHENOL
16 | 7532003 INDIA LTD Ggé&” 37980 11034 26640 |4092| (PHENOL | 01.11.2023
27.10.202 |  (ANK) > 2000
3 mg/l)
High
P Bottom
17 | 7532145 INDUSTRIES | (8?96 | 31135 [1027 | 20865 | 202 | €V (4706 | 34 10 2023
LTD (UNIT-2) YY 7345 0 cal/gm) &
28.10.202 AN (2492
3 mg/l)
HIGH CV
DECCAN égl\//gi‘]‘fg
FINE CHEM | GJ 01 1191
18 | 7532467 (NDIA) PYT | 7 5055 | 33870 | 7o | 21900 6956| HIGH | 30.10.2023
o PHENOL
29.10.202 (>2000
3 mg/l)
PI HIGH AN
19 | 7532456 | 29.10.202 |INDUSTRIES GJlggszz 33920 10028 23640 [6997| (2520 | 30.10.2023
3 |LTD (UNIT-1) mg/l)
PI HIGH AN
20 | 7532461 | 29.10.202 [INDUSTRIES |®398 77| 35015 | 040 | 25455 [1222| (2716 | 30.10.2023
3 |LTD (UNIT-1) mg/l)
PI HIGH AN
21 | 7532431 |29.10.202 |INDUSTRIES | @222 T | 36620 | 1126 | 25360 | 304 | (2660 |01.11.2023
2000 0
3 LTD mg/l)
HIGH
SAJIAN | o) 1c PHENOL
22 | 7532358 INDIALTD | 5 20" | 30690 | 9215 | 21475 |1166 | (PHENOL | 01.11.2023
20.10.202 | (ANK) > 2000
3 mag/l)

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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DETOX INDIA

operated by @) VEOUA

GPCB ID: 32798

Ref: DIPL/CORR/SITE/2023/59

To,

The Regional Officer,

Gujarat Pollution Control Board,
PI. No. 5009/4, GIDC Estate,
Ankleshwar - 393002.

Sub: Reply to GPCB Notice of Entry dated 21/11/2023 at M/s. Detox India Pvt. Ltd, Ankleshwar.

Sir,

We acknowledg
your official while visiting our premises date

please find our reply as noted below:

Date: 28/11/2023

e the NOE received from your good office dated 21/11/2023 for the observations taken by
d 21/11/2023 With reference to the above-mentioned subject,

SN Observation DIPL Reply
1 As per the telephonic complaint, at the oted your purpose of visit. We have inspected
time of visit to your unit, on the west side four premises and found normal w.r.t leakage &
hear the boundary wall, contaminated fspillage.
aste water was found in the natural
Fench.
2 2ke sure there are no leaks or spills | We have checked our boundary and no leaks &
ear the unit's boundary wall storm water [Spill observed in the area, Still to avoid this
rain or underground storage tank. If Eiluationwe have planned following action to
equired water proofing to be carried out liminate doubt.
n surrounding area. 1. Cleaning & repairing of Strom water drain
to avoid leaks.

2. Regular cleaning of boundary area to
avoid spill.

3. One by one Underground tank cleaning &
inspection to check RCC structure
integrity.

3 A small fire was discovered in the unit's Report attached with Annex- A
est side boundary wall on November
0, 2023, between 7:00 and 7:30 p.m.
ich is not reported to the board.
lease provide information on the

- GPCB Visit Dated 21/11/20238 s PSS+ TR 322 BB G A PG A
1720 I]_:l &H&ﬁlrz S é‘f&i@ f

- Note: IP ]

Detox India

Private Limited

(Formerly ; Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA

espt pRadas

Ph. ; +91 261 2351248, 2346181, E-mail : info@detoxindia.com

.

epends u
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DETOX INDIA

operated by @ veoua

lease provide information on the
incident, create a report with root cause
nalysis, and indicate how much water
as used to extinguish the fire or how
uch waste water flowed in nearby
torm water drain that needed to be
isposed of as per rules along with burnt
aterial.
eed to ensure that this type of incident
ould not happen again in the future.
4 t the time of visit wrt to SN.01 | Noted.
ntaminated water samples - collected |-
rom outside of unit and downstream of
e common Nala and at the same time
Strom water drain sample collected from
linside of the unit.
5 Around 1000 MT of hazardous solid | Noted. We have already started disposal to BEIL
waste were discovered during the visit | also we are planning to take membership of M/s
in a temporary shed. It needs to be Eco care for fast salt disposal as per rules.
cleared out right away in accordance
with the regulations.

6 We observed smoke at few places in | The smoke is observed due to smouldering and
the temporary hazardous waste storage the same we have douse immediately by
area. The same needs to control | SPrinkling water. Parallely we have started action

immediately with require action. o dispose it asap.

We hope the above is in line with your requirements.

Thanking you, \[\\;\ h RECEIVED

G. P. C. Beard

For, Detox India Private Limited R. O. Anklzshwar

----------------

: Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd)
{922 2928, 3D drkieshoratiPieh. ARATRCH §33002 (Guj) INDIA |

[ Nie 21818 D682 ¥ Hiral Medidi SstinRing Read SagrampupacSuwat: 395002, Gujarat
mail ; info@detoxindia.com | CIN : U90000GJ2010PTC060122
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ANNEXURE- A

Fire Incident and Investigation Report

Date

20/11/2023

Time

07:14 PM

Place of Incident

Temporary Storage Shed Near MEE back side

Brief of Incident

On 21/11/2023 at 7:14 P.M. the salt jumbo bags caught on minor fire
due to the high Calorific Value of salt which is stored in bags. Approx.
4 to 5 salt bags caught minor fire, after getting the information of minor
fire, we immediately used the fire hydrant water to douse the fire in a
temporary storage area. Water was sprinkled over the salt bag. This
minor fire incident did not cause any major casualties or damage.

Root Cause 1. Pyrolysis process in salt due to fresh salt loaded with high
temperature. _ : -
2. It's possible that the High boiler organics is proportionally high in
the material.
Water After getting the information of fire we have used fire hydrant water

consumption to
extinguish the
fire.

and fire water consumption increased to 4.5 KL.

141

West water
collected from
the trench.

We sprinkled water to control the fire. We have collected 4.0 KL of
water from the trench, road etc. and sent it to reprocess. This
firefighting we have consumed 4.0 KL water

Burning material

After controlling the fire incident, we immediately collected the burnet

collection in material in a jumbo bag. We filled_S jumbo bags of burned salt and
jumbo bag placed it in a safe area.

Preventive 1. We have implemented strict control on incoming effluent through
Action analysis.

2. Tanker sample points have been increased, So that proper
representation of effluent is analysed.

3. Administrative control is put in place with “Fresh generated salt is
stored in a different place before being stored in a storage area.”

4. Regular Monitoring of feed quality parameters is started. value.

- GPCB Visit Dated 21/11/2023 Uploaded in XGN on 29/11/2023 13:44:42 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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Fire incident photographs

- GPCB Visit Dated 21/11/2023 Uploaded in XGN on 29/11/2023 13:44:42 from IP No: 172.16.31.15.
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o)

GPCB ID: 32798 DETOX INDIA

Ref: DIPLUJCORRJ/SITE/2023/60 Date 7811 $QBEIUA

To,

The Regional Officer,

Gujarat Pollution Control Board,
Pl. No. 5009/4, GIDC Estate,
Ankleshwar - 393002,

Sub: Reply to GPCB Notice of Entry dated 18/12/2023 at M/s. Detox India Pvt. Ltd, Ankleshwar.
Sir,
We acknowledge the NOE received from your good office dated 18/12/2023 for the observations taken by

your official while visiting our premises dated 18/12/2023 With reference to the above-mentioned subject,
please find our reply as noted below:

SN Observation DIPL Reply

1 To submit the data of Waste water | Here attached the data of Waste water received,
received, water consumption, wastewater | water consumption, wastewater reuse, hazardous
reuse, hazardous waste generated and waste generated and disposal and present stock

disposal and present stock details for last details for last month as an Annexure - (A), (B), (C)
month (D) & (E) for your reference.

2 It has been observed that the 9748 MT | This is a regular ongoing process and we assure a
quantity of Hazardous waste stored at the | minimum stock of waste sludge by sending the

Hazardous storage area and temporary hazardou_?hwa:j;te toltlhel landfill site t{;: rjx tianéeIIE
storage area at your facility. Dispose it as mannel, Jhodiaposal isiln-progress:wi "

and M/s Ecocare.

per rules.
3 During the visit RO were not in operation, | It was on a regular basis short CIP so water level in
clarify that. the permeate tank empty out

We hope the above is in line with your requirements.

Thanking you,

RECEIVED

G. P.C. Board
R. O. Apkleshwar

Encl: As above.

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd )
Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
Corporate Office : Detox House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Guj ) INDIA
Ph.:+91261 2351248, 2346181, E-mail : info@detoxindia.com | CIN - U90000GJ2010PTC060122
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Annexure - (A)

Details of Waste water received for the month of Nov- 23

DETOX INDIA PVT.LTD. ANKLESHWAR

Nov-23

Sr, no. Name Qty MT
1 ASHAPURA ENVIRO 22.35
2 AETHER INDUSTRIES LTD. 580.77
3 BAYER VAPI PRIVATE LIMITED 223.78
4 COROMANDEL INTERNATIONAL LTD. 759.18
5 GUJARAT NARMADA VALLEY FERTI & CHEM 887.57
6 PI INDUSTRIES LTD 2,860.35
7 Pl INDUSTRIES LTD 1,504.50
8 R.P. INDUSTRIES 230.28
9 SONGWON SPECIALITY CHEMICALS INDIA 123.03
10 DIPEN INDUSTRIES 24.80
1" AARTI INDUSTRIES LTD. 310.52
12 ALEMBIC PHARMACEUTICALS LTD.F-DIV-4 30.31
13 Pl INDUSTRIES LTD 277.70
14 ZCL CHEMICALS LTD. 222.30
15 BAKUL PHARMA PRIVATE LIMITED 343.71
16 LEWENS LABS PRIVATE LIMITED 106.15
17 MARUTI INDUSTRIES 156.87
18 MINOL ACID & CHEMICALS PRIVATE. LIM 177.89
19 VIHITA CHEM PVT. LTD. (UNIT-2) 23.37
20 RUSAN PHARMA LIMITED 18.70
21 MANGALMURTI BIO CHEM 28.77
22 KRC CHEMICALS 34.28
23 DY INDUSTRIES 23.69
24 AMAR HEALTHCARE 74.28
25 SULESHVARI PHARMA 55.98
26 LYCOS CHEMTECH 14.33
27 STRIDE INDUSTRIES 19.69
28 MALDEEP CATALYSTS PVT. LTD. 27.74
29 GUJARAT NARMADA VALLEY FERTILIZERS 982.53
30 OM INDUSTRIES 21.32
31 GREEN LEAF CHEM TECH PVT. LTD. 271.65
32 SRM LIFE SCIENCE PRIVATE LIMITED 123.21
33 YASH SPECIALITY CHEMICALS LLP 830.38
34 SHIVA PHARMACHEM LIMITED 780.86
35 Pl INDUSTRIES LIMITED 1,389.92
36 VEDANTA LTD. (CAIRN OIL AND GAS) 82.21
Grand Total 13,644.95
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Annexure - (B)

145

Transferred quantity to MEE for the Month of Nov-23

'Opening Stock MEE Effluent Receipt MEE Effluent Consumption Closing stock
(MT) (MT)
3641.23 7401.76 8621.60 2421.38

Transferred quantity to Spray dryer for the Month of Nov-23

Opening Stock

SD Effluent Receipt

(MT)

SD Effluent Consumption

(MT)

Closing stock

792.31

5120.95

4093.00

1820.26

Quantity of MVR for the Month of Nov-23

Opening Stock

MVRE Effluent Receipt

(MT)

MVRE Effluent Consumption

(MT)

Closing stock

0.00

1122.24

1122.24

0.00

Annexure- (C)

Details of Water Consumption, Fuel Consumption & Hazardous Waste Generation and disposal for the

Month of Nov- 2023

Details of GIDC Water Consumption (KL)

. ; < Non Process Bio-
Month Domestic Cooling- Boiler Biodegradabie Degradable
November - 2023 1089 19439 60 326

Details of Fuel Consumption for Month

Details of Hazardous Waste Generation & Disposal

of Nov- 23 (35.3 Category as per Schedule- 1 of H&OW Rules 2016)
Coal (MT) Diesel (L) Month waste m’%""’“’"" Waste Disposed (MT)
5113 00 November - 2023 2049.03 1959.17

Details of Fly Ash Disposal for Month of

Nov - 23

Details of Hazardous Waste Generation & Disposal
(20.2 Category as per Schedule- 1 of H&OW Rules 2016)

*Fly Ash (MT)

Month

Waste Generation
(MT)

Waste Disposed (MT)

381.1

November - 2023

555

855

*Note : We have disposed of Fly Ash to M/s. Shivam Cement.
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Annexure- (D)

146

Details of Steam generation, Consumption & selling for Month of November- 23

Total In-house

Month Total steam steam consumpiion *Steam generation| *Total steam
generation (MT) P for clients (MT) sales (MT)
(MT)
Nov- 23 15044 6145 8899 8266.59

*Note : Here Steam generated for clients in November -2023 is 8899 MT. From the same 8266.59
MT steam sales to clients. The difference quantity of 632.41 MT found is the network loss.

Annexure- (E)

__ TANKERS REJECTION RECORD MONTH OF NOVEMBER-23
SR. |MANIFEST| RECEIVED VEHICLE | GROSS | TARE NET LR REJECTION
NO. NO DATE NAME OF PARTY NO. WT. WT. WT NO. REMARKS DATE
DECCAN FINE
CHEMICAL (INDIA) | GJ 16 AU HIGH PHENOL (565
1 7532807 |01.11.2023 PVTLTD 4729 38.56 | 10.41 | 28.15 | 6976 meg/l) 03.11.2023
GJ 19X
2 | 7532905 | 02.11.2023 | MARUTI ENTERPRISE | 4936 | 32.78 | 12.19 | 20.59 |20310| PRESENCE OF H2S |04.11.2023
SHREE GANESH GJ 16 AU
3 7533211 (04.11.2023 REMEDIES LTD 6202 52.39 | 13.59 | 38.8 0 PRESENCE OF H2S | 06.11.2023
P I INDUSTRIESLTD | GJ 06 Z2Z HIGH AN (2240
4 | 7533240 [05.11.2023 (UNIT-1) 6548 | 36.51 |10.505|26.005 | 1813 mg/1) 08.11.2023
I P I INDUSTRIESLTD | GJ 12 BY HIGH AN (3484
5 | 7533427 |07.11.2023 (UNIT-1) 4879 |31.885| 10.48 [21.405 | 6353 mg/l) 08.11.2023
HIGH AN (6,440
P I INDUSTRIESLTD |GJ06AU mg\l) & HIGH COD
6 7532457 102.11.2023 (UNIT-1) 1287 |40.155(10.285( 29.87 81 (2,12,868 mg\l) |08.11.2023
High pH (9.0 pH
units) , High AN
(1199 mg/!) & High
PIINDUSTRIESLTD | GJO06 AT Bottom CV (4759
7 7533241 |08.11.2023 (UNIT-1) 9339 33.12 |11.005|22.115| 1980 cal/gm) 09.11.2023
P I INDUSTRIESLTD |GJ16 AW High Bottom CV
8 | 7533418 |08.11.2023 (UNIT-2) 0372 | 43.46 |13.545(29.915|50911| (4,933 cal/gm) |10.11.2023
R.P INDUSTRIES GJ 12 BY High Bottom CV
9 | 7533642 |08.11.2023 (UNIT-1) 2028 | 43.69 | 14.28 | 29.41 |50697 | (4085 cal/gm) |16.11.2023
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P I INDUSTRIES LTD | GJ 02 XX HIGH COD (217014
10 | 7533541 |09.11.2023 (UNIT-1) 6402 44.455 |15.055| 29.4 | 1541 mg/1) 15.11.2023
P INDUSTRIESLTD | GJ12AY HIGH COD (220504
11 | 7533589 |09.11.2023 (UNIT-1) 5012 |32.025(10.985| 21.04 |50913 mg/!) 15.11.2023
P1INDUSTRIESLTD |GJ16 AW HIGH COD (167024
12 | 7533561 |09.11.2023 (UNIT-1) 0202 |32.855( 11.68 [21.175| 2054 mg/l) 15.11.2023
P INDUSTRIESLTD | GJO6VV HIGH AN (2456
13 | 7533421 |09.11.2023 (UNIT-1) 6165 34.49 | 10.74 | 23.75 | 2009 mg/1) 15.11.2023
HIGH TSS (22200
mg /1) & HIGH
COD (169360 mg/!)
P I INDUSTRIES LTD |GJ 12 AW & HIGH TDS
14 | 7533755 [11.11.2023 (UNIT-1) 1250 |39.175| 11.72 |27.455[50917 (280800 mg/) 15.11.2023
P INDUSTRIESLTD | GJ12BZ High Bottom CV
15 | 7533751 |12.11.2023 (UNIT-1) 2710 41,72 |13.165|28.555 | 50916 (4262 cal/gm) 15.11.2023
P 1 INDUSTRIES LTD MH 43 High Bottom CV
16 | 7534102 |14.11.2023 (UNIT-1) BP 0187 | 42.185 | 13.05 | 29.135 4 (4213 cal/gm) 15.11.2023
. PI INDUSTRIES LTD | GJ 06 AT High TSS (26020
17 | 7534126 |14.11.2023 |(OLD NAME : ISAGRO)| 0246 42,33 | 11.27 | 31.06 0 mg/l) 16.11.2023
YASH SPECIALITY Gl1l6Z High Bottom CV
18 | 7534164 |15.11.2023 CHEMICALS LLP 3676 31.28 | 11.16 | 20.12 | 191 (4489 cal/gm) |20.11.2023
P IINDUSTRIESLTD |GJ06AU High AN (2313
19 | 7534211 |16.11.2023 (UNIT-1) 1965 37.54 | 10.81 | 26.73 | 419 mg/1) 20.11.2023
High Bottom CV
PIINDUSTRIESLTD | GJ12 AT (4838 cal/gm) &
20 | 7534212 [16.11.2023 (UNIT-1) 9410 35.42 | 10.73 | 24.69 (50923 | AN (2142 mg/1) |20.11.2023
P IINDUSTRIESLTD | GJ12AT High Bottom CV
21 | 7534199 |16.11.2023 (UNIT-2) 9412 [31.475| 11.19 |20.285|50921| (4604 cal/gm) 20.11.2023
HIGH TSS (13420
mg/l) & HIGH COD
(140101 mg/l) &
P 1 INDUSTRIES LTD Gl16Z BOTTOM CV (4467
22 | 7534173 [17.11.2023 (UNIT-1) 7117 34 11.87 | 22.13 | 178 cal/gm) 20.11.2023
P I INDUSTRIESLTD | GJ 12 BX High Bottom CV
23 | 7534280 |17.11.2023 (UNIT-1) 7077 | 44.71 | 139 | 31.02 | 2869 (4352 cal/gm) |20.11.2023
P I INDUSTRIESLTD | GJ10X High AN (2,427
24 | 7534103 |13.11.2023 (UNIT-1) 8895 |38.025(10.435| 27.59 | 1258 meg/l) 20.11.2023
High PH (12.5 pH
P I INDUSTRIESLTD | GJ 16 AV unit) and High AN
25 | 7534293 |17.11.2023 (UNIT-1) 5968 44,56 | 14.53 | 30.03 | 2870 (4,198 mg /1) 22.11.2023
High PH (11.6 pH
P INDUSTRIESLTD | GJ 0622 unit) and High AN
26 | 7534285 |17.11.2023 (UNIT-1) 8099 3454 (10.345(24.195| 1273 (3,170 mg /1) 22.11.2023
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High COD
(1,03,200 mg/l),

148

LEWENS LABS PVT | GJ 23 AT and High NH3-N
27 | 7534839 |24.11.2023 LTD 9341 38.3 [ 10.54 | 27.76 | 5053 (1,742 mg /1) 26.11.2023
JYOT PHARMACHEM | GJ 19 X
28 | 7535417 (30.11.2023 (PANOLI) 4936 32.41 | 12.18 | 20.23 (20317 Presence of H2S |01.12.2023
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DETOX INDIA

operated by @ veoua

GPCB ID: 32798

10" January, 2024
Ref, No: DIPLfCORR/SlTE/2024f06

To,

The Regional Officer,

Guijarat Pollution Control Board,

Plot No. 5009/4, GIDC Estate, Ankleshwar,

Dist. Bharuch, Gujarat. RECEIVED

G.P. C. Board
SUB: CONTENT OF COMPLIANCE AGAINST YOUR WRITTEN REMARKS R. O. Ankleshwar
REF: YOU'RE VISIT ON DATED: 09/01/2024 Date.EQ.l a%/ Owo?.?f |

Respected Sir,

This has reference to the above-mentioned subject matter; we are submitting herewith point wise
compliance of each remark as under...

Sr. Conditions Clarification Compliance

No.

1. | As the unit has given short term & | Noted. All short term actions completed and
long-term  action plan during all long term pending actions is on the
Revocation Application, tract as per the given time bound
Unit shall have to complete target date and we will intimate the
In-Process & rest of the work board accordingly.
quickly & inform the Board.

2. | As per long term action plan, the | Itisin planned as 1. Trail coating has been carried
unit shall have to give clarification | per the target date out by 2 agencies. Once
regarding work of bitumen | submitted 18" performance is concluded will
coating in SWD & the unit shall | March 24. complete the work as per plan.
have to arrange 2 no. of dedicated 2. As per Long term action plan
storage tanks for rainwater submitted we will make
collection. provision of 350KL x 2 tanks

for recollection of rain water
during monsoon and the same
will inform to your office in the
Monsoon action plan.

3. | At the time of visit, about 10,285 | The disposal as per | We have taken the membership of BEIL
MT ETP sludge, MEE Salt & SD salt | rule is in progress and Eco care Infrastructure for Salt
was observed stored at | with submitted disposal as per plan.
permanent & temporary | target date 20"
hazardous Waste Storage areas. March’24.

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Site : Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA

- apca Visk Dated o0 12004 UTosudd R EIPBR: FRI2c2/P12.55 5% ShireNeath Y S g Road, Sagrampura, Surat- 395002, Gujarat
- Note: IP of machine is &‘ﬁtuﬁ'&igﬁmﬁﬂ&ﬁgeasﬂﬁﬁahRmhihbitﬁd@ﬁneud&dipmthe|I@QMemW@JQEWTCO60122
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DETOX INDIA

operated by G) VEOQLIA

Unit shall have to dispose

immediately as per rules & inform

to the Board with proof.

4. | Unit shall have to submit a The FGD scrubber commissioning is
: : The FGD scrubber :

progress report about installation under progress and will be expected to

of the scrubber system with the Instaliation s complete by Apr’'24
. completed.
Boiler.

5. [ Unit shall have to submit last 1 We are submitting said details for the
month data of w/w receipt, last 1 month as Annexure-l.
treatment-reuse-disposal, fuel | --
consumption, haz. Waste
stock-gen-disposal etc. with proof.

6. | Unit shall have to strictly follow We are strictly following the
the undertaking given at the time undertaking given by the unit at the
of revocation. -- time of revocation.

We assure you to do the same in
future.

We hereby request the good selves to consider our above clarification and compliance and
proceed further for permanent revocation and oblige.

Thanking you,
Yours Faithfully,

For, Detox India Private Limited

Authorised Signatory

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Site : Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
Registered office: 501, 5th Fl. Detox House, H.No 2/819 To 823 Hira Modi Ni Seri, Ring Road, Sagrampura, Surat- 395002, Gujarat
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Annexure - |

DETOX INDIA PVT.LTD -ANKLESHWAR
Details of Waste water received
Dec-23

Sr. no Customer Name Qty MT

it DECCAN FINE CHEMICALS (INDIA) 280.605
2 AETHER INDUSTRIES LTD. 105.855
3 ALEMBIC LIMITED 24510
4 BAYER VAPI| PRIVATE LIMITED 546.480
5 COROMANDEL INTERNATIONAL LTD. 611.230
6 GUJARAT NARMADA VALLEY FERTI & CHEM 969.835
7 PI INDUSTRIES LTD 3,008.590
8 Pl INDUSTRIES LTD 1,529.460
9 R.P. INDUSTRIES 209.140
10 RALLIS INDIA LIMITED 525.180
11 SAJJAN INDIA LIMITED 526.015
12 SONGWON SPECIALITY CHEMICALS INDIA 100.640
13 AARTI INDUSTRIES LTD, 129.810
14 VASOYA INDUSTRIES PVT. LTD. 22.905
15 ALEMBIC PHARMACEUTICALS LTD.F-DIV-4 63.750
16 Pl INDUSTRIES LTD 699.190
17 ZCL CHEMICALS LTD. 127.555
18 BAKUL PHARMA PRIVATE LIMITED 375.290
19 MARUTI ENTERPRISE 23.780
20 PRECISION WIRES INDIA LTD. 30.090
21 LEWENS LABS PRIVATE LIMITED 61.540
22 MARUTI INDUSTRIES 90.620
23 REINE LIFESCIENCE 184.610
24 MINOL ACID & CHEMICALS PRIVATE. LIM 254.860
25 VIHITA CHEM PVT. LTD. (UNIT-2) 47.190
26 RUSAN PHARMA LIMITED 42910
27 KRC CHEMICALS 164.100
28 AMAR HEALTHCARE 201.240
29 SULESHVARI PHARMA 28.190
30 JAY OVERSEAS 10.430
31 LYCOS CHEMTECH 16.550
32 MALDEEP CATALYSTS PVT. LTD. 102.290
33 GUJARAT NARMADA VALLEY FERTILIZERS 1,088.760
34 NEW INDIA SALES CORPORATION 11.070
35 GREEN LEAF CHEM TECH PVT. LTD. 301.830
36 SRM LIFE SCIENCE PRIVATE LIMITED 137.060
37 YASH SPECIALITY CHEMICALS LLP 388.300
38 SHIVA PHARMACHEM LIMITED 1,151.080
39 Pl INDUSTRIES LIMITED 981.740
40 VEDANTA LTD. (CAIRN OIL AND GAS) 121.940
41 RESINS & PLASTICS LIMITED 20.950
Grand Total 15,317.170

- GPCB Visit Dated 09/01/2024 Uploaded in XGN on 11/01/2024 14:03:28 from IP No: 172.16.31.15. . '
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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Transferred quantity to MEE for the Month of Dec-23

Opening Stock MEE Effluent Receipt MEE Effluent Consumption Closing stock
(MT) (MT)
2421.38 8215.62 9481.38 1155.62

Transferred quantity to Spray dryer for the Month of Dec-23

Opening Stock

SD Effluent Receipt
(MT)

SD Effluent Consumption
(MT)

Closing stock

0.00

2292.60

2292.60

0.00

Quantity of MVR for the Month of Dec-23

Opening Stock

MVRE Effluent Receipt

(MT)

MVRE Effluent Consumption
(MT)

Closing stock

0.00

1122.24

1122.24

0.00

Details of Water Consumption, Fuel Consumption & Hazardous Waste Generation and disposal for the
Month of Dec- 2023

Details of GIDC Water Consumption (KL)

; : . Non Process Bio-
- |
Month Domestic Cooling- Boiler Biodegradable Degradable
December - 2023 1206 26335 62 313

Details of Fuel Consumption for Month

Details of Hazardous Waste Generation & Disposal

of Dec- 23 (35.3 Category as per Schedule- 1 of H&OW Rules 2016)
) W. i ;
Coal (MT) Diesel (L) Month aste g:%e’a“"" Waste Disposed (MT)
6103 00 December - 2023 3320.43 3999

Details of Fly Ash Disposal for Month of

Details of Hazardous Waste Generation & Disposal

Dec - 23 (20.2 Category as per Schedule- 1 of H&OW Rules 2016)
*Fly Ash (MT) Month Waste ?r:%eratlon Waste Disposed (MT)
496.82 December - 2023 819 519

*Note : We have disposed of Fly Ash to M/s. Shivam Cement.

- GPCB Visit Dated 09/01/2024 Uploaded in XGN on 11/01/2024 14:03:28 from IP No: 172.16.31.15. .
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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Annexure J

Ref.NO: DIPL/CORR/SITE/2023/61

To,

The Unit Head,

(Ankleshwar Division)

Gujarat Pollution Control Board,
Pl. No. 5009/4, GIDC Estate,
Ankleshwar — 393002.

GPCB ID: 32798

Sub: Submission of Compliances regarding Short term and long term action plan
Ref: 1. Our Letter DIPL/CORRISITE/2023/42, Dated: 29/08/2023

Respected Sir,

2. Our Letter DIPL/CORRISITE/2023/45, Dated: 06/09/2023

153

DETOX INDIA

operated by () VEOUIA

Date: 09/01/2024

RECEIVED

e —

This has to the reference to the above subject matter; we are submitting point wise Compliances regarding Short term and long
term action plan

SN | Ref, Short term action plan Target Date Status on 09.01.2024 Remarks
All storm water drains are
1 Cleanedball the stor.m water drains up 25/09/2023 Completed cle.aned up_tcT the disc.hargf.t
to the discharge point. points and it is in continuation
on daily basis
PCC along the compound wall at
Wherever the applicable the seepage o atg o cantI::en Fels
an
2 from the boundary wall area has been | 30/09/2023 Completed gt
S i nrotection been done to prevent seepage
S
DIPL/ Aaltin l of water outside plant premises.
CORR :
: ; Pressure grouting done at
ISITE |To avoid the seepage in the storm , .
3 |/202 drai h tad th 20/09/2023 C \ited various location like PT area,
e \:ater rain, \-\;e ave proviged the ompiate Sludge shed area, MEE, SD plant
IEAES MDD and RO plant area
Bamboo tarpaulin shed to cover the Tarpaulin sheds are provided at
4 salt for contamination in the storm 27/09/2023 Completed SD,ME and PT areas to cover
water drain. salt.
Replace all the damaged roof sheets in Damage roof sheet replaced at
5 order to protect process contamination | 25/09/2023 Completed MEE shed,Sludge Shed,SD Shed
to the storm water drain. and Boiler Coal storage shed to

Detox India Private Limited

(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)

Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. :

-1 t i . s
o oA s o
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avoid process contamination.
Bund wall has been provided in
plant at various locations like,
Created the bund wall wherever there MEE, ATFD, Sludge shed area, PT
6 Is possibility to have contamination to | 30/09/2023 Completed area, UG tank farm ares, VOC
the storm water drain, tank farm area, DAF area,
compressor room area to
prevent seepage of water to
storm water drain.
SN | Ref. Long term action plan Target Date Status on 08.01.2024 Remarks
BEIL and other TSDF sites require
membership for disposal of the salt.
We have our own landfill facility in
SEPL Magnad. However, in case of our We have membership of BEIL and
site closure etc., we will dispose of the additionally we have taken
1 balance salt in BEL and other TSDF 20/03/2024 Completed membership for Ecocare
sites for which we will obtain said Infrastructure and started Salt
membership. We will ensure the salt disposal from 05/12/2023.
quantity will not exceed our storage
capacity (includes our landfill and
membership capacities).
DIPL/ |All the waste water underground One tank (3405) has been
CORR |collection tanks will be made empty cleaned and observed that there
ell ;
2 [ISITE/one 08 ¥ clean ,th? ey 25/03/2024 In Progress is no leakage in the tank.
2023/ |as put in the bitumastic in order to Parallely we are working on
42  |avoid the seepage to avoid the cleaning the other tanks..
contamination,
Trial has been taken in existing
Storm water drain will be applied drains by 2 agencies.Once
3 bitumen coating in order to avoid 18/03/2024 In Progress performance concluded will
contamination. apply.
- Underground pit work with
Underground pit and permanent Pumping system has bie'; T
; Completed at Sludge Shed & M
% submersible pump at .different 20/03/2024 In Progress
locations in our premises for collecting area.
the contaminated runoff to ETP. - Construction work has been
completed & Pumping system
Detox India anate L.irmted

logy Centre Pvt. Ltd)
-?'n:mum-ssznoz (Guj) INDIA
mmmmmﬁcm ) INDIA
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work is under progress at SD
plant & Canteen area Pit.
ln;s:ilatlor;j::f F;D Tght ok cakme.Tra 54 e otad High Definition 01 nos. camera
3 , ;
) with recording facility at the back side, | 31/03/20 omplete installed at final discharge point.
where rainwater falls.
A dedicated tank of 350 KL (x2) will be
rovisioned for recollection of Two tanks have been dedicated
6 & : _ i 20/03/2024 Completed _
contaminated rain water during for rain water.
monsoon
The Leachate Pit was constructed
Creation of Leachate Pit in the in the surroundings of a sludge
7 : 17/01/2024 Completed i :
surrounding of sludge shed shed along with a pumping
system.
- MEE tank_fa-rm area covered with
MEE effluent feed tank area covered ’ :
8 ) 10/02/2024 Completed. roof sheet and perling to avoid
with Sheet. s
the cross contamination.
PT filter press area covered with
9 PT filter press area covered with Sheet.| 12/02/2024 Completed. roof sheet and perling to avoid
DIPL/ the cross contamination.
CORR Process drain with slope
ISITE/ provided in the ATFD area.
2023/ ;
as Arrangement of slope,drain and it ha'.‘r. beeniconstructed &a
10 collection pit in ATFD area 31/01/2024 Completed. pumping arrangement has been
provided to lift contaminated
process water for further
treatment.
1 Provision of Bituminous on the wall of
1 the pit. 31/03/2024 In Progress Refer Point No.3
Bund wall has been constructed
12 Construction of bund wall in the 31/01/2024 Complaed at an unloading area to prevent
Effluent unloading area ’ mixing of process water with rain
water and avoid contamination.

This is for yoyr information and record please.
For, Detox

Private Limited
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10" January, 2024
Ref.NO: DIPL/CORR/SITE/2024/02

To,

. RECEIVED
The Regional Officer, ._.._—-—-—-—-——d
Gujarat Pollution Control Board, G. P. C. Boar
Plot No. 5009/4, GIDC Estate, Ankleshwar, R. O. Ajmlgsjhwa r
Dist. Bharuch, Gujarat. % | RO

Date. 1‘0 ot ). )l : ”ZZ‘

SUB: REQUEST TO REVOKE CLOSER ORDER PERMANENTLY ;
REF: (1) PERMANENT REVOCATION APPLICATION ON XGN VIDE INWARD NO.: 5002035 DATED:

05/01/2024

(2) Revocation Order Vide Letter No. GPCB/ANK/CCA-1360(11)/1D-32798/753679 Dated: 20/09/2023
(Stay Over Direction Under Section 33(A) of the Water (Prevention and Control of Pollution)
Act-1974)

(3) Closure Order Vide Letter No. GPCB/ANK/CCA-1360(10)/1D-32798/750656 Dated:11/08/2023
(Stay Over Direction Under Section 33(A) of the Water (Prevention and Control of Pollution)
Act-1974)

Respected Madam/Sir,
We have applied for Closure revacation Application (Permanent Revocation) on XGN vide Inward No. 5002035
Dated: 05/01/2024. d

This has reference to the above-mentioned subject matter; we are submitting herewith point wise compliance
of each remark as under...

Observations of Official during
visit (Dated: 31/08/2023) for
Revocation

Sr. Reasons for Closure to Industry

Remarks
No.

Unit is inspected w.r.t complaint regarding coloured wastewater lying near M/s. Detox India Pvt. Ltd on 04/06/2023

ds During inspection near the unit area is
observed contaminated brown coloured
waste water ponding lying.

During visit internal area of the
unit as well as nearby outside
area of the unit is observed
clean and dry.

We are strictly complying with
condition of Revocation Order.

2 Contaminated wastewater is found @
100 x 3-meter area OUTSIDE TO MAIN
GATE of the unit & there is no GIDC
storm water drain near the catchment.

Unit has constructed plinth
protection wall to prevent
seepages/leakages of

contaminated w/w from unit

Management is proactively
taking care for such patches of
wastewater can be occurred
anywhere around boundary of

premises to outside. premises

3. One contaminated waste water sample
is collected from ponding lying outside

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt, Ltd.)
Site : Plot No. : 7921, 7922, 7923, G.1D.C. Ankleshwar, Dist. - Bharuch-393002 (Guj.) INDIA
Registered office: 501, 5th Fl. Detox House, H.No 2/819 To 823 Hira Modi Ni Seri, Ring Road, Sagrampura, Surat- 395002, Gujarat
Ph.: +91 261 2351248, 2346181, E-mail : info@detoxindia.com | CIN : U90000GJ2010PTC060122
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the premises and analysis report of the
sample shows parameter

SS: 792 mg/l,

COD: 3268 mg/I,

BOD: 686 mg/l,

0 & G: 0.8 mg/l,

Sulphide: 10 mg/I,

NH3-N: 12.32 mg/I,

Chloride: 5850 mg/I, =
Sulphate: 1776 mg/I.

During inspection, same-coloured
patches observed NEAR MAIN GATE
within premises which were washed out
from the main gate of the unit.

Due to rain falling in early morning and
same coloured w/w is observed in unit
storm water drain NEAR ETP & SPRAY
DRYER AREA.

10 nos. sludge bags are found lying near
storm water drain of ETP area in which
seepages observed from these bags.

Unit has constructed plinth
protection wall to prevent
seepages/leakages of

contaminated w/w from unit
premises to outside.

During visit all the SWD within
the unit premises as well as final
collection pit of SWD provided
near the final outlet of SWD is
found clean & dry.

We are regularly checking the
area around the boundary of
our premises

We have started disposal of salt
by taking additional
membership of M/s BEIL & Eco
care and maintaining cleanliness
of the SWD as part of routine
checks.

During inspection due to rain falling
most of the internal storm water drains
are found filled with contaminated
brown coloured w/w within premises.

As per record made available
unit has recollected total 265 K|
of contaminated water from the
internal SWD. Out of this
recollected contaminated water
125 KL of contaminated water
transferred to underground w/w
storage tank of MEE and
remaining 140 KD  of
contaminated water transferred
to collection tank of ETP for
further treatment and disposal.

We have provided intermediate
pit at different location of plant
in SWD along with Pumps and
piping to take back
contaminated water to
collection tank of ETP for further
treatment and disposal.

Unit is inspected on 25/06/2023 with specific reference of contaminated water storm water drain during rainy

time

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Site : Plot No. : 7921, 7922, 7923, G1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA

Registered office: 501, 5th Fl. Detox House, H.No 2/819 To 823 Hira Modi Ni Seri, Ring Road, Sagrampura, Surat- 395002, Gujarat

Ph.: +91261 2351248, 2346181, E-mail : info@detoxindia.com | CIN : U90000GJ2010PTC060122
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It is observed that contaminated rain
water was flowing from storm water
drain brown OUTLET OF THE Unit
leading to GIDC storm water drain
ultimately to GIDC SWD NEAR PUMPING
STATION-C.

During visit discharge of any
kind of w/w is not observed
from the outlet of SWD.

We are taking at most care to
maintain cleanliness of the SWD
as part of routine checks.

We keep manual valve closed so
that in any case waste water
cannot be flowing out of
premises.

Unit has provided manual control valve

—at the FINAL OUTLET of storm water

drain  of the wunit to prevent
contaminated waste water discharge
from the unit premises towards GIDC
SWD and have provided motor pump for
the lifting of contaminated waste water
from collection pit provided at final
outlet point of SWD of the unit to ETP.

However, internal storm water drain of
the unit is found full with contaminated
water and provided motor pump is
found not in operation and manual valve
is found open.

Discharge of contaminated rainwater
coming from open area of plant
premises and leading to Strom water
drain of the unit is observed going on
from the final outlet of the SWD of the
unit.

Provided manual control valve
at-thefinal outlet of SWD is
found closed.

During visit internal area of the
unit as well as SWD of the unit is
observed clean and dry &
discharge of w/w from the main
gate is not observed.

We always ensure that outlet
valve of SWD is closed.

We always maintain cleanliness
of the SWD as part of routine
checks.

We have installed online TOC
analyser at SWD final pit
discharge with connectivity to
CPCB/GPCB to check the quality
of water at discharge pit.

10.

One contaminated rain water sample is
collected from THE FINAL OUTLET of
storm water drain of the unit and
analysis report shows parameter

pH: 8.69,

SS: 1860 mg/I,

COD: 2848 mg/I,

BOD: 682 mg/l,

NH3-N: 47.6 mg/I,

Sulphide: 3.20 mg/|,

Chloride: 3050 mg/I,

Sulphate: 1609 mg/|,

Phenolic compounds: 8.69 mg/I.

11.

Unit is visited on 26/06/2023 with reference to fish kill incidence

12

During inspectfon it is observed at
upstream side of C pumping station

W/w ponding is not observed
near GIDC storm water drain at
upstream of C-pumping station

We have installed online TOC
analyser at SWD final pit
discharge with connectivity to

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Site : Plot No. : 7921, 7922, 7923, G.1D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
Registered office: 501, 5th Fl. Detox House, H.No 2/819 To 823 Hira Modi Ni Seri, Ring Road, Sagrampura, Surat- 395002, Gujarat
Ph.: +91 261 2351248, 2346181, E-mail : info@detoxindia.com | CIN : U90000GJ2010PTC060122
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brown coloured effluent ponding is
observed near GIDC storm water drain.

13.

It is also observed that w/w from these
ponding is going into GIDC storm water
drain.

Various such ponding is observed nearby
and flow in GIDC storm water drain is
also observed. —=

It is found that these effluent ponding
are created from Hazardous waste trucks
standing near GIDC storm water drain.
Left over material in these trucks
contaminated the rain water and created
effluent ponding near the trucks and
which leads to GIDC storm water drain.
Person contacted in unit has confirmed
that all the hazardous waste trucks are
used by them for transferring their waste
to Safe Enviro TSDF site at Magnad
Jambusar.

as well as during visit discharge
of contaminated w/w patches
are also not observed

The trucks are found parked
within the unit premises and
according to contacted person
they have started manually
brush - cleaning - of the Haz.
Waste trucks for left over
materials in trucks.

CPCB/GPCB to check the quality
of water at discharge pit.

We are regularly ensuring the
cleanliness of tyres before
leaving the truck from site.

14.

Analysis Report of the waste water
sample collected from ponding near
Hazardous waste truck no GJ12 Z 1923
located near GIDC SWD shows
parameter

pH: 8.55,

$S:1212 mg/l,

COD: 10125 mg/l,

BOD: 2123 mg/l,

NH3-N: 16.8 mg/I,

Sulphide: 3.60 mg/I,

Chloride: 23750 mg/|,

Sulphate: 7033 mg/I,

Phenolic compounds: 0.18 mg/I

19,

Unit is again visited on 29/06/2023 with reference to routine holiday monitoring in GIDC Ankleshwar area

considering ongoing rain

16.

Brownish contaminated rain water
runoff going outside unit premises
through MAIN GATE OF UNIT is
observed, which goes to GIDC storm
water drain outside the unit premises.

During visit internal area of the
unit as well as SWD of the unit is
observed clean and dry &
discharge of w/w from the main
gate is not observed.

We have provided intermediate
pit at different location of plant
in SWD along with Pumps and
piping to take back
contaminated water to
collection tank of ETP for further
treatment and disposal.

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Site : Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
Registered office: 501, 5th Fl. Detox House, H.No 2/819 To 823 Hira Modi Ni Seri, Ring Road, Sagrampura, Surat- 395002, Gujarat
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17. | The Contaminated rain water discharged | During visit ~ SWD near | We are maintaining regular
from this unit first goes near C- pumping | C-pumping station is found | cleaning of roads and drain to
station from where it flows into | bottom level and pumping of | avoid unexpected situation of
Sarangpur khadi ultimately meeting | water from the SWD to NCT | contaminated water flow from
River Amravati. pipe line is also found going on. | site.

Discharge of w/w from the SWD | We have installed online TOC

near C-Pumping station to | analyser at SWD final pit

natural drain leading to river | discharge with connectivity to

- Amravati is not observed. CPCB/GPCB to check the quality
of water at discharge pit.

18. | Analysis report of the sample collected | —- -
from contaminated rain water runoff
going outside unit from main gate of the
unit shows parameter
$S:2450 mg/l,

0O & G:9.52 mg/|,
COD: 1900 mg/I,
BOD: 435 mg/I,
Sulphide: 6 mg/I,
NH3-N: 290 mg/I,
Chloride: 1900 mg/!

19. | During the inspection, rain water | As per record made available | We have made two tank
discharge point located on BACK SIDE OF | unit has recollected total 265 KL | dedicated to collect
UNIT NEAR CANTEEN is observed closed | of contaminated water from the | contaminated water back to the
(rain had stopped recently) however | internal SWD. system. Record is available.
contaminated rain  water having | Out  of this recollected
brownish colour is observed in the sump | contaminated water 125 KL of
following the gate valve of internal storm | contaminated water transferred
water drain. to underground w/w storage

tank of MEE and remaining 140
KLD of contaminated water
transferred to collection tank of
ETP for further treatment and
disposal.

20. | One sample of waste water from | --- -
contaminated rain water accumulated at
SUMP NEAR FINAL GATE of SWD outlet
of unit is collected and analysis report of
the same shows parameter
$S: 596 mg/l,

0 & G: 3 mg/l,
COD: 1145 mg/I,
BOD: 262 mg/l,
Sulphide: 9.2 mg/l,
NH3-N: 10.08 mg/l,

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Site : Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
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Sulphate: 1064 mg/I,
Chloride: 2225mg/1,
Phenolic compounds: 2.37 mg/1

21. | Unit has provided recollection pump | Online pH meter and | Pump is fully operational along
which was not in operation during | recollection pump is provided at | with Online TOC & PH analyser
inspection. SWD outlet sump. with CPCB/GPCB connectivity.
Contaminated rain water accumulation
near the SWD outlet area is also
observed. =

22. | Unit has not furnished the CCTV | Unit has provided CCTV cameras | Across site along with main gate
recording during inspection for 2 hours | at various locations of the unit | and at the outlet of SWD more
(17:00 hrs to 19:00 hrs of 29.06.2023 - to | premises, specifically at the | than 40 nos. camera is installed.
check actual opening & closing of gate | main gate of the unit as well as
valve of internal SWD outlet). at the final outlet of SWD.

23. | Unit is again visited on 01/07/2023 with reference to routine round in GIDC Ankleshwar area considering heavy
rain going on,

24. | Rain water discharge point located on | During visit all over the unit | We are maintaining regular
BACK SIDE OF UNIT NEAR canteen is | premises is found clean and dry, | cleaning of roads and drain to
observed open and contaminated rain | accumulation of contaminated | avoid unexpected situation of
water having dark brown color and pH @ | water is not observed near the | contaminated water flow from
7-8 on pH strip is observed discharge | SWD. site.
into GIDC storm water drain.

25. | The discharge valve was full open and | During visit internal area of the | Online TOC & PH analyser with
contaminated rain water discharge at | unit as well as SWD of the unitis | CPCB/GPCB connectivity
heavy rate through provided pipeline (@ | observed clean and dry & | installed to ensure compliance
1.5 ft dia) is going on. discharge of w/w from the main | norms of discharge in case of

gate is not observed. heavy rain.

26. | Analysis report of the sample collected | -- -
from contaminated rain WATER RUNOFF
FROM FINAL STORM water drain outlet
point shows parameter
pH: 8.12,

SS: 644 mg/I,

BOD: 276 mg/I,

COD: 1218 mg/l,

Sulphate: 735 mg/I,

NH3-N: 14.56 mg/I,

Chloride: 1150 mg/I,

Phenolic compounds: 1.26 mg/|.

27. | Unit has provided recollection pump and | Online pH meter and | Right now, pump is operational
online pH meter at same rain water | recollection pump is provided at | along online PH & TOC analyser.
discharge point. SWD outlet sump.

Online pH was showing 7.5 pH and
recollection pump was not in operation.

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pyt. Ltd.)
Site : Plot No. : 7921, 7922, 7923, G.ID.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
Registered office: 501, S5th Fl. Detox House, H.No 2/819 To 823 Hira Modi Ni Seri, Ring Road, Sagrampura, Surat- 395002, Gujarat
Ph.: 491261 2351248, 2346181, E-mail : info@detoxindia.com | CIN : US0000GJ2010PTC060122
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28. | During the inspection, contaminated rain | During ~ visit SWD  near | We have provided intermediate
water runoff (color - dark brown, pH- 7-8 | C-pumping station is found | pit at different location of plant
on pH strip) also going outside premises | bottom level and pumping of | in SWD along with Pumps and
through MAIN GATE of unit, which | water from the SWD to NCT | piping to take back
discharged to GIDC storm water drain | pipe line is also found going on. | contaminated water to
which further leading near C-pumping | Discharge of w/w from the SWD | collection tank of ETP for further
station from where it was flowing into | near C-Pumping station to | treatment and disposal to
Sarangpur khadi followed by River | natural drain leading to river | eliminate the chances of water
Amravati. — = — | Amravati is not observed. —-run-away from main gate.

29. | Analysis report of the sample collected | ---- -
from contaminated rain water runoff
going outside premises THROUGH MAIN
GATE OF UNIT SHOWS PARAMETER
0 & G: 1 mg/l,

SS: 2172 mg/l,

BOD: 347 mg/I,

COD: 1598 mg/I,

Chloride: 600 mg/I,

Sulphate: 350 mg/I,
NH3-N:33.6 mg/I,

Phenolic compounds: 0.19 mg/I.

30. | Unitis visited on 18/07/2023 during routine monitoring in GIDC Ankleshwar having heavy rainfall and

31. | It is observed that brown colored | During visit internal area of the | We have constructed plinth
contaminated rain water flowing from | unit as well as SWD of the unit is | protection wall to prevent
the main gate of the unit. observed clean and dry & | seepages/leakages of

discharge of w/w from the main | contaminated w/w from unit

gate is not observed. premises to outside.
We have provided intermediate
pit at different location of plant
in SWD along with Pumps and
piping to take back
contaminated water to
collection tank of ETP for further
treatment and disposal to
eliminate the chances of water
run away from main gate.

32. | Analysis report of the sample collected | - =
from contaminated rain water runoff
going outside unit from NEAR MAIN
GATE of the unit shows parameter
COD: 1112 mg/1,

BOD: 252 mg/l,
Suspended Solids: 364 mg/I,
Ammonical Nitrogen: 21.84 mg/|,

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Site : Plot No. : 7921, 7922, 7923, G.1D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
Registered office: 501, 5th Fl. Detox House, H.No 2/819 To 823 Hira Modi Ni Seri, Ring Road, Sagrampura, Surat- 395002, Gujarat
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Chloride: 1470 mg/I,
Sulphate: 1108 mg/I,
Phenolic compound: 0.57 mg/I.

33. | observed that spray drying activity and | During visit provided spray
MEE plant is found in operation. dryers and MEE plants are not in | We have started disposal of salt

operation as power supply of | by taking additional
the unit was disconnected by | membership of M/s BEIL & Eco
DGVCL. care and maintaining cleanliness
Unit has stored@350 MT of MEE | During visit, any type of Haz. | of the SWD-as part of routine
salt/Spray drying salt in jumbo bags | Waste is not observed stored in | checks.
which are lying in open and due to heavy | open land as well as leach out is
rain leachate generated from jumbo | also not observed from the
bags are leading to unit’s storm water | stored Haz. Waste in storage
drain and also going on main road | sheds.
through main gate.
Unit s having  covered | Regular disposal of salt started
permanent shed with roof sheet | to avoid issue.
and RCC flooring and leachate
collection system for the storage
of MEE salt/Spray dryer salt and
during visit@ 500 MT of MEE
salt/Spray dryer salt is found
stored in this storage area.

34. | During inspection it is observed that | During visit internal area of the | Regular preventive maintenance
storm water drain outlet is found open | unit as well as SWD of the unitis | of the SWD pit pumps ensured
and contaminated rain water is going | observed clean and dry & | to make full availability.
into GIDC storm water DRAIN AT BACK | discharge of w/w from the main
SIDE OF THE UNIT. gate is not observed,

It is also observed that the pump
provided at SWD outlet to send back the
effluent to ETP is found not in operation.

35. | Analysis report of the sample from storm | - —
water DRAIN OUTLET SHOWS
PARAMETER
COD: 921 mg/I,

BOD: 202 mg/l,

Ammonical Nitrogen: 24.64 mg/I,
SS: 332 mg/l,

Chloride 1375 mg/I,

Sulphate: 1002 mg/I,

Phenolic compound: 1.63 mg/1.

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pyt. Ltd.)
Site : Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
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36. [ Unit is not complying with CC&A |- We are complying with all

condition 2.2 to maintain ZLD. conditions mentioned in CC&A
& also maintaining ZLD.

37. | Unit has failed to take any precautions to | Unit has submitted short term | More than 80% of Long & short
stop discharge of contaminated waste | and long term time bound | term actions completed and rest
water into storm water drain further | action plant for the corrective | are planned to complete on
leading near pumping station-C which | actions with reference to closer | time.
flows into Sarangpur khadi followed by | order
Amravati River causing poltution in river.

We got Trial Revocation Order on dated: 20/09/2023.
Revocation compliance conditions:

1. Unit shall comply with CCA condition - Noted

and maintain ZLD. We are complying with all
conditions mentioned in CC&A
& also maintaining ZLD.

2 Unit shall comply with time bound long - We are complying with time
term and shaort action plan submitted on bound long term and short
29/08/2023 and 08/09/2023 within action plan submitted on
stipulated timeline and submit progress 29/08/2023 and 08/09/2023.
report within 3 months to this Board. We assure you to do same

practice in future.

3 Contaminated waste water or any -- We have provided Process and
effluent shall not be mixed with storm SWD network separately to
water under any circumstances and avoid cross contamination at
disposal system for storm water shall be site.
provided separately.

4, Unit shall make all requisite facilities for - We have taken the additional
the safe, adequate storage and membership from M/s BEIL and
management of generated hazardous Eco care for smooth disposal of
and other wastes including impervious salt from site along with
flooring, closed shed and leachate adequate storage arrangement
collection facilities as per the provision and leachate collection pit.
of HOWMR-2016 and system to
channelize such leachate to in house
treatment facility.

5. Unit shall install OCEMS for parameter - Online TOC & PH analyser with

pH and TOC at final storm water drain
discharge point within 3 months and
connect with GPCB server.

CPCB/GPCB server connectivity
installed at final storm water
drain pit to ensure compliance
norms of discharge.

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Site : Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
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Herewith, we are submitting annexures uploaded on XGN under Closure revocation Application (Permanent
Revocation) as Annexure-I to Annexure-IX.

Moreover, we are continuously making serious efforts to comply with various conditions given by the board.

We hope you would be satisfied from above clarification & may humbly request you to revoke permanently for
the closure order & oblige.

Thanking you,
Yours faithfully,
For DETOX INDIA PRIVATE LIMITED

AUTHORIZED SIGNATORY

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Plot No. : 7921, 7922, 7923, G.L.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
Corporate Office : Detox House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Guj.) INDIA
Ph. : +91 261 2351248, 2346181, E-mail : info@detoxindia.com | CIN : U90000GJ2010PTC060122

SB
TRUE COPY



547 166

DETOX INDIA

operated by @ veoua

Enclosed:

Annexure-l:  Electric Power disconnection letter

Annexure-ll: Water Supply disconnection letter

Annexure-lll: Bank Guarantee

Annexure- IV: Notarized undertaking of compliance of closure Director
Annexure-V : Form -21

Annexure-VI: Compliance report of recommendation given by Auditor
Annexure-VIl: Form-V

Annexure-VIH: Form-20 — — —
Annexure-IX: Undertaking (Rs. 300) for liability of trial run revocation expiry
Annexure-X: Environment Damage Compensation (EDC) Payment receipt
Annexure-XI: Short term & long term action plan

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt, Ltd.)
Site : Plot No. : 7921, 7922, 7923, G.ID.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
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-~~~ - Annexure-lll Bank Guarantee ._____ .

ICICIBank —

Derte: 18-08-2023
Ref. DOS2NDDGO0012724

To,
CHAIRMAN, GUFARAT POLLUTICN CONTROL BOARD,
PARYAVARAN BHAVAN, SECTQR 10 A,

GANDHINAGAR
GUJARAT
INDIA

382010

Sub: Issuance of Bank Guargntee
Dear SirfMadom,
Please find enclosed Bank Guarantee issued by [CICF Bank Limited {*/CICI Bunk"] favoring yourself on behalf of: DETOX INDIA PRIVATE

LIMITED. 501,DETOX HCUSE,STH FLOOR, RING ROAD,, SAGRAMPURA, HIRA MODI NE SERI, , SURAT, GUJARAT, iNDIA, 395002 {"Bank
Guarentee") with the tenar and claim period as requested by you, For ease of reference the details have been reproduced as below:

0052NDDG0O0012724
18-08-2023 17-08-2024 17-08-2024 INR 10,00,000.00

We confirm that the officials who have signed the above Bank Guarantee are authorized to sign such decuments on bhehalf of ICIC] Bank. You
may verify genuineness of the Bank Guarantee from any branch of 1CICI Bank in your own interest,

In the event ui invocation, we request you to please ensure complionce with the terims and conditions of the Bank Guarantee in order to
ensure timely payment. You are requested to ensure special care inter alia with respect to the following in the invocation claim letter -

« Bank Guarontee Number ' ’ B o T
» Expiry/Claim Expiry date

o Claim Amount

« Designated Bank branch for submission of invocation claim

= Any declaration / certification that may be required as part of the guarantee text.

= Any other requisite docurnent including the originat Bank Guaraniee,

Please note that ICICI Bank shall not be lieble under the Bunk Guarantee post expiry of the claim period as requested by you,

Thanking you,

Yours faithfully,

For ICICI Bank Limited

Authorized Signatory
ROHIT CHAUHAN
491486
DEPUTY MANAGER
Regd. Office : ICICI Bank Tower, Near Chekli Circle,
ICICI Bank Limited Old Padro Road, Vadedara 320 007,
Anjan Shalaka, Lal Bungalow, India.
Athwa Lines, Surat - 395 007,  Website www.icicibank.com Corp. Office : ICICI Bunk Towers, Bandra-Kurda
Gujarat, India, CIN:LE5190G]1994PLC0O21012 Complex, Mumbai 408051, india.
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BG Number: 0052NDDG00012724> N0 8547695
Issuance Date:August 18, 2023 IR
BANK GUARANTEE

ICICI Bank Limited '-0ICICI Bank

{Incorporated in India)

1 Re: Bank Guarantee No.0052NDDG00012724 dated 18/08/2023 in your favour on behaif of M/s.
2 DETOXINDIAPVT. LTD.,

1. In consideration of the Chairman, Gujarat Pollutior: Control Board, Paryavaran Bhavan, Sector
10 A, Gandhinagar — 382010 (Herein referred to as Board) having agreed to exempt M/s. DETOX
INDIA PVT. LTD., 501, Detox House, 5th Floor, Ring Road, Sagrampura, Hira Modi Ni Seri, Surat
395002, Gujarat, India (herein referred to as Company} from the demand under the terms and
conditions of an agreement dated 20/07/2022 between Gujarat Pollution Control Board and M/s.
DETOX INDIA PVT. LTD., (herein called “the said agreement”) of security deposit for the due
9 fulfillment by the said Company(s) of the terms and conditions in the said agreement, on
10 - production of a bank guarantee for Rs.10,00,000/- (Rupees Ten Lakh Only}, we Bank of Baroda
11 pay to the beneficiary an amount not exceeding Rs.10,00,000/- {(Rupees Ten Lakh Only} against
12 any loss or damage caused to or suffered or would be caused or suffered by the benef iciary be
13 reason of breach obey the said company {s)of any terms or conditions contamed@e said

14 agreement
15 2. We, ICICI Bank Limited. do hereby undertake to pay the amo E s gyable under this

- 16 guarantee without any demur, merely on a deman beneficiary stating that the amount
17 claimed is due way of loss or damage cauged[ipne o Qo ld-be caused o or suffers by the been
18 by reason of any breach by the sai {sk-ob'ghy of the terms or condltlons contained in

19  the said Agreement or by any(s) failure to perform the said agreement. Any .

20 such demand on the-B nclusive as regards the amount due and payable by the
21 Bank undegthi§ glakd wever our liability under this guarantee shall be restricted to an
22 amount '" eding Rs.10,00 00’0/- (Rupees Ten Lakh Only). '

28 3. We ICICI Bank Limited, further agree that the.guarantae herein contained shall remain in full
24 force and except during the period that would be taken for the parformance of the said
25 Agreement end that it shall continue to be enforceable till ali the dues of the beneficiary under
26. . or by virtue of tile said Aqreemant have been fully paid and its claim satisfied or discharged or
27  till 17/08/2024 beneficiary Gujarat Pollution Control Board certifies that the terms and conditions
28 ol the sale Agreement have been fully and properly carried out by the said Company (s) and
29  accordingly discharges the guarantees.

36 4. This Contract of Bank Guarantee shall remain in operation for a period of 12 Months only
31 after the date on which this contract is signed by the parties, The demand if any for payment
32 under the terms of this contract shall be made by the beneficiary within the said period of 12
33 months only. The beneficiary may enfo’r¢e ‘Fhe rlght pursuant to such demand in any Court or

o

4 R

ANAM! .
TRANSACTION

TEAM LEADER (3923%8) Ll

The beneficiary may, in its own interest, verify the genuineness of the bank guarantee by seeking confirmation
of its issuance from a branch of ICICI Bank other than the issuing branch.

Regd. Office: ICICI Bank Ltd., ICICI Bank Tower, Near Chakli Circle, Old Padra Road, Vadodara, Pin code- 390 007, GUjarat
Phone : +91-2656-6722286, CIN L65190GJ1994PLC021012
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BG Number: 0052NDDG00012724SrNo. 854766
Issuance Date:August 18, 2023 i
BANK GUARANTEE

ICICI Bank Limlited | '0ICICI Bank

{Incarporated in India)
34  Tribunal in accordance with Law.

35 5. We, ICICI Bank Limited, further agree with the beneficiary shall have the fuliest liberty without
36  our consent and without accepting in any manner our obligation here under to vary any of the
37 terms and conditions of the said Agreement or to extend time of performance by the said
38 Company (s) from time to time or to postpone for any time or form time to any of the power
39 exercisable by the beneficiary against the said Company{s) and to forbear or enforce any of the
40 terms and conditions relating to the said agreement and we shall not be relieved from our
41  liability by reason of any such variation or extension being granted to the said Company (s) or

42 for any forbearance, act or omission on the part of beneficiary or any indulgence by the
43 Dbeneficiary to the said Company(s) or by any such matter or thing whatsoever which under the
44 Iaw relating to sureties which would but for this provision have affect of so relieving us.
45 6. The benef' mary shall as far as possuble assess and quantify the actual Ioss / damage sufferedT '
46 before mvocataon and mvoke the guarantee ‘accordingly if it is /- was not possuble for the -
47 benefi iciary to furnish the actual loss / damage suffered at the time of i mvocatl n, the bank
48 shall pay the amounts in terms of invocation by the beneficiar ciary shall,
49 nevertheless, at least after receipt of the guarantee money fr @ assess and finally
50 quantify the actual Joss / damage and while setting cc@ e Company viz M/s.

' 51 DETOX INDIA PVT. LTD., shall pay the resrdua! duy 1o the Company {all relatmg 1o the

-lssued -and-at_| Ieast_to the extent. of
Bank and sha_li not pay the dues, in any event
54 '_directlyto the Compan' d ' il T '

85 7. We ICICERY!
5 except wit

87 _Notwith:stand'ing'a'nytﬁingj:te the ebntrary Cbntained herein'

b2 ----'centracHn -respect of- whlch the g
b3 payments made by the Bank)@ @

Iastiy undertake not to revoke thls guarantee durlng rts currency-_' '
evious consent of the benefrmary in writing,

58 1. Our Ilabrllty under thls Guarantee shall not exceed Rs.10, 00 000[— (Rupees Ten Lakh Only] e, S
59 - This Bank Guarantee shall be valid up to 17/08/2024 and la e .

60 2. We are liable t_o p'ay“t'h”e guarantee amount or any part thereof under this bank guarantee only
61  and only if you serve upon us written claim or demand on or before 17/08/2024 (the dats of
62  expiry) Guarantee,

63 Date:18-08-2023

64 Place: Surat I AP
o Page 2012 . .
‘ Vs TR SHARMA
. [Gler £ \ PERATION MANA!
'ANAMIKARUBEY i A O SANKING GROUP

The beneficiary may, in its own interest, verify the genuineness of the bank guarantee by seeklng confirmation
of its Issuance from a branch of ICICI Bank other than the issuing branch.

Regd. Office: ICICI Bank Ltd., ICIC| Bank Tower, Near Chakli Circle, Old Padra Road, Vadodara, Pin code- 380 007, GUJarat
Phone : +91-265-6722286, CIN L65190GJ1994PLC021012
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UNDERTAKING

a _ Authorized person of M/s. Detox India Private Limited, located at Plot No.

I, Yogesh Gupt
. arat, India &

70217922 7923, GIDC Estate Ankleshwar, Tal-Ankleshwar, Dist, Bharuch, State: Guj
office at K.G. Chambets, Udhana Darwaja, Ring Road, Surat- 395002 hereby solemnly undertake

as below

We shall monitor the quality of storm water to be drained out from designated points.
Contaminated waste water from Storm Water Drain (SWD) is being subjected to in
house Evaporation Facility. It shall be collected in catch point and allowed into the ETP &
MEE system for further treatment (Zero liquid Discharge -ZLD) in our unit.
In case of excess/heavy/extreme rain or rain water : We shall adhere strictly to the SOP
for discharge storm water in to GIDC's SWD. We always intimate the Board before
opening the valve. First, we monitor the outlet water parameters before opening the
valve and then discharge it if the result meets norms. If in case the parameter is found
exceeding, we take the contaminated water into the ETP system for further treatment
to maintain Zero liquid Discharge (ZLD) in our unit.

— For small pondings, we collect rain water and neutralize the same, take back for further
treatment within premises.

— For small patches, it shall be contained by neutralizing agent and collected, Stored &
disposed to TSDF Site.

- We carry out cleaning all truck tires to avoid contamination. Trucks shall be parked at
designated parking area.

~ We shall store Hazardous waste at designated storage area i.e. under roof.

- We shall maintain good housekeeping in our unit.

'Mqreover, we are continuously making serious efforts to comply with various conditions given
by, the Board in the CC&A.
Y 7 ‘-\
wﬁ'ﬁt !'-.l& stated above is true to the best of my knowledge and belief,
e I

For Deiox India Private Limited

Yol

‘\{\\\')’ P
74
Mr. Yogesh Gupta

(Authorized Person)

Lk i R RS
| Q;‘:‘é—‘ S
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Annexure-V Form-21-Annual Report

Form No. 21

GUJARAT POLLUTION CONTROL BOARD
“Paryavaran Bhavan”, Sector - 10 A,

GANDHINAGAR - 382 010.

ANNUAL REPORT FROM INDUSTRY

175

(To be submitted Online (XGN) by each industrial unit on or before 31st March 2023 in respect

of Calendar Year ended on previous 31st December 2022

1. | GPCB ID No. 32798
2. | Name & M/s. Detox India Private Limited,
; Plot No. 7921-22-23,
Address.of the Unit GIDC Estate Ankleshwar,
Tal-Ankleshwar,
Dist. Bharuch,
State: Gujarat, India.
3. | Phone Nos. (M): 8826111544
4. | CCA No., Date & Validity (Copy |-~ Consent Order No: AWH-113467, Date Of Issue
15/09/2021, Valid Up To 29/03/2026
of the CCA should be enclosed) — CCA-Amendment Vide Letter No.
GPCB/ANK/CCA-1360(7)/1d-32798 /603734,
Date Of Issue 18/10/2021, Valid Up To
29/03/2026
- CCA-Amendment Order No. H-126054 Vide
Letter No. GPCB/ANK/CCA-1360(9)/1D-
32798/743716, Date Of Issue 02/06/2023, Valid
Up To 29/03/2026
S. Production :
Sr. | Name of the Products | Consented | Total produced | Total Name of the
No. (CCA) during the | produced supporting
Quantity previous year during the | document or
per month year record.
1. | 2. 3. - 3. 6.
1. | Common effluent | 2.1 MLD E 572701 MIS Data
treatment Plant For KL/Annum
MEE Condensate &
Scrubbing solution for
in-house treatment)
2. | Ammonia/VOC 1800 - 16613 Monthly
Stripping KL/Day KL/Annum Return
updated on
XGN
3. | MEE/MVR with ATFD 1800 - 259267 Monthly
& Centrifuge KL/Day KL/Annum Return
updated on
4. | MVR 150 - -
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KL/Day
5. | Conventional ETP (2 1620 - -
Stage Aeration with | KL/Day
MBR & RO)

6. | Spray Dryer (to| 2nos. X - 166261.8 Monthly
achieve Zero 250 KL/Annum Return
discharge) KL/Day updated on

XGN
7. | Steam Boiler 18.5 TPH - - -
X 1no
Boiler
8. | Power Generation 1noX 4.8 - 2730 MW Monthly
MW=4.8 per Annum Return
MW updated on
though XGN
back
pressure
turbine

9. |Integrated @ Common | 120 TPH (6 - - -

Boiler Facility TPH X 2
nos)

10. | Boiler water 900 E - -
preparation unit KL /Day

11. | MVR only for 1 no. X - - -
treatment of Boiler 300
water preparation | KL/Day
plant RO Reject

6. Raw Materials (RM) :

Sr.No. | Name of | Name of the Raw | Consented Total consumed | Name of  the
the Materials (CCA) or | during the year | supporting
Products calculated document or

quantity per record
year

1. 2. 3. 4, 2 6.

1 Effluent Caustic lye 15 MT/month 556 MT/Annum | MIS data

) Treatment Sulphuric acid 1800 KL/month 10325 MIS data

KL/Annum
3 Lime 1680 MT/month 1438 MIS data
MT/Annum
7. Utilities :
Sr.No. | Name of the | Consented (CCA) | Total consumed | Name of the
Utility Quantity per | during the year | supporting document |
year. or record A, PR};;:\
2. 3. 4. 3. SR ““9',{_\“
|\ X
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1. Electric Power - 36955044 Unit Monthly Return
updated on XGN
2 Captive Power 4.8 MWH 2729 Unit Monthly Return
updated on XGN
3. Water 3340 KL/Day 468465 KL/ Monthly Return
Annum updated on XGN
4. Bio Coal - - -
9. Lignite - = -
6. Baggas = - -
7. Diesel Oil (others) 1000 Ltr/Day 11739 Monthly Return
Ltr/Annum updated on XGN
8. Gas (Natural Gas) - - -
9. Others -Coal 435 MT/Day 123592 Monthly Return
MT/Annum updated on XGN
8. Wastes Generation & Disposal during the year : Not Applicable
Sr. | Name of | State Consent | Total Quantity of Type& Out side | Total
No | the (S,L,G) | ed wastes generated capacity of | Disposal | Wastes
Waste Quantity | reused and treated Treatment | facility disposed
during the year facility at | for during
Gen | Reuse | Treate | site (ETP, | treated the year.
erat | d at d APCM etc.) | waste
ed site (place of
disposal)
8 2. 3. 4. 5. 6 7 8 9 10
1 Spent L 3.43 ~ - - - - -
Waste Lit/Day
Oil
2 Spent S 0.138 - - - - - -
Carbon MT/Day
3 ETP S 20 - - - - - 855
Sludge MT/Day MT/Ann
4 Pre- S 21 - - - - - um
treatmen MT/Day
t Sludge
5] Empty - 9 - - - - - -
Bags Nos./Da
¥
6 | Discarde - 4 - - - - - -
d Nos./Da
Barrels y
7 | Ammoni S 0.86 - - - - - -
um MT/Day
Sulphate
waste
8 | Salts from S 65 - - - - -
forced MT/Day
evaporatio
n on
systtm | (| 1 L - 32598
(SD)
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9 | Salts from S 231 - - - - - MT/Ann
forced MT/Day um
evaporatio
n system
(MEE +
ATFD)
10 | Solvent L 500 - - - - - 16656
from VOC KL/Day KL/Annu
stripper/ m
Separated
organic
material
from raw
effluent
11 | Gypsum S 23.72 - - - - - -
MT/Day
12 | Flyash S 22.9 - - E - - 7382
from MT/Day MT/Ann
Boiler um
ESP
9. Details of Disposal of Treated Effluent:
Sr.No. | Name of the Waste Total quantity of treated effluent disposed during the year
stream Disposed on land by Directly disposed Disposed to CETP
to GIDC or by
Gardening etc. | Disposal | municipal drain or | Tankers | Pipeline
outside Sea.
L. 2. 3 = 5 6 7
1 Domestic - - - -
2 Gardening - - - -
3 Process - - - -
4 Washing - - - -
5 Boiler - - - -
6 Cooling - - - -
7 Others Scrubber - - - -
10. Details of Solid/Gaseous wastes after treatment:
Total Quantity disposed during the year
Sr | Name of Sent for Sent to Incinerated at | Evaporated at | Vented | Vented
No | the Waste | co- TSDF or Own | Common | Own | Common | through | through
processing | Re-cycler site | facility site | facility flue gas | process
stack gas
scrubbe
e 2 3. 4. S 6 7. 8 9. 10.
1. - - - - - - P -
2 : - . 2 - - PEREN] -
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3 . . : = = - -
4 R - - - B " u
5 ~ i = < = - -
11. Details of Disposal of Spent Solvents, Acids or Alkalis after use:
Not Applicable
Sr.No. | Name of the Solvent, Total Quantity disposed during the year.
Acid or Alkali Solvent distillation at Spent Acid or Alkali Re-use or
treatment at
Own site | Other | Sale to Own Other Sale to
site Actual Site site Actual
Users users
1 2 3 4 5 6 T 8
1 = i - - o = -
12. Other Details:
(1) CMEE Membership No., Date, Place & booked quantity (membership certificate
should be attached): Not Applicable
(2) TSDF Membership No., Date & Place (a) Detox India Private Limited (Certificate
No.
1200001850)
(b)
()
(3) CHWI Membership No., Date & Place (a) Detox India Private Limited (Certificate
No.1200001850)
(b)
(c)
4) Consent No. & Date of Reuser/Recycler etc. : Not Applicable
Sr.No. | Name, Address & Phone Nos. of | Consent No. & Total Quantity sent to them
Reuser/Recycler etc. Date from
GPCB/CPCB./ Name of the Total Quantity
Other SPCB (For Waste sent during the
transboudry year.
movement)
1. 2. 3. 4, B
1 2 e B _
(5) Wastes’ Transporters Details:
Sr | Name, Vehicle Used to carry Having | GPS Online Log-
_No | Address & Registration wastes Author | system manifests book
Phone Nos. of | Nos. of Name of | To carry |ization |impleme |implemented? | mainta
the Trucks/ the at which | from nted? ined?
Transporters | Tankers & waste | place for | GPCB?
capacity disposal
1 2, 3. 4. 5. 6 7
1. | SEP Logistics, 11 Tankers Concentr | Ankleshwa NA as Yes
GandhidhamKut | Capacity of atedWast | r per
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ch 24 KL each eWater HOWM
Rules,
2016
Reliable Bulk 7 Tankers Concentr | Ankleshwa | NA as Yes No Yes
Carrier, Surat Capacity atedWast | r per
6 of 30 KL &1 | eWater HOWM
of 12 KL Rules,
2016
Shree 3 Tankers Concentr | Ankleshwa | NA as Yes No Yes
Subhmurti Capacity atedWast | r per
Enterprise, 20of 24 KL & eWater HOWM
Bharuch 1 of 29 KL Rules,
2016
Dhara 8 Tankers Concentr | Ankleshwa | NA as Yes No Yes
Roadlines, Capacity of 30 | atedWast | r per
Bharuch KL each eWater HOWM
Rules,
2016
Maa sharda, 4 Tankers Concentr | Ankleshwa | NA as Yes No Yes
Ankleshwar Capacity of 21 | atedWast | r per
KL each eWater HOWM
Rules,
2016
Yes 4 Tankers Concentr | Ankleshwa | NA as No Yes
Corporation, Capacity atedWast | r per
Ankleshwar 2of 24 KL & eWater HOWM
2 of 20KL Rules,
2016

13. Need of Upgradation, if any:

Looking to the above production and wastes generation or/and future planning to
increase production, mention any up gradation or addition of pollution control measures
necessary in respect of - Not Applicable

D PR R

Limited

ETP

Fuel change or use
APCM

Scrubbing system for process gases
Noise control.
Solvent Recovery Unit
Any other

ia Private

Note : Any false information or suppression of information may lead to cancellation of all
types of permissions from the Board.
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Annexure-VI Compliance report of recommendation given by Auditor

B oy
TR 4

L w7

DETOX INDIA

operated by (g) vEOUA

GPCB ID - 32798

Ref: DIPL/CORR/2023/16

To,

Deputy Environment Engineer,
Unit Head Ankleshwar,

Gujarat Pollution Control Board,
Paryavaran Bhavan, Sector 10-A
Gandhinagar - 382010

Date: 31/07/2023

Sub: Compliance report of the recommendations given by the Schedule-l
Environment Auditor for the period October-March-2023.

Sir,

Please find point wise compliance report of the recommendations given by Schedule-|
Environment Auditor during October-March-2023 audit period:

Sr. Recommendations
No.

DIPL Compliance

1 |It is recommended to improve | We are stricly maintaining housekeeping of
housekeeping of roads within the | roads within the boiler area. Here we are

factory near the Boiler area.

attaching the photographs for the same as an
Annexure-1 for your ready reference

2 |It is recommended to paint the | Noted. We will paint the staircase of the safety

staircase of the safety office.

office as soon as possible.

3 |t is recommended to grow more { We have already used vacant areas for
plantations inside the industry.

plantation purposes in the industry, Here we
are attaching the photographs for the same as
an Annexure-2 for your ready refarence.

We hope the above mentioned compliance report is in ling with your requirements.

Thanking you,

For, Detox India Private Limited, Ankleshwar,

o

Authorized signatary
ENCL: As ahove

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd)
Plot No.: 7921, 7922, 7923, G.I.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA

Corporate Office : Detox House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Guj.) INDIA

Ph. : +91 261 2351248, 2346181, E-mail : info@detoxindia.com | CIN : US0000GJ2010PTC060122
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Housekeeping

hs of Housekee

Annexure-1
grap

Photo
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Annexure-2

Photographs of Plantation within premises
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Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]
Annexure-VIl Form-V

)

DETOX INDIA

operated by (&) VEOUIA

GPCB ID - 32798
Ref No.: DIPLUCORR/2023/17 Date:03/08/2023

To, L
The Member Secretary,

Gujarat Pollution Control Board,

Pariyavaran Bhavan, Sector 10 - A,

Gandhinagar - 382010

Sub: Submission of Environmental Statement (Form=V) from Apr-22 to Mar-23 of M/s. Detox
India Pvt. Ltd., Ankleshwar.

Sir,
With reference to the above, we are hereby submitting the Environmental Statement (Form-V)

of M/s. Detox India Pvt. Ltd., Ankleshwar for your perusal. Please acknowledge receipt of the same
and oblige.

We hope the above is in line with your requirement.
For, Detox India Pvt Lid.

W
(Authorized Signatory)

Encl. - Duly filled Environmental Statement (Form — V).

CC: The Director, MoEF&CC, Regional Office, Gandhinagar.

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Plot No. : 7921, 7922, 7923, G.I.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
Corporate Office : Detox House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Guj.) INDIA
Ph.: +91 261 2351248, 2346181, E-mail : info@detoxindia.com | CIN : U90000GJ2010PTCO60122
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FORM V
(SEE RULE 14)

FROM:

M/s. Detox India Private Limited,
Plot No. 7921,7922 and 7923, GIDC Estate, Ankleshwar,
Dist: Bharuch, Gujarat.

To,
Gujarat Pollution Control Board,
“Paryavaran Bhavan“

Sector 10 A
GANDHINAGAR - 382010

Environmental Statement for the financial year ending the 31st March 2023

PART - A
1) Name and address of the owner / Mr. Yogesh Gupta
occupier of the industry operation or M/s. Detox India Private Limited,
process Plot No. 7921, 7922 and 7923, GIDC Estate,
Ankleshwar,

Dist: Bharuch, Gujarat.
2) Industry Category
Primary - (STC Code)

cecy Hdary = (81C Code)

3) Production Capacity Units Not Applicable
4) Year of Establishment 2016
5) Date of the last Environmental 03/08/2022

Statement submitted

PART -B
WATER AND RAW MATERIAL CONSUMPTION

(1) Water Consumption m?3/day
Cooling/ scrubbing/ cooling tower : 1278.20 M3/day
Domestic and green belt : 64.38 M3/day

Evaporation Loss (Back Up) : NA

No. NAME oF PROCESSES WATER CONSUMPTION PER UNIT OF PRODUCTS
During the previous During the current financial
financial year year.

1) (2)
Treatment of Waste water NA NA
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Raw Material Consumption:

NAME OF RAW NAME OF CONSUMPTION OF RAW MATERIAL PER UNIT OF OuTPUT
MATERIAL PRODUCTS/
FaauLTy
During the previous During the current
financial year financial year.
(1) (2)
Coal Forced 226.15 Kg/MT 344,19 Kg/MT
Evaporation
System and
Boiler
PART: C
PoLLUTION GENERATED
(Parameters as specified in the consent issued)
No PoOLLUTANTS | QUANTITY OF CONCENTRATION OF PERCENTAGE OF
POLLUTANTS POLLUTANTS IN VARIATION FROM
DISCHARGED DISCHARGES PRESCRIBED
STANDARDS WITH
REASONS
(a) Water N.A N.A. N.A.
(b) |Ar
Boiler 1) PM 1) 26.4 mg/NM?3 Parameters are well
2) SOz 2) 66.7 ppm within the consented
3) NOx 3) 27.6 ppm limits.
Spray Dryer |1) PM 1) 75.4 mg/NM?3 Parameters are well
2) SO2 2) 35.6 ppm within the consented
3) NOx 3) 28.1 ppm limits.
4) NH3 4) 47.3 mg/NM3
L 5) HCl 5) 2.9 mg/NM? -

(As sPECIFIED UNDER HAZARDOUS WasTE (MANAGEMENT & L ANDLING) RULES,

PART - D
HazsrDOUS WASTES

1989)

TOTAL QUANTITY

DURING THE PREVIOUS FINANCIAL

DURING THE CURRENT FINANCIAL

YEAR ( KG) YEAR.{KG)
@ |From Process |1) Solvent from VOC Stripper (20.2) | 1) Solvent from VOC Stripper
5399 MT (Disposed through |(20.2)
common hazardous waste | 18963 MT disposed of to cement

incineration facility of Detox India

industry of Shree Cement Ltd, &

Private Limited, Dahej (formerly |J.K. CEMENT WORKS Rajasthan and
known as Ankleshwar Ceaner |Shree Cement Ltd, Kodala,
Process Technology Centre Private Karnataka
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Limited, Dahej) and cement
industry of Shree Cement Ltd, 2) ETP sludge (35.3) and Salts from
Rajasthan). forced evaporation system (35.3)
33199 MT (Disposed through
2) ETP sludge (35.3) and Salts from | common hazardous waste TSDF of
forced evaporation system (35.3) |Safe Enviro Pvt. Ltd, Magnad).
46352 MT (Disposed through
common hazardous waste TSDF of
Detox India Private Limited, Kutch
(formerly known as Ankleshwar
Cleaner Process Technology Centre
Private Limited, Kutch) and Safe
Enviro Pvt. Ltd, Magnad).

By [From Pellution | As above

Control
Facility
PART - E
SoLID WASTE
Total Quantity
“DURING THE PREVIOUS DURING THE CURRENT FINANCIAL
FINANCIAL YEAR YEAR
(@) |From Process Zero Zero
(b) | From Pollution Zero Zero
Control Facility
(©) | 1. Quantity recycled | N.A. N.A.
or reutilized
2. Sold
3. Disposed
PART - F

Please specify the characteristics (in terms of concentration and quantum) of Hazardous as
well as solid waste and indicate disposal practice adopted for both these categories of wastes.

1) Solvent from VOC Stripper (20.2) is disposed of through the Cement industry of Shree

Cement Ltd, &
J.K. CEMENT WORKS Rajasthan and Shree Cement Ltd, Kodala, Karnataka
2) ETP Sludge (35.3) and Salts from forced evaporation system (35.3) are disposed of through

common hazardous waste TSDF of Safe Enviro Pvt. Ltd, Magnad.
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PART - G

Impact of the pollution control measures on conservation of natural resources and
consequently on the cost of production.

We are re-using the recycled water in the process to conserve the natural resources.
PART - H

Additional measures / Investment proposal for Environmental Protection including abatement
of pollution / prevention of pollution

There is no immediate likelihood of the additional measures/investment proposal for
environmental pollution control since the currently operative ZLD CETP has been complying
with all the permissible limits of environmental discharges stipulated in the latest CCA.

PART - |
Any other particulars for improving the quality of the Environment

We are achieving the prescribed standards with the presently available facility.

2l

Signature; o
Name: Mr. Yogesh Gupta
Designation: Director

Date: 01/08/2023

Submitted to,

Member Secretary,

Gujarat Pollution Control Board
Sector 10 A,

Gandhinagar.

From:

M/s Detox India Private Limited ,
Plak Ne, 7081, 7028 ansl 70223, QIBE Extmbs, Aralmabvwar: Bisks Bhmrae b Sejar s
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Annexure-VIll Form -20

Monthly Report from Industry Form No D2

Guijarat Pollution Control Board November , 2023

1. Name & address of Industry : DETOX INDIA PRIVATE LIMITED, \ PCBID : 32798 \
GIDC Ankleshwar,

Ankleshwar - 393002
DIST : Ankleshwar, TAL : Ankleshwar, SIDC :
Ankleshwar

2. Phone No. : 9714712866
3. Date of commencement of Manufacturing process : 01/10/2015
4. CTEs No. & Date : CEE-120389,15/04/2029
5. CCA No . & Date of Expiry : H-126054, 29/03/2026
6. Water Cess (with Interest) paid up to which Period : 2017-2018
7. Laboratory charges pending if any : 0
8. Water consumed during the month (by all sources )in KL. :  Meter Reading=0,Kilo Litre=20914
Water Cess Cooling Boiler/Dom/BIO Degrable/Non BIO Degrable : 19439 /1089 /326 / 60
9. Electricity consumed in PRODUCTION : 1342294 ETP/CETP : 377203 APCM : 66918

9A. Stack attached to : Boiler,D.G. Sets,Hot Air Generator,*** Not Applicable..... Any Other
10. Fuel consumed during the month : Coal

11. Products : ammonia/ voc stripper,mee / mvr with atfd &amp; centrifuge,spray dryer

12. Work of Control Measures In Progress :  Nothing in Progress

13. Upgradation / Addition of PCM is Required : Nothing Suggested

14. HAZ Waste Disposal(in Metric Tonne): Land Filling Waste to TSDF=1956.000,INC. Waste for

Incineration=855.000,Trucks despatched=126

Type Code Name Qty-Unit Remark
FUE COA  [Coal 5113.000-M.T
GAS PM 26.720-NM3
GAS IPM Spray Dryer 75.420-NM3
PRD 242832 @ammonia/ voc stripper 555.000-M.T
PRD 242833 mee / mvr with atfd & centrifuge 11371.000-M.T
PRD 242835 [spray dryer 6614.000-M.T
m | Date : 16/12/2023 119 Company Seal Authorised Signatory

Yours Faithfully
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Guijarat Pollution Control Board

574

193

Form No D2
November, 2023

Online Manifest Prepared

MF ID- Truck No-
Date Date TSDF Name H.W Remark / Qty
2283612- GJ16X8372- Salt from Evaporation
30/11/2023 30/11/2023 14.320 MTS (35.3)
2283468- GJO5SBT8874- Salt from evaporation
30/11/2023 30/11/2023 16.370 MTS (35.3)
2283460- GJ03AW4599- Salt from evaporation
30/11/2023 30/11/2023 14.650 MTS (35.3)
2283248- GJO8W1717- Salt from Evaporation
30/11/2023 30/11/2023 16.540 MTS (35.3)
2283105- GJ12AU7980- Salt from Evaporation
30/11/2023 30/11/2023 17.320 MTS (35.3)
2282764- GJ16AV9235- Salvant from voc stripper
30/11/2023 30/11/2023 27.920 MTS (20.2)
2283108- GJ03AT4285- Salt from Evaporation
30/11/2023 30/11/2023 14.820 MTS (35.3)
2282962- GJ03AX7432- salt from evaporation
30/11/2023 30/11/2023 13.120 MTS (35.3)
2282939- GJOSAU9119- salt from evaporation
30/11/2023 30/11/2023 14.380 MTS (35.3)
2282928- GJ16AV2961- salt from evaporation
30/11/2023 30/11/2023 23.190 MTS (35.3)
2282933- GJ16X8356- salt from evaporation
30/11/2023 30/11/2023 16.330 MTS (35.3)
2282917- GJ16AUS5725- salt from evaporation
30/11/2023 30/11/2023 15.710 MTS (35.3)
2282574- GJ03AW4599- Salt from evaporation
29/11/2023 29/11/2023 15.270 MTS (35.3)
2282592- GJ16W3235- Salt from Evaporation
29/11/2023 29/11/2023 16.530 MTS (35.3)
2281902- GJ16AUS5725- Salt from Evaporation
29/11/2023 29/11/2023 17.490 MTS (35.3)
2281908- GJ16AU4233- Salt from Evaporation
29/11/2023 29/11/2023 18.130 MTS (35.3)
2282185- GJO8W1717- Salt from Evaporation
29/11/2023 29/11/2023 15.630 MTS (35.3)
2282190- GJO3AT4285- Salt from Evaporation
29/11/2023 29/11/2023 14.780 MTS (35.3)
2281997- GJO5AU9119- Salt from Evaporation
29/11/2023 29/11/2023 16.580 MTS (35.3)
m | Date : 16/12/2023 2/9 Company Seal

SB

TRUE COPY

Authorised Signatory

Yours Faithfully
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Monthly Report from Industry Form No D2

Guijarat Pollution Control Board November , 2023

2282011- GJ03AX7432- Salt from Evaporation
29/11/2023 29/11/2023 15.690 MTS (35.3)
2281995- GJ16X8356- Salt from Evaporation
29/11/2023 29/11/2023 18.730 MTS (35.3)
2281994- GJ16AW4382- Salt from Evaporation
29/11/2023 29/11/2023 19.000 MTS (35.3)
2279759- GJ16AV4671- Solvent from VOC Stripper
29/11/2023 29/11/2023 30.230 MTS (20.2)
2279754- GJ16AV6698- Solvent from VOC Stripper
29/11/2023 29/11/2023 31.560 MTS (20.2)
2281736- GJ21V0008- Salt from Evaporation
28/11/2023 28/11/2023 15.100 MTS (35.3)
2281648- GJ06XX6395- Salt from Evaporation
28/11/2023 28/11/2023 16.310 MTS (35.3)
2281597- GJ02Z6997- Salt from Evaporation
28/11/2023 28/11/2023 18.930 MTS (35.3)
2281579- GJ03AT4285- Salt from Evaporation
28/11/2023 28/11/2023 17.550 MTS (35.3)
2281530- GJ16AUS5725- Salt from Evaporation
28/11/2023 28/11/2023 20.370 MTS (35.3)
2281529- GJ16AU4233- Salt from Evaporation
28/11/2023 28/11/2023 19.470 MTS (35.3)
2281446- GJ12AU7980- Salt from Evaporation
28/11/2023 28/11/2023 19.250 MTS (35.3)
2281261- GJ16X8722- Salt from Evaporation
28/11/2023 28/11/2023 15.580 MTS (35.3)
2281244- GJO5AU9119- Salt from Evaporation
28/11/2023 28/11/2023 15.800 MTS (35.3)
2281249- GJOSBT8874- Salt from Evaporation
28/11/2023 28/11/2023 17.010 MTS (35.3)
2281076- GJ23AT2819- Salt from Evaporation
28/11/2023 28/11/2023 19.200 MTS (35.3)
2279660- GJ16AVS5561- Solvent from VOC Stripper
28/11/2023 28/11/2023 31.220 MTS (20.2)
2281005- GJ24V1536- Salt from Evaporation
28/11/2023 28/11/2023 13.820 MTS (35.3)
2279643- GJ16AV4970- Solvent from VOC Stripper.
27/11/2023 27/11/2023 28.100 MTS (20.2)
2280680- GJ03AX7432- salt from evaporation
27/11/2023 27/11/2023 15.390 MTS (35.3)
2279478- GJ16AUS5725- salt from evaporation
25/11/2023 25/11/2023 21.340 MTS (35.3)
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2278825- GJ24V1536- Salt from Evaporation
25/11/2023 25/11/2023 19.130 MTS (35.3)
2277734- GJ24V1536- salt from evaporation
24/11/2023 24/11/2023 16.110 MTS (35.3)
2254413- GJ16AU4155- Solvent from VOC Stripper
24/11/2023 24/11/2023 27.230 MTS (20.2)
2254539- GJ16AVS5758- Solvent from VOC Stripper
24/11/2023 24/11/2023 31.220 MTS (20.2)
2254573- GJ16AW0435- Solvent from VOC stripper
24/11/2023 24/11/2023 27.330 MTS (20.2)
2253194- GJ16AV9446- Solvent from VOC stripper
24/11/2023 24/11/2023 29.550 MTS (20.2)
2278572- GJ16AUS5725- Salt from evaporation.
24/11/2023 24/11/2023 20.210 MTS (35.3)
2278539- GJO3AT4285- Salt from evaporation
24/11/2023 24/11/2023 17.890 MTS (35.3)
2278470- GJ23AT2819- salt from evaporation
24/11/2023 24/11/2023 16.300 MTS (35.3)
2278477- GJ16X8356- salt from evaporation
24/11/2023 24/11/2023 16.520 MTS (35.3)
2278481- GJ03AW4599- salt from evaporation
24/11/2023 24/11/2023 12.330 MTS (35.3)
2278155- GJO5AU9119- Salt from Evaporation
24/11/2023 24/11/2023 15.810 MTS (35.3)
2278152- GJ02Z8244- Salt from Evaporation
24/11/2023 24/11/2023 18.640 MTS (35.3)
2278153- GJ16X8372- Salt from Evaporation
24/11/2023 24/11/2023 16.530 MTS (35.3)
2278147- GJ16AW1662- Salt from Evaporation
24/11/2023 24/11/2023 9.130 MTS (35.3)
2277491- GJ16AUS5725- Salt from Evaporation
23/11/2023 23/11/2023 16.680 MTS (35.3)
2277381- GJ06XX6395- Salt from Evaporation
23/11/2023 23/11/2023 12.130 MTS (35.3)
2277376- GJ21V0019- Salt from Evaporation
23/11/2023 23/11/2023 15.770 MTS (35.3)
2277226- GJ08Z2908- Salt from Evaporation
23/11/2023 23/11/2023 15.930 MTS (35.3)
2277048- GJ03AW4599- Salt from Evaporation
23/11/2023 23/11/2023 10.050 MTS (35.3)
2276931- GJ16X8372- Salt from Evaporation
23/11/2023 23/11/2023 11.400 MTS (35.3)
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2276701- GJ23AT2819- Salt from Evaporation
23/11/2023 23/11/2023 15.080 MTS (35.3)
2276702- GJ24V1536- Salt from Evaporation
23/11/2023 23/11/2023 15.780 MTS (35.3)
2276847- GJO5AU9119- Salt from Evaporation
23/11/2023 23/11/2023 11.180 MTS (35.3)
2276787- GJ16X8356- Salt from Evaporation
23/11/2023 23/11/2023 14.870 MTS (35.3)
2253192- GJ16AV9531- Solvent from VOC stripper
23/11/2023 23/11/2023 28.230 MTS (20.2)
2253193- GJ16AW0308- Solvent from VOC stripper
23/11/2023 23/11/2023 29.120 MTS (20.2)
2276401- GJ12AU7980- salt from evaporation
22/11/2023 22/11/2023 14.110 MTS (35.3)
2276390- GJ02VV1740- salt from evaporation
22/11/2023 22/11/2023 15.930 MTS (35.3)
2275907- GJ16X8214- salt from evaporation
22/11/2023 22/11/2023 12.620 MTS (35.3)
2275820- GJ16X8722- salt from evaporation
22/11/2023 22/11/2023 14.580 MTS (35.3)
2275831- GJ03AW4599- salt from evaporation
22/11/2023 22/11/2023 15.020 MTS (35.3)
2275840- GJO5SBT8874- salt from evaporation
22/11/2023 22/11/2023 16.660 MTS (35.3)
2255452- GJOICV4675- Salt from evaporation
21/11/2023 21/11/2023 14.300 MTS (35.3)
2255367- GJOSAU9119- Salt from evaporation
21/11/2023 21/11/2023 13.740 MTS (35.3)
2255350- GJ23AT2819- Salt from evaporation
21/11/2023 21/11/2023 17.710 MTS (35.3)
2255271- GJ16X8356- Salt from evaporation
21/11/2023 21/11/2023 19.590 MTS (35.3)
2255037- GJO8W1717- Salt from Evaporation
21/11/2023 21/11/2023 13.820 MTS (35.3)
2254971- GJ16X8372- Salt from Evaporation
21/11/2023 21/11/2023 15.200 MTS (35.3)
2254947- GJ24V1536- Salt from Evaporation
21/11/2023 21/11/2023 18.840 MTS (35.3)
2254942- GJ16X8214- Salt from Evaporation
21/11/2023 21/11/2023 17.290 MTS (35.3)
2254899- GJO2VV1741- Salt from Evaporation
21/11/2023 21/11/2023 10.090 MTS (35.3)
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2254884- GJ16AW1662- Salt from Evaporation
21/11/2023 21/11/2023 19.100 MTS (35.3)
2254758- GJOICV4675- Salt from Evaporation
21/11/2023 21/11/2023 14.300 MTS (35.3)
2254398- GJO5BT8874- Salt from Evaporation
20/11/2023 20/11/2023 15.440 MTS (35.3)
2254338- GJ16X8722- Salt from Evaporation
20/11/2023 20/11/2023 17.480 MTS (35.3)
2254228- GJ16AU4233- Salt from Evaporation
20/11/2023 20/11/2023 16.880 MTS (35.3)
2253946- GJ16AV2961- Salt from evaporation
20/11/2023 20/11/2023 18.480 MTS (35.3)
2253127- GJ16AV9120- Solvent from VOC Stripper
20/11/2023 20/11/2023 30.250 MTS (20.2)
2253881- GJ16AW1662- Salt from evaporation
20/11/2023 20/11/2023 20.810 MTS (35.3)
2253889- GJ24V1536- Salt from evaporation
20/11/2023 20/11/2023 13.510 MTS (35.3)
2253329- GJ24V1536- Salt from evaporation
19/11/2023 19/11/2023 13.350 MTS (35.3)
2253548- GJOIBY5986- Salt From Evaporation
19/11/2023 19/11/2023 19.920 MTS (35.3)
2253519- GJO3AX7432- Salt From Evaporation
19/11/2023 19/11/2023 15.230 MTS (35.3)
2253460- GJOSBT8874- Salt from evaporation
19/11/2023 19/11/2023 15.740 MTS (35.3)
2253417- GJ02VV1740- Salt from evaporation
19/11/2023 19/11/2023 16.380 MTS (35.3)
2253360- GJ16W1734- Salt from evaporation
19/11/2023 19/11/2023 15.320 MTS (35.3)
2253278- GJ16X8356- Salt from evaporation
19/11/2023 19/11/2023 15.400 MTS (35.3)
2253120- GJO1CV4675- Salt From Evaporation
18/11/2023 18/11/2023 13.460 MTS (35.3)
2253111- GJ16AW4382- Salt from Evaporation
18/11/2023 18/11/2023 22.980 MTS (35.3)
2253016- GJ21V0019- Salt from Evaporation
18/11/2023 18/11/2023 15.250 MTS (35.3)
2252998- GJ16X8722- Salt from Evaporation
18/11/2023 18/11/2023 16.890 MTS (35.3)
2252605- GJ16AV9290- Solvent from VOC Stripper
18/11/2023 18/11/2023 29.210 MTS (20.2)
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2252746- GJ01CX3473- Salt from evaporation
18/11/2023 18/11/2023 11.260 MTS (35.3)
2252611- GJ16AV4338- Solvent from VOC stripper
18/11/2023 18/11/2023 36.230 MTS (20.2)
2252867- GJ16AV9031- Solvent from VOC Stripper
18/11/2023 18/11/2023 27.230 MTS (20.2)
2252637- GJ03AX7432- Salt from evaporation
18/11/2023 18/11/2023 14.990 MTS (35.3)
2252623- GJ24V1536- Salt from evaporation.
18/11/2023 18/11/2023 11.020 MTS (35.3)
2252350- GJ16AUS5725- Salt from evaporation
17/11/2023 17/11/2023 15.650 MTS (35.3)
2252330- GJ16AV1082- Salt from evaporation
17/11/2023 17/11/2023 15.830 MTS (35.3)
2252111- GJ23AT2819- salt from evaporation
17/11/2023 17/11/2023 12.370 MTS (35.3)
2251974- GJ16AW0458- Solvent from VOC stripper
17/11/2023 17/11/2023 28.230 MTS (20.2)
2251690- GJ16AV9029- Solvent from voc stripper
17/11/2023 17/11/2023 27.230 MTS (20.2)
2251329- GJ16AV9695- Solvant from voc striper
16/11/2023 16/11/2023 29.590 MTS (20.2)
2251720- GJO3AX7432- Salt from evaporation
16/11/2023 16/11/2023 16.610 MTS (35.3)
2251567- GJ16AW0197- Salvant from voc stripper
16/11/2023 16/11/2023 29.130 MTS (20.2)
2251477- GJO5SBT8874- Salt from evaporation
16/11/2023 16/11/2023 15.520 MTS (35.3)
2251483- GJ23Y1649- Salvant from voc stripper
16/11/2023 16/11/2023 30.440 MTS (20.2)
2250602- GJ16AW2113- Solvent from VOC stripper.
15/11/2023 15/11/2023 31.240 MTS (20.2)
2250990- GJ16X8722- Salt from evaporation.
15/11/2023 15/11/2023 17.520 MTS (35.3)
2250775- GJO5SBT8874- Salt from evaporation
14/11/2023 14/11/2023 13.420 MTS (35.3)
2250767- GJ24V1536- Salt from evaporation
14/11/2023 14/11/2023 16.710 MTS (35.3)
2250487- GJ16AW1662- Salt from evaporation
13/11/2023 13/11/2023 18.340 MTS (35.3)
2248286- GJ16AUS5132- Solvont from voc stripper
12/11/2023 12/11/2023 28.260 MTS (20.2)
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2248287- GJ16AV7784- Solvant from voc stripper
12/11/2023 12/11/2023 28.630 MTS (20.2)
2250323- GJ24V1536- Salt from evaporation
12/11/2023 12/11/2023 18.850 MTS (35.3)
2250088- GJ16AW1662- Salt From Evaporation
11/11/2023 11/11/2023 18.770 MTS (35.3)
2249977- GJ16X8722- Salt From Evaporation
11/11/2023 11/11/2023 19.420 MTS (35.3)
2249000- GJ24V1536- Salt from Evaporation
10/11/2023 10/11/2023 18.150 MTS (35.3)
2248285- GJ16AV9956- Solvant from voc stripper
10/11/2023 10/11/2023 29.230 MTS (20.2)
2248007- GJO3AT4285- Salt from Evaporation
09/11/2023 09/11/2023 15310 MTS (35.3)
2247518- GJ12AU7980- Salt from Evaporation
09/11/2023 09/11/2023 12.200 MTS (35.3)
2247357- GJOSBT8874- Salt from Evaporation
09/11/2023 09/11/2023 11.650 MTS (35.3)
2245044- GJ03ATI1418- Salt from Evaporation
07/11/2023 07/11/2023 13.740 MTS (35.3)
2244374- GJ03AX7432- Salt from evaporation
07/11/2023 07/11/2023 14.020 MTS (35.3)
2243757- GJ16X8356- Salt from evaporation
05/11/2023 05/11/2023 16.700 MTS (35.3)
2243678- GJ09AUS100- Solvant from voc stripper
05/11/2023 05/11/2023 29.920 MTS (20.2)
2243662- GJ24V1536- Salt from evaporation
05/11/2023 05/11/2023 17.730 MTS (35.3)
2243522- GJ12AU7848- Solvant from voc stripper
05/11/2023 05/11/2023 24350 MTS (20.2)
2243421- GJ16W1734- Salt From Evaporation
05/11/2023 05/11/2023 18.730 MTS (35.3)
2243114- GJ16AW1662- Salt from Evaporation
04/11/2023 04/11/2023 17.040 MTS (35.3)
2242796- GJ14W9099- Salt from Evaporation
04/11/2023 04/11/2023 14.070 MTS (35.3)
2242326- GJ24V1536- salt from Evaporation
04/11/2023 04/11/2023 19.030 MTS (35.3)
2241739- GJO1CX8203- salt from evaporation
03/11/2023 03/11/2023 18.280 MTS (35.3)
2240814- GJ06AV2418- Solvent from voc stripper
02/11/2023 02/11/2023 29.790 MTS (20.2)
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2240592- GJ12AU7980- salt from evaporation
02/11/2023 02/11/2023 12.670 MTS (35.3)
2240277- GJ16X8372- salt from evaporation
02/11/2023 02/11/2023 11.750 MTS (35.3)
2240292- GJ16AW1662- salt from evaporation
02/11/2023 02/11/2023 13.920 MTS (35.3)
2239772- GJ12BT9961- Salvont from voc stripper
01/11/2023 01/11/2023 30.390 MTS (20.2)
2239534- GJ24V1536- Salt from Evaporation
01/11/2023 01/11/2023 5.200 MTS (35.3)
2239189- GJ14W9099- SALT FROM EVAPORATION
01/11/2023 01/11/2023 6.830 MTS (35.3)
2239109- GJ03AX7432- Salt from Evaporation
01/11/2023 01/11/2023 8.400 MTS (35.3)
2239030- GJ12AU7980- Salt from Evaporation
01/11/2023 01/11/2023 4.530 MTS (35.3)
2238851- GJ16AW1662- salt from evaporation
01/11/2023 01/11/2023 7.800 MTS (35.3)
2239005- GJ24V1536- Salt from Evaporation
01/11/2023 01/11/2023 6.130 MTS (35.3)
2238898- GJ06AXT7211- SOLVENT FROM VOC STRIPPER
01/11/2023 01/11/2023 28.600 MTS (20.2)
2238868- GJ16X8372- salt from evaporation
01/11/2023 01/11/2023 7.640 MTS (35.3)
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UNDERTAKING

This is to state that our unit, M/s. Detox India Private Limited, located at Plot No.

7921,7922,7923, GIDC Estate Ankleshwar, Tal-Ankleshwar, Dist. Bharuch, State: Gujarat, India ,

is a Large-Scale unit.

|, Yogesh Gupta, Authorlzed person of M/s. Detox India Private Limited hereby undertake

that In case of revocation order granted by the Board for a short-term period, | shall apply for

permanent revocation well before expiry of time limit. In case of revocation will not be

extended further and time limit of revocation expired, | shall stop operation in compliance of
closure issued to us and inform the Board. Failing of which all responsibilities lie with the
undersigned and we shall abide by action / penalty levied by the Board for the same.

We shall follow all the conditions of CC&A.

Moreover, we are continuously making serious efforts to comply with various conditions given
by the board.

What is stated above is true to the best of my knowledge and belief.

g ppn MM

For Detox India Private Limited

o
%

Mr. Yogesh Gupta
(Authorized Person)
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Annexure-X Environment Damage Compensation (EDC) Payment receipt

204

L, NET Payment Receipt

&

PCB ID: 32798-DETOX INDIA PRIVATE LIMITED

Address : 7921-22-23, GIDC Ankleshwar, , Ankleshwar, Ankleshwar Pin : 393002
Application: 1900337(IEC)-dd/MM/yyyy

Payment Id 477672

Payment Date 18/09/2023

Paid Amount 2580000

Bank Details ICO-***

Transaction No  YICO2081247568
Status Success

Remarks Transaction Successful
Referance No 1800178-1900337

Type IEC

MIS Date 20/09/2023

Date: 16/12/2023
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D —
pram—s Annexure-XI Short term & long term action plan
| o4 sttenrbopppion |
operated by () VEOUIA
GPCB ID: 32798
Ref.NO: DIPL/CORR/SITE/2023/61 Date: 09/01/2024
To,
The Unit Head,
(Ankleshwar Division)
Gujarat Pollution Control Board,
Pl. No. 5009/4, GIDC Estate,
Ankleshwar — 393002. ECEIVED
. P. C. Board
Sub: Submission of Compliances regarding Short term and long term action plan P CO Ank Egﬂwa r
Ref: 1. Our Letter DIPL/CORRISITE/2023/42, Dated: 29/08/2023 gl I( é'\.d Q
2. Our Letter DIPL/CORRISITE/2023/45, Dated: 06/09/2023 tDate. (o C: ------------------

Respected Sir,

This has to the reference to the above subject matter; we are submitting point wise Compliances regarding Short term and long
term action plan

SN | Ref, Short term action plan Target Date Status on 09.01.2024 Remarks
All storm water drains are
Cleaned all the storm water drains u cleaned up to the discharge
1 ,a ) i g 25/09/2023 Completed : p_ = o |sc. € g
to the discharge point. points and it is in continuation
on daily basis

PCC along the compound wall at
plant gate and canteen area has
been done to prevent seepage

Wherever the applicable the seepage
2 from the boundary wall area has been | 30/09/2023 Completed
closed by plinth protection

DIPL/ of water outside plant premises.
CORR ;
: : Pressure grouting done at
ISITE |To avoid the seepage in the storm , .
- : various location like PT area,
3 |/202 |water drain, w:le have provided the 20/09/2023 Completed Sludge shed area, MEE, SD plant
3/42 |Pressure grouting. ShA RO At e
Bamboo tarpaulin shed to cover the Tarpaulin sheds are provided at
4 salt for contamination in the storm 27/09/2023 Completed SD,ME and PT areas to cover
water drain. salt.
Replace all the damaged roof sheets in Damage roof sheet replaced at
5 order to protect process contamination | 25/09/2023 Completed MEE shed,Sludge Shed,SD Shed
to the storm water drain. and Boiler Coal storage shed to

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Plot No. : 7921, 7922, 7923, G1D.C. Anﬂeﬂwmet : Bharuch-393002 (Guj.) INDIA

Udhna Darwaja, Ring Road, Surat-395 002 (Guj.) INDIA

Corporate Office : Detox House, Opp. Gujarat San
' com | CIN : U90000GJ2010PTC060122

Ph. : +91 261 2351248, 2346181,
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DETOX INDIA

operated by () veoua

avoid process contamination.

Bund wall has been provided in
plant at various locations like,

Created the bund wall wherever there MEE, ATFD, Sludge shed area, PT

6 is possibility to have contamination to | 30/09/2023 Completed R e
the storm water drain. tank farm area, DAF area,
compressor room area to
prevent seepage of water to
storm water drain.
SN | Ref. Long term action plan Target Date Status on 08.01.2024 Remarks
BEIL and other TSDF sites require

membership for disposal of the salt.
We have our own landfill facility in
SEPL Magnad. However, in case of our
site closure etc., we will dispose of the
1 balance salt in BEL and other TSDF 20/03/2024
sites for which we will obtain said
membership. We will ensure the salt
quantity will not exceed our storage
capacity (includes our landfill and
membership capacities).

We have membership of BEIL and
additionally we have taken
Completed membership for Ecocare
Infrastructure and started Salt
disposal from 05/12/2023.

DIPL/ |All the waste water underground

i One tank (3405) has been
CORR |collection tanks will be made empty deaned ol
2 IR =08 by o€ and clean .th? e 25/03/2024 In Progress is no leakage in the tank.
2023/ |as put in the bitumastic in order to e -
42 avoid the seepage to avoid the ol thaiather .
contamination,
Trial has been taken in existing
Storm water drain will be applied il b 2 ginicies isce
3 bitumen coating in order to avoid 18/03/2024 In Progress B anca conduded wil
contamination. soc
- Underground pit work with
Underground pit and permanent Pumping system has been
A submersible pump at .different 20/03/2024 in Progress Completed at Sludge Shed & MEE
locations in our premises for collecting area.
the contaminated runoff to ETP. - Construction work has been

completed & Pumping system

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Pmun'l:eduwloqy Centre Pvt. Ltd.)
Plot No. : 7921, 7922. 7923,G1 _ Jist : Bharuch-393002 (Guj.) INDIA
t Samacha wna Darwaja, Ring Road, Surat-395 002 (Guj) INDIA
| CIN : U90000GJ2010PTC060122
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e
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DETOX INDIA

operated by () VEOLIA

work is under progress at SD
plant & Canteen area Pit.

lnjstallatlon f)f HD Tght vision camelra iy High Definition 01 nos. camera
) with recording facility at the back side, | 31/03/2024 Complete installed at final discharge point.
where rainwater falls.

A dedicated tank of 350 KL (x2) will be
provisioned for recollection of
contaminated rain water during

Two tanks have been dedicated

leted
20/03/2024 Comp for rain water.

monsoon

The Leachate Pit was constructed
in the surroundings of a sludge
shed along with a pumping
system.

Creation of Leachate Pit in the
7 17/01/2024 Completed

surrounding of sludge shed

MAEE afflaent feed tank ) 4 MEE tank_fa-rm area covered with
e eed tank ar ere : :
8 <l patad 10/02/2024 Completed. roof sheet and perling to avoid

with Sheet. s
the cross contamination.

PT filter press area covered with

9 PT filter press area covered with Sheet.| 12/02/2024 Completed. roof sheet and perling to avoid
the cross contamination.

DIPL/
CORR Process drain with slope
ISITE/ provided in the ATFD area.
2023/ ! Pit has been constructed & a
10 |45 Arrangement of slope,drain and 31/01/2024 c leted ] bl
om :
collection pit in ATFD area e REmpe a"a_"gement e
provided to lift contaminated
process water for further
treatment.
Provision of Bituminous on the wall of
11 i 31/03/2024 In Progress Refer Point No.3
the pit.
Bund wall has been constructed
Construction of bund wall in the at nloading area to prevent
12 . , 31/01/2024 Completed. A % per
uent unloading area mixing of process water with rain

water and avoid contamination.

This is for yoyr information and record please.
For, Detox\pdiy Private Limited

ormerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
Corporate Office : Detox House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Guj) INDIA
Ph. : +91261 2351248, 2346181, E-mail india.com | CIN : U90000GJ2010PTC060122
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. GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,
GANDHINAGAR - 382010,
(T) 079-23232152

GPCB Annexure L

BYR.P.AD
STAY OVER DIRECTION UNDER SECTION 33-A OF THE WATER (PREVENTION AND
CONTROL OF POLLUTION) ACT-1974.

Whereas you are having an industrial plant situated at PLOT NO: 7921-22-23, GIDC
ANKLESHWAR, DIST.BHARUCH, Gujarat.

AND WHEREAS GPCB has issued closure direction under Section-33 A of the Water Act-
1974 for the closure of your industrial plant vide letter No, GPCB/ANK/CCA-1360(10)/1D-
32798/750656, dated 11/08/2023 for the reasons stated therein which was revoked on
20/09/2023 for 3 months.

AND WHEREAS you have submitted undertaking dated 24/08/2023 & 28/08/2023
ensuring that you have complied directions issued to you by the Board and also will comply CCA
conditions.

AND WHEREAS you have submitted long term and short term action plan for corrective
measures to prevent any contaminated wastewater discharge outside unit premises.

AND WHEREAS you have submitted the Bank Guarantee of Rs. 10,00,000/- of ICICI Bank,
valid up to 17/08/2024.

AND WHEREAS authorized officer of the board had visited your industry on 09/01/2024

and observed that:

1. During visit internal area of the unit as well as nearby outside area of the unit is observed
clean and dry. Unit has constructed plinth protection of wall to prevent seepages/leakage
of contaminated water from the unit premises to outside of the unit premises. Waste
water ponding/lodging is not observed within unit premises as well as nearby outside of
the unit.

2. All the storm water drains provided within unit premises are found clean and dry. They
have recollected contaminated water from the internal SWD and transferred to collection
tank of ETP/MEE for further treatment and disposal.

3. During visit all the SWD within the unit premises as well as final collection pit of SWD
provided near the final outlet of SWD is found clean & dry. During visit discharge of any
kind of w/w is not-observed from the outlet of SWD. .

4. Provided manual control valve at the final outlet of SWD is found closed as well as the
final collection pit of SWD provided near the final outlet of SWD is found clean & dry
during visit: During visit internal area of the unit is observed clean and dry hence no
contaminated w/w is observed in open area within unit premises. During visit discharge
of any kind of w/w is not observed from the unit.

Page 10of 3

Clean Gujarat Green Gujarat
Website : hitps://gpcb.gujarat:gov.in
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5. The trucks are found parked within the unit premises and according to contacted person
they have started manually brush cleaning of the Haz. Waste trucks for left over materials
in trucks. W/w ponding is not observed near GIDC storm water drain at upstream of C-
pumping station as well as during visit discharge of contaminated w/w patches are also
not observed.

6. During visit internal area of the unit as well as SWD of the unitis observed clean and dry
& discharge of w/w from the main gate is not observed. During visit contaminated w/w
is not going to GIDC SWD near C-pumping station from this unit. During visit SWD near C-
pumping station is found bottom level and hence pumping of water from the SWD to NCT
pipe line is not going on. Discharge of w/w from the SWD near C-Pumping station to
natural drain leading to river Amravati is not observed.

7. During visit all over the unit premises is found clean and dry.

8. Unit has provided CCTV cameras at various locations of the unit premises.

9. Online pH meter, TOC analyzer and recollection pump is provided at SWD outlet sump,
however during visit SWD outlet sump is found clean and dry and hence they have put pH
sensor and TOC analyzer inlet lineina fresh water bucket and is found operation.

10..During visit, any type of Haz. Waste is not observed stored in open land as well as leach
out is also not observed from the stored Haz. Waste in storage sheds.

11. Unit has submitted short term and long term time bound action plan on 29/08/ 2023 and
08/09/2023 for the corrective actions with reference 1o closer order. All the points of
short term action plan are observed completed and 80% points of Long & short term
action plan are completed and rest are planned to complete on time.

Under the circumstances, I, Arun G. Patel, Environment Engineer, Gujarat Pollution
Control board is directed to revoke the closure direction issued vide letter No. GPCB/ANK/CCA-
1360(10)/lD—32798/750656, dated 11/08/2023 to satisfy GPCB regarding the functioning
(Compliance) of closure direction issued to your industrial plant with following condition.

% Unit shall comply CCA condition.

% Unit shall comply with time bound long term and short term action plan submitted on
01/03/2024 within stipulated timeline and submit progress report within 3 months to
this board. '

Also the concerned authorities are hereby directed to RECONNECT the electricity supply
and water supply FOR THREE MONTHS from the date of the issue of this order.

This letter is issued with the approval of the competent authority.

FOR AND ON BEHALF OF

209

GUJARAT POLLUTION CONTROL BOARD, z 1‘1

%
150
{Arun G. Patel)
ENVIRONMENT ENGINEER
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— GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10-A,
GANDHINAGAR - 382010,

(T) 079-23232152

No: GPCB/ANK/CCA-1360(11)/1D-32798/ Date; /03/2024

P

Issued fo:
\/I\f/gETOX INDIA PRIVATE LIMITED

PLOT NO: 7921-22-23,
GIDC ESTATE ANKLESHWAR,
DIST: BHARUCH, GUJARAT.

Copy to:

1. The Dy. Engineer (0&M)
Dakshin Gujarat Vij Company Ltd (DGVCL),
GIDC Sub-Division, DGVCL,
Plot No.U/4/2, opp: GIDC Police Station,
GIDC Ankleshwar, Dist. Bharuch ...........
With a request to Re-connect the Electric supply of M/s. DETOX INDIA PRIVATE
LIMITED, PLOT NO: 7921-22-23 GIDC ANKLESHWAR, Dist. Bharuch FOR THREE
MONTHS from the date of issue of this order.

2. The Chief Officer
Ankleshwar Notified Area
Plot No.618/619,
GIDC Ankleshwar,
Dist: Bharuch........
With a request to Re-connect the Water supply of M/s. DETOX INDIA PRIVATE
LIMITED, PLOT NO: 7921-22-23, GIDC ANKLESHWAR Dist. Bharuch FOR THREE
MONTHS from the date of issue of this order.

3. Regional Officer
Regional Office,
Gujarat pollution Control Board,
Ankleshwar....... pls send fresh IR/AR with compliance of this direction in time limit.

FOR AND ON BEHALF OF
GUJARAT POLLUTION CONTROL BOARD,

5 '03;&0’?}1

(Arun G. Patel)
ENVIRONMENT ENGINEER

Page 3 of 3
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PROOF OF SERVICE

Saurabh Batra

From:
Sent:
To:

Cc:
Subject:

Attachments:

Importance:

Dear Madam/Sir,

Saurabh Batra

06 May 2024 23:42

hparmar24@gmail.com

Saurabh Kulkarni; Maulik Nanavati; National Green Tribunal Pune; AZB Detox;
Mansimrat Gurai

Hasmukhbhai Bahecharbhai Parmar v. Detox India Ltd. & Ors. | E.A. No. 1 of 2024 |
NGT, Pune

E.A. 1_24 - Reply by Detox_R1.pdf

High

We represent Detox India Pvt. Ltd. i.e. Respondent No. 1 in the captioned matter. Please find attached the
reply being filed on behalf of Respondent No. 1, as and by way of advance service upon you.

Kindly acknowledge the receipt of this email.

Regards,
Saurabh Batra
AZB & PARTNERS

[ Chambers .

TOP RANKED

@ Pacific @ | ;
- - ASIA PACIFIC
® 20249 TOP TIER

2024

AZB & Partners

IFLR @asialaw

1 -~

| oo, 2SERIMDIA
Ll i #1 Law Firm 2019

AZB & Partners

Plot No. A-8 | Sector-4 | Noida 201301 | National Capital Region Delhi
Tel: + 91 120417 9999 | + 91 120 692 3700 | Fax: + 91 120 417 9900 | www.azbpartners.com

i%please consider the environment before printing this e-mail

CONFIDENTIALITY CAUTION

This communication (including any accompanying documents) is intended only for the use of the addressee(s) and contains information that is PRIVILEGED AND CONFIDENTIAL. Unauthorized reading
dissemination, distribution or copying of this communication is prohibited. If you have received this communication in error, please notify us immediately by telephone (91-120) 4179999 or email at
delhi@azbpartners.com and promptly destroy the original communication. Thank you for your cooperation. Communicating through email is not secure and capable of interception, corruption and delays and
anyone communicating with AZB & PARTNERS by email accepts the risks involved and their consequences
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